[List of cases which were e-filed during the month of March 2024

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

H. SANJEEV| 301, Extension[Petition U/s 9 of Arbitration Act|CS COMM-321/2024 01-03-2024 ICICI BANK LIMITED VS SHARDA| 9213905829 manish@klfindia.co [29.02.2024
UMAR Block, Tis Hazari1996 IDEVI AGGARWAL IDEWAN m
IAGGARWAL, Courts, Delhi
IDISTRICT JUDGE
(COMMERCIAL
COURT)-01 301,  Extension|Execution Petition OMP(DCOMM-137/2024 __ [02.03.2024 [HDFC BANK VS ABHAY KUMARANISH BHOLA |9811452022 lanish_bholal7@yaho [01.03.2024
Block, Tis Hazari IYADAV o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-138/2024 02.03.2024 IHDFC BANK VS SUDESH KUMAR [ANISH BHOLA [9811452022 lanish_bhola17@yaho |01.03.2024
Block, Tis Hazari o.com
Courts, Delhi

1301, ExtensionRecovery ICS COMM-347/2024 11-03-2024 ANIL KUMAR RAM VS VIVIDSATISH 0811923332 satishkrm @gmail.co [07.03.2024
Block, Tis Hazari [INDIA ADVERTISING ANDKUMAR Im

Courts, Delhi IMARKETING

1301, ExtensionRecovery EX.COMM-106/2024 13.03.2024 M/s M K Gupta Vs MunicipalSHALU 0560905884 robinbhardwaj529@gf12.03.2024
Block, Tis Hazari ICorporation Of Delhi [KUMARI Imail.com

Courts, Delhi

1301, ExtensionRecovery OMP COMM-19/2024 14.03.2024 WASEEM KHAN VS BOMBAYMATLOOB 0810276875 Imatloob_adv@yahoo.J13.03.2024
Block, Tis Hazari IMERCANTILECOOPERATIVE IALAM lcom

Courts, Delhi IBANK LTD AND ORS

301, ExtensionMisc. Petition ICS COMM-365/2024 15-03-2024 IPUNJAB NATIONAL BANK VS M/SINUPUR 9958147600 Inupurshuklaoo@gmali4.03.2024
Block, Tis Hazari IOM ENGINEERING WORKS ISHUKLA fil.com

Courts, Delhi

1301, Extension|Petition U/s 9 of Arbitration Act,CS COMM-366/2024 15-03-2024 IBJAIN PHARMACEUTICALS PVTJROHIT SINGH (9810 932127 rohit@psklegalassoci [14.03.2024
Block, Tis Hazari1996 ILTD VS RAT AGENCY AND ANR lates.com
Courts, Delhi

1301, Extension|Petition U/s 9 of Arbitration Act,CS COMM-367/2024 15-03-2024 ISTATE BANK OF INDIAVSHITESH|SIDDHARTH (8586241637 sidharthsingh@aol.co|14.03.2024
Block, Tis Hazari1996 IKUMAR Imgmail
Courts, Delhi




S.No Court

District

Court Room

301, Extensio
Block, Tis Hazari
Courts, Delhi

Case Type

[Petition U/s 9 of Arbitration Act,
1996

Case Number

OMP(I) COMM-167/2024

Date
Registration

15.03.2024

Name

TATA MOTORS FINANCELTD V§
ISARVANGIK INFRA|
IPRIVATELIMITED 6796

ofPetitioner Name VS RespondentAdvocate

JAN

Advocate
Number

0873347330

MobileAdvocate email id

mayank_mahajanos
(@yahoo.com

Date of e-
filing

14.03.2024

Courts, Delhi

1301, ExtensionRecovery IOMP(I) COMM-168/2024 15.03.2024 ITATA MOTORS FINANCELTD VSIMMAYANKMAHA[9873347330 Imayank_mahajanos [14.03.2024
Block, Tis Hazari ISHAMSHAD KHAN JAN (@yahoo.com

Courts, Delhi

1301, ExtensionRecovery (OMP(I)COMM-169/2024 15.03.2024 IHDFC BANK VS SUMIT KUMARIANISH BHOLA 9811452022 lanish_bhola17@yaho [14.03.2024
Block, Tis Hazari IGOYAL lo.com

Courts, Delhi

1301, Extension[Execution Petition IOMP(I)COMM-170/2024 15.03.2024 [HDFC BANK VS VIVEK SABHANANISH BHOLA [9811452022 lanish_bhola17@yaho [14.03.2024
Block, Tis Hazari ICHANDANI o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-171/2024 15.03.2024 [HDFC BANK VS MOHD KAMIL JANISH BHOLA (9811452022 lanish_bhola1y@yaho [14.03.2024
Block, Tis Hazari o.com

Courts, Delhi

1301, Extension[Petition U/s 9 of Arbitration Act,CS COMM-375/2024 16-03-2024 IPARVEEN ISUNIL SINGH (9971287776 JADVSUNILSINGHP [15.03.2024
Block, Tis Hazari1996 IKUMARCHHABRAVSHARDESH (@GMAILCOM

Courts, Delhi IKUMAR ARORA

1301, Extension|Petition U/s 9 of Arbitration Act,OMP(1)COMM-238/2024 19.03.2024 ITATA CAPITAL LTDVSBIKRAMJITIANISH BHOLA [9811452022 lanish_bhola17@yaho [18.03.2024
Block, Tis Hazari1996 ISINGH 1402 o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-255/2024 22.03.2024 ITATA CAPITAL LTD VS BIKRAMJITIANISH BHOLA |9811452022 lanish_bhola17@yaho [21.03.2024
Block, Tis Hazari ISINGH o.com

Courts, Delhi

1301, ExtensionMisc. Petition OMP(I)COMM-256/2024 22.03.2024 TATA CAPITAL LTD VS SHIVIANISH BHOLA (9811452022 lanish_bhola17@yaho [21.03.2024
Block, Tis Hazari [TRADING COMPANY o.com

Courts, Delhi

1301, ExtensionRecovery CS COMM-396/2024 22-03-2024 IM/s Blue Diamond Vs M/s ManiDHARMENDER|9811534488 [dharmenderazad @ya [21.03.2024
Block, Tis Hazari [Plastic Store IAZAD hoo.com
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Courts, Delhi

1301, Extension[Execution Petition ICS COMM-399/2024 23-03-2024 [Punjab National Bank Vs Fsb[KARTIKADHIK [8860508611 consultexpertg99@g [22.03.2024
Block, Tis Hazari Marketing AndServices AR Imail.com
Courts, Delhi
1301, Extension[Execution Petition ICS COMM-401/2024 26-03-2024 Vipin KhandelwalVsMs SushmaRavi  Shankar9o868552038 ladvocatersgarg@gma [23.03.2024
Block, Tis Hazari [SalesCorporation Garg fil.com
Courts, Delhi
301, ExtensionRecovery OMP(I)COMM-273/2024 30.03.2024 IM/S CLIX CAPITAL SERVICES PVTRAVI 0811252038 ladvocatersgarg@gma [28.03.2024
Block, Tis Hazari ILTD VS M/S. STM LAB ISHANKAR fil.com
Courts, Delhi IGARG
2 ISH. RAJESH KUMARICENTRAL |NIL

IGOEL, DISTRICT]

JUDGE

(COMMERCIAL

ICOURT)-02

3 IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery CS COMM 323/2024 02.03.2024 ISUPER INDIA SHOE MATERIALMEENA 0811047445 IMCSADOVCATE@G [29.02.2024

IDISTRICT JUDGE, Block, Tis Hazari IV/S LAL MOHAMMADAMARDEEPICHAUDHARY IMAIL.COM

ICOMMERCIAL Courts, Delhi IDAHIYA v/s RCC INFRA ISHARMA

ICOURT-03
1303, Extension|Suit for Recovery ICS COMM-357/2024 14.03.2024 INAWAL KHERA @NAWALNAIEM J|8882634192 JURIS.LAWJUSHA@|07.03.2024
Block, Tis Hazari [KISHORE V/S BABY KHERA IHEENA IGMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-369/2024 15.03.2024 INEERAJ SINGHAL, PROP. M/SJ K A &9953283177 VKA.LEGAL@GMAIL|07.03.2024
Block, Tis Hazari ICRAZY CREATION V/S M/SASSOCIATES .COM
Courts, Delhi IHEERA GARMENTS
1303, Extension|Suit for Recovery ICS COMM-378/2024 16.03.2024 JARUN RANA V/S MCD IC.P TYAGI 0810231866 ICPTYAGI54@GMAIL[16.03.2024
Block, Tis Hazari .COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-384/2024 19.03.2024 ISANDEEP CHAWLA & ORS V/S RKISADDAM 0650016144 IFREEDOMLAWHOU|08.03.2024
Block, Tis Hazari JAIN & ANR. HUSSAIN SE49@GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-405/2024 27.03.2024 JAY SHANKAR KUMAR V/S M/SGAUTAM INA INA 26.03.2024
Block, Tis Hazari ICAPRI GLOBLE HOUSING IGUPTA
Courts, Delhi
1303, Extension|Suit for Recovery CS COMM-406/2024 27.03.2024 ISBI V/S RAM SUKHI INAVEEN 0873003542 INAVEEN_DINKAR1 [22.03.2024
Block, Tis Hazari KUMAR 6@YAHOO.COM
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1303, ExtensionU/S 9 OMP I COMM 128/2024 02.03.2024 IHDFC BANK LTD V/S PREM PAL [ANISH BHOLA [9811452022 IANISHBHOLA17@Y (01.03.2024
Block, Tis Hazari IAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 129/2024 02.03.2024 I[HDFC BANK LTD V/S VISHAL JANISH BHOLA [9811452022 ANISHBHOLA17@Y [01.03.2024
Block, Tis Hazari AHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 130/2024 02.03.2024 [HDFC BANK LTD V/S ABHIMANYUIANISH BHOLA [9811452022 IANISHBHOLA17@Y [01.03.2024
Block, Tis Hazari IDALAL AHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 174/2024 15.03.2024 ITATA MOTORS FINANCE V/S JIYAMAYANK 0873347330 IMAYANK_MAJAJAN|14.03.2024
Block, Tis Hazari IASSOCIATES IMAHAJAN 5YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 175/2024 15.03.2024 TATA MOTORS FINANCE V/SMAYANK 9873347330 IMAYANK_MAJAJAN[14.03.2024
Block, Tis Hazari ISHADAB SAEED IMAHAJAN lo5YAHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 236/24 19.03.2024 TATA CAPITAL LTD V/S MAANISH BHOLA (9811452022 ANISHBHOLA17@Y [16.03.2024
Block, Tis Hazari ISILOCHA BUILDCON AHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 237/2024 19.03.2024 TATA CAPITAL LTD V/S JAIANISH BHOLA 9811452022 IANISHBHOLA17@Y [16.03.2024
Block, Tis Hazari IBHAGWAN & ANR AHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 262/2024 22.03.2024 [TATA MOTORS FINANCE LTD V/SSH. MAYANK9873347330 IMAYANK_MAJAJAN[]22.03.2024
Block, Tis Hazari IMEHTAB BAHAR IMAHAJAN l05YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 IOMP I COMM 263/2024 26.03.2024 TATA MOTORS FINANCE V/SSH. MAYANK9873347330 IMAYANK_MAJAJAN|22.03.2024
Block, Tis Hazari IHARSH CHATURVEDI IMAHAJAN 5YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 IOMP I COMM 266/2024 26.03.2024 ITATA CAPITAL LTD V/S SAMRATIANISH BHOLA (9811452022 JANISHBHOLA17@Y [22.03.2024
Block, Tis Hazari IMPEX & ORS AHOO.COM

Courts, Delhi

1303, Extension/APP. US 114 IMISC DJ 183/2024 12.03.2024 [HANUMAN RICE TRADERS V/SANOOP 7678408858 JANOOPCLC@GMAIL|05.03.2024
Block, Tis Hazari IM/S WHITE FIELD OVERSEAS IPRAKASH L.COM

Courts, Delhi IAVASTHI

1303, Extension/APP. US IX R 13 IMISC DJ 224/2024 20.03.2024 IPUNJAB NATIONAL BANK V/SINEERAJ 0310374687 INA 190.03.2024
Block, Tis Hazari [RAJESH KUMAR [KUMAR

Courts, Delhi

303, ExtensionAPP. US 152 CPC IMISC DJ 289/2024 27.03.2024 INARESH GUPTA V/S SUBHAM|YOGESH KRi9811655662 INA 22.03.2024

Block, Tis Hazari
Courts, Delhi

ISAINI

IVERMA




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1303, Extensio i [EX COMM 90/2024 07.03.2024 IMOHD RASHID VS MCD ISHALU KUMAR|9560905884 IROBINBHARDWAJ5(06.03.2024
Block, Tis Hazari 29 @GMAIL.COM
Courts, Delhi
1303, ExtensionEXECUTION [EX COMM 94/2024 11.03.2024 IPRACHI INDIA PVT LTD V/SRAHULVERMA{98710594347 INA 10.03.2024
Block, Tis Hazari IBANSAL TRADERS
Courts, Delhi
1303, ExtensionEXECUTION [EX COMM 102/2024 13.03.2024 IM/S RAJ KUMAR KESAR V/S MCD [SHALU 9560905884 [ROBINBHARDWAJ5 [12.03.2024
Block, Tis Hazari [KUMARI 29 @GMAIL.COM
Courts, Delhi
4 IMS ANIL KUMAR|CENTRAL 304 IARBITRATION OMP I COMM/127/2024 01.03.2024 [TATA CAPITAL FINANCIALANISH BHOLA (9811452022 JANISH_ BHOLS17@Y[27.02.2024
ISISODIA, DISTRICT] SERVICES LTD VS. AMBITION| AHOO.COM
JUDGE, IMINING PRIVATE LIMITED
ICOMMERCIAL
ICOURT-04 1304 IARBITRATION U/S 34 OMP (COMM)-15/2024 02.03.2024 IM/S FLORIDA ELECTRICAL LTD.[SH.KUNAL 9717468652 kunalmadan@kmala [29.02.2024
IVS. M/S LUTHRA INDUSTRIES IMADAN woffice.com
1304 IARBITRATION U/S 9 OMP I(COMM)153/2024 06.03.2024 IHDFC BANK LIMITED VS. ANILJANISH BHOLA 9811452022 ANISH_BHOLA 7@ |01.03.2024
IKUMAR SINGH IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)152/2024 06.03.2024 [HDFC BANK LIMITED VSJANISH BHOLA (9811452022 JANISH_BHOLA 7@ [01.03.2024
ABHIJEET LAI IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)151/2024 06.03.2024 IHDFC  BANK LIMITED  VSJANISH BHOLA 9811452022 JANISH_BHOLA 7@ [01.03.2024
I[HAIMANTI CHAKRABORTY IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)150/2024 06.03.2024 [HDFC BANK LIMITED VS. AJAYJANISH BHOLA (9811452022 JANISH_BHOLA 7@ [01.03.2024
ISHARMA IYAHOO.COM
1304 IEXECUTION [EX COMM 89/2024 06.03.2024 IBHALATI MEDICAL BOOK HOUSEINEHA KAMBLENA INA 07.03.2024
&k ANR VS. JBC PUBLISHER &
IDISTRIBUTOR
1304 IARBITRATION U/S 9 OMP I COMM161/2024 07.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA (07.03.2024
IVS. PEPFUELS TECHNOLOGIESMAHAJAN INo5@YAHOO.COM
IPVT LTD
1304 IARBITRATION U/S 9 IOMP I COMM161/2024 07.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA [07.03.2024
IVS. PEPFUELS TECHNOLOGIESMAHAJAN INo5@YAHOO.COM
IPVT LTD
1304 [EXECUTION IM.EX 214/2024 07.03.2024 ICANADIAN SPECIALITY VINYLSRAVEESH 0968497732 IMMATASSOCIATES [16.01.2024
IVS. PENSAR INK AND FLEX [THAKRAL (@GMAIL.COM
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1304 EXECUTION [EX. (COMM)-93/2024 11.03.2024 IMUKESH KUMAR YADAV VS. M/SSH. SHISBA[9811224668 shishachawlao4@gm |4.03.2024
IATTESTIFIED PVT. LTD. ICHAWLA lail.com
1304 I[EXECUTION [EX (COMM)98/2024 12.03.2024 IAMIT SHERAWAT VS MCD R&V LAW|9560905884 ROBINBHARDWAJ5[10.03.2024
JASSOCIATES 20 @GMAIL.COM
1304 EXECUTION [EX (COMM)101/2024 13.03.2024 IPRACHI INDIA PVT LTD VS. G|D.R.JAIN 0871059347 IDJAIN5857@GMAIL |07.03.2024
IKUMAR .COM
1304 IEXECUTION [EX (COMM)100/2024 13.03.2024 IPRACHI INDIA PVT LTD VS. ANKIT[D.R. JAIN 0871059347 IDJAIN5857@GMAIL [07.03.2024
IMISHRA .COM
1304 IEXECUTION [EX(COMM)99/2024 13.03.2024 IKRISHAN KUMAR BISHNOI VS/MOHAR SINGH|9213392006 IADVMOHARSINGH. [05.03.2024
JARUNESH KUMAR [Ki0@GMAIL.COM
1304 [EXECUTION ) 13.03.2024 IGREENLAND FINANCE  AND[GAGAN 0871365547 JADV.GAGAN.JINDA [05.03.2024
ILEASING LIMITED VS. AJAYPINDAL IL@GMAIL.COM
TANEJA
1304 EXECUTION [EX (COMM)111/2024 14.03.2024 IPREM BROTHERS VS. MCD R&V LAW|9560905884 IVANDYVB.16DEC@G|05.03.2024
JASSOCIATES IMAIL.COM
1304 EXECUTION [EX (COMM)110/2024 14.03.2024 ISAJID KHAN VS. MCD [R&V LAW|9560905884 VANDYVB.16DEC@G|05.03.2024
IASSOCIATES IMAIL.COM
1304 IARBITRATION U/S 34 OMP (COMM)18/2024 14.03.2024 [UNION OF INDIA VS. ISGECANMOL 0818661737 ANMLADV75@GMAI|05.03.2024
[HEAVY ENGINEERING [L.COM
1304 RECOVERY ICS(COMM)328/2024 04.03.2024 IM/S SAKARNI PLASTER INDIASH. PRADEEP/93127-69-327 IMAYANK@VERTICA[]29.02.2024
IPVT LTD VS. SHREE MOHANJKR AGGARWAL) ILLEGAL.COM
ICHAUDHARY
1304 IARBITRATION U/S 34 OMP I COMM/209/2024 18.03.2024 [TATA MOTORS  FINANCEMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS. ROHIT YADAV IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/208/2024 18.03.2024 [TATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS. RAJIK MOHD IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/207/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.RAJIK MOHD TAHIR [MAHAJAN INo5@YAHOO.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1304 IARBITRATION U/S 34 IOMP I COMM/206/2024 18.03.2024 ITATA MOTORS  FINANCE] 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.MANEESHMAHAJAN INo5@YAHOO.COM
ICONTRACTOR
1304 IARBITRATION U/S 34 OMP I COMM/205/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.CHHOTELAI IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 (OMP I COMM/204/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.JIYA ASSOCIATES IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/210/2024 18.03.2024 [HDFC BANK LIMITED VS. ASADMMAYANK 0873347330 IMAYANK_MAHAJA [13.03.2024
[KHAN IMAHAJAN INo5@YAHOO.COM
1304 IEXECUTION [EX 118/2024 19.03.2024 SHAKTI TRADING VS. ABSPANKAJ 0010878747 IADV.PANKAJ1981@ [13.03.2024
IBEVERAGES [KUMAR IGMAIL.COM
IVERMA
1304 IMISCELLENOUS IM.DJ 210/2024 19.03.2024 AUTO NEEDS HERO VS. MITTAIJM.P. SAHAY (9990599330 IOFFICE@MPSAHAY [23.02.2024
JAND SONS ADVOCATE.COM
1304 IARBITRATION U/S 9 OMP I COMM230/2024 19.3.2024 ITATA CAPITAL FINANCIAJANISH BHOLA (9811452022 ANISH_BHOLS17@Y[27.02.2024
ILIMITED VS. MANGALA RAM AHOO.COM
1304 IARBITRATION U/S 9 OMP I COMMZ251/2024 22.03.2024 TATA CAPITAL LIMITED VSJANISH BHOLA (9811452022 JANISH_BHOLS17@Y]
IKAMAL JEET GUPTA AHOO.COM
1304 JARBITRATION U/S 9 OMP I COMM 265/2024 26.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
IVS.L.UP ASSAM IMAHAJAN INo5@YAHOO.COM
1304 RECOVERY CS (COMM)409/2024 28.03.2024 IRAKESH KUMAR GOEL VS. MCDISATYENDER 9811161525 ISKSINGH16 @GMAI [23.03.2024
JAND ANR KUMAR SINGH IL.COM
5 ISH. UMED SINGH|CENTRAL (305 EXTENSIONPETITION U/S 34 OMP COMM-14/2024 01.03.2024 ILORDS HOMEO AGENCY V/SIANISH BHOLA [7/503464768 01.03.2024
IGREWAL DISTRICT] BLOCK THC ILORDS HOMEOPATHIC PVT. LTD.
JUDGE
(COMMERCIAL
ICOURT)-05




S.No Court

District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing
1305 EXTENSIONPETITION U/S 34 IOMP(I) COMM-131/2024 02.03.2024 [HDFC BANK LTD. V/S HYOTIANISH BHOLA (8383953944 JAIN.ADITYARAJ@ (02.03.2024
BLOCK THC ICHAUHAN IYAHOO.COM
1305 EXTENSIONPPETITION U/S 34 OMP (I) COMM-132/2024  [02.03.2024 [HDVC BANK LTD. V/S NIKHILANISH BHOLA (9810099445 02.03.2024
IBLOCK THC IGUPTA
1305 EXTENSIONPETITION U/S 34 OMP (I) COMM-324/2024 [02.03.2024 ITATA MOTO COMPENTS PVT. LTDIANISH BHOLA |9718209970 02.03.2024
IBLOCK THC IV/S NEETN AGGARWAL
1305 EXTENSIONRECOVERY ICS COMM-335/2024 05.03.2024 IM/S VIERA ELECTRONICS PVT./AKHIL 0643292695 ladmin@diazlegal.in |05.03.2024
IBLOCK THC ILTD. ISHANKHWAR
305 EXTENSIONEXECUTION [EX. COMM-103/2024 13.03.2024 SUDHIR CONSTRUCTION  V/S[SANJKET 0582063085 13.03.2024
IBLOCK THC IMCD JAGARWAL




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1305 EXTENSIO [EX. COMM-104/2024 13.03.2024 IJ.S. SETHI & SONS V/S MCD IG L. SONI 0910343564 support@infiassoctes [13.03.2024
IBLOCK THC .com

1305 EXTENSIONARBITRATION OMP(I)COMM-176/2024 15.03.2024 ITATA MOTOR FINACE LTD. V/SANISH BHOLA (9811506620 15.03.2024
BLOCK THC INAWAZ KHAN

1305 EXTENSIONARBITRATION OMP(I) COMM-177/2024 15.03.2024 ITATA MOTOR FINANCE LTD. V/SIANISH BHOLA [9112574762 15.03.2024
IBLOCK THC IMD ASLAM

1305 EXTENSIONRECOVERY OMP(I) COMM-178/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SIANISH BHOLA (8851783607 15.03.2024
IBLOCK THC IDHARMENDER YADAV

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-179/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SIANISH BHOLA (9873347330 Imayank_mahajanos [15.03.2024
BLOCK THC [RSAFAE (@yahoo.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1305 EXTENSIONPETITION U/S 34 (OMP(I) COMM-180/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SANISH BHOLA [7503464768 15.03.2024
BLOCK THC IGAJANAND SHARMA
1305 EXTENSIONPPETITION U/S 34 OMP(I) COMM-181/2024 15.03.2024 [HDFC BANK LTD. V/S MANOJANISH BHOLA (8130827451 15.03.2024
BLOCK THC ISOLANKI
1305 EXTENSIONRECOVERY ICS COMM-370/2024 15.03.2024 [HAMDARD NATIONAJMAYANK 7503464768 15.03.2024
BLOCK THC [FOUNDATION V/S HEALTH CARE [MAHAJAN
1305 EXTENSIONRECOVERY ICS COMM-371/2024 15.03.2024 IBJAIN PHARMA CREATIONS PVTMAYANK 7503464768 15.03.2024
BLOCK THC ILTD. V/S AROGYA HOMEOPATHIC(MAHAJAN

IPHARMACY
1305 EXTENSIONPETITION U/S 34 OMP(Io COMM-219/2024 [18.03.2024 I[TATA MOTORS FINANCE LTD. V/SANISH BHOLA (8383953944 UAIN.ADITYARAJ@ [18.03.2024
BLOCK THC ZARA ENTINEERING IYAHOO.COM




S.No Court

District

Court Room Case Type

1305 EXTENSIONPETITION U/S 34
IBLOCK THC

Case Number

OMP(I)COMM-220/2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

18.03.2024

Name

TATA MOTORS FINANCE V/S§
IPALE RAM

ANISH BHOLA

Advocate
Number

MobileAdvocate email id

Date of e-
filing

18.03.2024

BLOCK THC

ICARDS AND PAYMENTS SERVICE

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-221/2024 18.03.2024 TATA MOTORS FINANCE V/SIANISH BHOLA 18.03.2024
IBLOCK THC ZARA MOTORS ENGINEERING

1305 EXTENSIONMISC IMKSC DJ 213/2024 20.03.2024 ISUJAL EXIM INDIA PVT. LTD. V/S 20.03.2024
BLOCK THC IRUDRA STEEL

1305 EXTENSIONRECOVERY ICS COMM-389/2024 20.03.2024 IBHAGWAN SING V/S RAVI 20.03.2024
BLOCK THC

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-247/2024  [21.03.2024 IN.BALASUBRMANYAM V/S SBIANISH BHOLA 21.03.2024




S.No Court

District

Court Room Case Type

1305 EXTENSIONPETITION U/S 34
IBLOCK THC

Case Number

OMP(I)COMM-248/2024

Date
Registration

22.03.2024

ofPetitioner Name VS RespondentAdvocate

Name

JAI MAA TRANSPORT

ITATA CAPITAL FINANCE LTD. V/§

ANISH BHOLA

Advocate  MobileAdvocate email id
Number

Date of e-
filing

22.03.2024

1305 EXTENSIONRECOVERY CS COMM-395/2024 22.03.2024 ADITYA INFOTECH LTD. V/S 22.03.2024
IBLOCK THC

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-247/2024 [22.03.2024 [TATA CAPITAL LTD. V/S PARVEENJANISH BHOLA 22.03.2024
BLOCK THC

1305 EXTENSIONMISC IMISC DJ — 291/2024 27.03.2024 CHOLAMANDLAM V/S 1ZAM 27.03.2024
BLOCK THC ISHAIKH

305 EXTENSIONEXECUTION EX. COMM-124/2024 28.03.2024 IMODERN MARKETING CO. V/S[YOGESHWAR [9810780497 28.03.2024

BLOCK THC

IORS.

ISMT FOODS AND HOSPITALITY]

DUTT SHARMA|




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

IPEPFUELS TECHNOLOGIES PVT,
ILTD.

IMAHAJAN

1305 EXTENSIONPETITION U/S 34 OMP (I) COMM-269/2024 [28.03.2024 ITATA CAPITAL LTD. V/S RISHABHIANISH BHOLA (9811452022 28.03.2024
IBLOCK THC
1305 EXTENSIONEXECUTION [EX. COMM-125/2024 30.03.2024 IMODERN MARKETING CO. V/S[YOGESHWAR (9810780497 30.03.2024
BLOCK THC IM/S MAGICAL CAFE PVT. LTD. IDUTT SHARMA|
MS. BARKHA|ICENTRAL Y410 (OMP(I)(COMM) 217/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS{SH. MAYANK9873347330 IMAYANK_MAHAJA [14-03-2024
IGUPTA, DISTRICT] IRAKESH TRIPATHI IMAHAJAN INo5@YAHOO.COM
JUDGE,
(COMMERCIAL
ICOURT)
K10 IOMP(I)(COMM) 218/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [14-03-2024
ANIL KUMAR IMAHAJAN INo5@YAHOO.COM
k10 OMP(I)(COMM) 216/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [14-03-2024
IMOHD HASIB IMAHAJAN INo5@YAHOO.COM
k10 OMP(I)(COMM) 163/2024 14-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [04-03-2024

INo5@YAHOO.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

SHREE RAMA SANITARY &
[HARDWARE

ISRIVASTAVA

L.com

k10 ICS (COMM) 364/2024 15-03-2024 IM/S SHAKTI TRADING CO. VS/SH. PANKAJi9910878747 07-03-2024
[M/S ROYAL INTERNATIONAL UMAR
IVERMA
k1o CS (COMM) 356/2024 14-03-2024 IM/S SEHGAL CAPS VS. M/S[SH. PANKAJ|9654599795 IAMITNAGAR491991 |06-03-2024
IFRIENDS KART ISACHDEVA (@GMAIL.COM
K10 CS (COMM) 326/2024 04-03-2024 IVIKRAM SONI VS. ABHINAV[SH. SANJAY|0818336108 ISANJAYK.ADVOCAT [24-02-2024
IPRAKASH IKUMAR [E@GMAIL.COM
IMISHRA
k10 ICS (COMM) 340/2024 07-03-2024 IKAVITA AGGARWAL VS. M/S[SH. CHIRAG(9971625140 JADVCHIRAGJAIN@ [06-03-2024
ISEHGAL SONS & ORS. JAIN IGMAIL.COM
K10 CS (COMM) 350/2024 11-03-2024 IHECTOR BEVERAGES PRIVATESH. MANISH{9654978446 ICHESTLAW@CHES |01-03-2024
ILIMTIED VS. DS DRINKS &DHIR TLAW.COM
IBEVERAGES PVT. LTD.
K10 CS (COMM) 387/2024 20-03-2024 IRAJIV KUMAR VS. JAWAHAR LALISH. BRAHAM|/9868364837 bdsharmaadvig6@g [16-03-2024
IVOHRA IDUTT SHARMA Imail.com
K10 CS (COMM) h04/2024 27-03-2024 SHRI SAMEER SETH VS. M/S/SH. K.K0811062684 kishore.srivas@gmail [06-03-2024




S.No Court

H. MUKESH]
IKUMAR GUPTA,
IDISTRICT JUDGE,|
ICOMMERCIAL

ICOURT-07

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

302

j0.com

ICIVIL SUIT OMP(I) COMM 125/2024 01.03.2024 [UTKARSH SMALL FINANCE BANKI|LIPIKA 0560425989 support@arvlawchamf28.02.2024
1302 VS AAS MOHAMMAD ISHARMA bers.com
COURT ROOM[CIVIL SUIT ICS(COMM) 331/2024 04.03.2024 IM/S JYOTI RUBBER UDYOGARJUN 9899500164 arjunsanjay24@gmailfo9.02.2024
1302 INDIA ) LTD. VS M/SISANJAY .com

ISHREECHAKRA ENGINEERING
COURT ROOM(CIVIL SUIT OMP(I) COMM 117/2024 04.03.2024 [HDFC BANK LTD. VS AMANANISH BHOLA (9811452022 Anish_bhola17@yaho|o1.03.2024
1302 IGUPTA lo.com
COURT ROOM[CIVIL SUIT IMISC. DJ 160/2024 05.03.2024 ICANARA BANK VS M/S SAIAMRIT SINGH|503000714 lassociateskklaw@gm [28.02.2024
1302 IFASHION AND DESIGNING [IKHALSA lail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 339/2024 07.03.2024 IM/S JAINSONS INTERNATIONALJVIKAS 9999010507 jurislaw@outlook.co [26.02.2024
1302 VS AMEREX PVT. LTD. INAGWAN Im
COURT ROOM[CIVIL SUIT ICS(COMM) 351/2024 12.03.2024 ISMARITIVY LABS PRIVATE LTD/ANURAG M.[7065207245 sanjeevguptag3@gmalo4.03.2024
1302 VS AVA MERCHANDISINGKATARKI fil.com
ISOLUTIONS PVT. LTD.
COURT ROOM(CIVIL SUIT ICS(COMM) 363/2024 15.03.2024 IM/S BHARATI BHAWAN VSINIKHIL 0899836932 snassociates73@gmail13.03.2024
1302 IDEEPAK CHATURVEDI [TRIPATHI l.com
COURT ROOM[CIVIL SUIT ICS(COMM) 372/2024 15.03.2024 JARUN SHARMA VS ALOK SHARMAISATISH 7042198312 linfo@centurylawfirm f14.03.2024
1302 [PRAKASH lin
IGUPTA

COURT ROOM[CIVIL SUIT OMP(I) COMM 183/2024 15.03.2024 I[HDFC BANK LTD. VS AMIT RANA [ANISH BHOLA (9811452022 Anish_bhola17@yahof14.03.2024




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

COURT ROOM[CIVIL SUIT IOMP(I) COMM 182/2024 15.03.2024 [HDFC BANK LTD. VS LALITIANISH BHOLA [9811452022 Anish_bhola1y@yahol14.03.2024
1302 ISRIVASTAVA lo.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 184/2024 15.03.2024 [HDFC BANK LTD. VS RAVIANISH BHOLA 9811452022 Anish_bhola17@yaho14.03.2024
1302 IPARKASH JAIN lo.com
COURT ROOM(CIVIL SUIT OMP(I)COMM 212/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 9873347330 Imayank_mahajanos [14.03.2024
1302 IMARUDHAR TRANSPORTIMAHAJAN (@yahoo.com

ICOMPANY
COURT ROOMICIVIL SUIT OMP(I)COMM 213/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
302 ANIL KUMAR IMAHAJAN (@yahoo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 214/2024 18.03.2024 ITATA MOTORS FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
1302 IRAKESH TRIPATHI IMAHAJAN (@yahoo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 215/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
1302 IAMEENA RUJDAR KHAN IMAHAJAN (@yahoo.com
COURT ROOM(CIVIL SUIT OMP(I) COMM 235/2024 19.03.2024 TATA CAPITAL LTD.VS GURUANISH BHOLA (9811452022 Anish_bhola17@yaho|18.03.2024
1302 IKIRPA MINES AND CRUSHERS] lo.com

IPVT. LTD.
COURT ROOM[CIVIL SUIT OMP(I)COMM 257/2024 22.03.2024 ITATA CAPITAL LTD. VS SUBHASHIANISH BHOLA [9811452022 Anish_bhola1y@yahof21.03.2024
1302 IKUMAR lo.com
COURT ROOM[CIVIL SUIT CS(COMM) 403/2024 27.03.2024 IM/S ADITYA INFOTECH LTD VSAMIT KUMAR/9871291420 jurisprudenceo11@g [21.03.2024
1302 IASHA DEVI ISINGH Imail.com




S.No Court

SH. AMIT KUMAR,|
JUDGE,

IDISTRICT
ICOMMERCIAL
ICOURT-08

District

ICentral

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

I308EXTENSION [ARBITRATION & CONCILIATION|OMP (I) (COMM)/140/24  |04.03.2024 [HDFC BANK LTD VS MANISHIANISH BHOLA [9811452022 lanishbhola17@gmail. [01.03.2024
IBLOCK THC IACT IKUMAR SINGH lcom
1308EXTENSION [TRADE MARK ACT CS (COMM)/327/2024 04.03.2024 ILEVI STRAUSS CO. VS ASHOKPRAMOD 0810481016 Imail @legest.com 01.03.2024
IBLOCK THC IKUMAR [KUMAR SINGH
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 329/2024 04.03.2024 IKRISHYACHARYA JAKSHEY GOEL (9811783019 lakshay.goelio@agan [01.03.2024
BLOCK THC [ITECHNOLOGIES PVT LTD VS SP(| [dassociates.in

ICONSUMER PRODUCTS PVT LTD
1308EXTENSION |ARBITRATION & CONCILIATIONIOMP (1) (COMM) 139/2024 [04.03.2024 IHDFC BANK LTD VS SAGARJANISH BHOLA 9811452022 lanishbhola17@gmail. [01.03.2024
IBLOCK THC IACT ISHARMA lcom
I308EXTENSION [COPYRIGHT ACT & TRADECS (COMM) 334/2024 05.03.2024 ILOREAL SA VS ASHOK KUMAR  |SHRAVAN 6201970125 rishi@unitedandunitelo4.03.2024
IBLOCK THC IMARK [BANSAL d.com
I308EXTENSION |COUNTER CLAIM ICOUNTERCLAIM/12/2024 [06.03.2024 IAGWA HEALTHCARE]
IBLOCK THC IPARTNERSHIP FIRM VS M/S SIAC

ISKH INDIA CABS|

IMANUFACTURER LTD
I308EXTENSION |[EXECUTION EXECUTION (COMM)06.03.2024 IM/S CHOPRA MARKETING PVIDIWAKAR 0817722035 diwakar@emphsislaw|04.03.2024
BLOCK THC 88/2024 ILTD VS M/S DRISHTICONISINGH .com

IPROPERTIES LTD
I308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 154/2024 [06.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [04.03.2024
IBLOCK THC IACT IPEPFUELS TECHNOLOGIES PVIMAHAJAN (@yahoo.com

ILTD
1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 162/2024 [07.03.2024 TATA CAPITAL LTD VS BABUANISH BHOLA 9811452022 lanishbhola1y@gmail. [05.03.2024
IBLOCK THC IACT ISINGH lcom




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

I308EXTENSION |[EXECUTION EXECUTION (COMM)[11.03.2024 VIMLA SHARMA VS ASHOKSHALU KUMAR(810717486 lawyerajay@yahoo.co [28.02.2024
IBLOCK THC 05/2024 [KUMAR SAINTA Im
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 358/2024 14.03.2024 IDHRUV SINGH VS VISHAL RATHI [PARVINDER (9868102274 parvinderchauhan.ad [12.03.2024
BLOCK THC ICHAUHAN v@gmail.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 165/2024 [15.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 9873347330 Imayank_mahajanos [13.03.2024
IBLOCK THC IACT ISACHIN SHARMA IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION/OMP (1) (COMM) 164/2024 [15.03.2024 ITATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [13.03.2024
IBLOCK THC IACT [RAJ PAL NAGAR IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION/OMP (1) (COMM) 166/2024 [15.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [15.03.2024
BLOCK THC IACT ISACHIN NAGAR IMAHAJAN (@yahoo.com
I308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 211/2024 [18.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [20.02.2024
IBLOCK THC IACT IFUEL PRIVATE LTD IMAHAJAN (@yahoo.com
I308EXTENSION [MISC. APPLICATION IMISC.DJ/208/2024 18.03.2024 IDAULAT RAM RASTOUGI VS AGSMANISH 9911008556 Imanish_7dec@yahoo [15.03.2024
BLOCK THC INFRAPROJECTS LTD KUMAR .com
I308EXTENSION [ARBITRATION &OMP (1) (COMM)[19.03.2024 IM/S TATA CAPITAL FIANCEANISH 0811452022 lanishbhola1y@gmail. [16.03.2024
IBLOCK THC ICONCILIATION ACT 231/2024 ILTD VS ISHWAR SINGH [BHOLA com
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 388/2024 20.03.2024 IBHARAT ARORA VS  BLUESAGAR SURI (7042132941 officesagarsuri@gmaif19.03.2024
BLOCK THC ILIGHTNING HOSPITALITY PVT] l.com

ILTD




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 245/2024 [22.03.2024 [TATA FINANCIAL LTD VS PATHANJANISH 0811452022 lanishbhola17@gmail. [21.03.2024
IBLOCK THC IACT IKHAN BHOLA lcom
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 246/2024 [22.03.2024 TATA FINANCIAL LTD VS BTNANISH 0811452022 lanishbhola17@gmail. [21.03.2024
IBLOCK THC IACT ILOGISTIC IBHOLA lcom
1308EXTENSION [RECOVERY OF MONEY ICS (COMM) 398/2024 23.02.2024 IBALAJI ENTERPRISES VS VHR|VINAY PAL 8860251052 22.03.2024
BLOCK THC TRADING vinaypaladvocateo4@
lgmail.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 260/2024 [26.03.2024 TATA MOTOR FINANC LTD VSMAYANK 0873347330 Imayank_mahajanos [22.03.2024
IBLOCK THC IACT ASANEET KUMAR IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 261/2024 [26.03.2024 TATA FINANCE LTD VS UPMAYANK 0873347330 Imayank_mahajanos [22.03.2024
IBLOCK THC IACT IASSAM CINTAINER SERVICES IMAHAJAN (@yahoo.com
I308EXTENSION [ARBITRATION & CONCILIATIONIOMP (1) (COMM) 17/2024 [06.03.2024 SANTOSH KUMAR VS TATARAM MURTI (9818379086 INA 04.03.2024
IBLOCK THC IACT IMOTOR FINANCE SOLUTION LTD
I308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 410/2024 28.03.2024 ISTATE BANK OF INDIA VS ANILJVARUN 0818365119 kchambersofvaruncha [27.03.2024
BLOCK THC ISINGH BHADORIA ICHANDIOK Indiok@gmail.com
) ISH. DEEPAK GARG,/Central 1309 THIRD[133 OMP (I) (COMM)/133/2024 [02-03-2024 [Hdfc Bank Ltd Vs Kala Wati ANISH 0811452022 Anish_bhola1y@yaho|o1.03.2024

IDISTRICT JUDGE,| IFLOOR BHOLA(P), lo.com

ICOMMERCIAL EXTENTION

ICOURT-09 IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/134/2024 [02-03-2024 [Hdfc Bank Ltd Vs Sameer Khan ANISH 0811452022 Anish_bhola1y@yaho|o1.03.2024
FLOOR BHOLA(P), o.com
EXTENTION
IBLOCK




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

BLOCK

1309 THIRDIOMP (I) (COMM) OMP (COMM)/16/2024 02-03-2024 [Sunil Vs Shriram Transport FinanceBHANU 9971170800 lavikagupta2009@g [01.03.2024
FLOOR ICo Ltd IMOHAN(P), Imail.com

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/92/2024 [07-03-2024 IM/s Islamuddin Vs MunicipalSHALU 0560905884 robinbhardwaj529@gl06.03.2024
FLOOR ICorporation Of Delhi KUMARI(P), Imail.com

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/91/2024 [07-03-2024 [Kla Const Technologies Pvt Ltd Vsgshanker 9899336093 [Kartickay@gmail.co [06.03.2024
FLOOR ICkg Reality Pvt Ltd [Kashyap(P), Im

[EXTENTION

IBLOCK

1309 THIRDIOMP (T) (COMM) OMP (T) (COMM)/1/2024  [12-03-2024 [kki Saree Centre And Anr VsfPallav 0811159376 ladvpallavsaxena@gm [11.03.2024
IFLOOR INeogrowth Credit Pvt Ltd And Ors  [Saxena(P), lail.com

EXTENTION

IBLOCK

1309 THIRDICS (COMM.) CS (COMM)/361/2024 14-03-2024 State Bank Of India Vs MahendraAMIT 9838773507, singhamitoo71@gmaif13.03.2024
IFLOOR [Prasad ISINGH(P), 7011848842 l.com

EXTENTION

BLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/173/2024 [15-03-2024 [Hdfc Bank Ltd Vs Abdul Majeed ANISH 0811452022 Anish_bhola17@yaho14.03.2024
FLOOR BHOLA(P), o.com

EXTENTION

IBLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/172/2024 [15-03-2024 [Tata Motors Finance Ltd Vs RajeshMAYANK 9873347330 Imayank_mahajanos [14.03.2024
IFLOOR [Kumar 7360 IMAHAJAN(P), (@gmail.com

[EXTENTION

IBLOCK

1309 THIRDICS (COMM.) CS (COMM)/368/2024 15-03-2024 [State Bank Of India Vs Gulshan Sethi|Gopal Chand[7838929829 14.03.2024
FLOOR [Sharma(P),

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/114/2024 [16-03-2024 [Benten Books Mr Sannidhya AgrawallSunil 0999633366 ladvocatesunilkulhari [15.03.204
FLOOR [Partner To The Said Firm Vs VaibhaviChoudhary(P), (@gmail.com

EXTENTION [Books Service




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1309 THIRDEXECUTION (COMM) [Execution (Comm)/115/2024 [16-03-2024 IDr Roshanlal Aggarwal And Sons PvtPANKAJ 0811022227 globaljurislawfirm@gf15.03.204
IFLOOR ILtd Vs HARYANA MEDICAL HALL [GUPTA(P), Imail.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/203/2024 [16-03-2024 [Tata Motors Finance Ltd Vs ArvindMAYANK 0873347330 Imayank_mahajanos [15.03.204
FLOOR [Kumar 7832 IMAHAJAN(P), (@gmail.com
EXTENTION
IBLOCK
1309 THIRD|CS (COMM.) ICS (COMM)/376/2024 18-03-2024 SBI Vs Mohd Parvez AbedinASHISH 0891223874 lashishbatra85@gmailf16.03.2024
IFLOOR [Propreitor Of Axis Creation BATRA(P), .com
[EXTENTION
IBLOCK
1309 THIRDCCS (COMM.) ICS (COMM)/379/2024 18-03-2024 IM/s Sun Micro Invit Pvt LtdYASHPREET [98119981009, layer.yashpreet@gmal16.03.2024
[FLOOR [Through Its Ar Vs M/s SumeruSINGH 6393213857 fil.com
EXTENTION IVerde Technologies Pvt Ltd Through|SAINI(P),
BLOCK [ts Md/ Ar
1309 THIRDICS (COMM.) ICS (COMM)/380/2024 10-03-2024 [State Bank Of India Vs Vicky AMIT 7838773507, singhamitoo71@gmaif18.03.2024
FLOOR ISINGH(P), 7011848842 l.com
EXTENTION
BLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/234/2024 [19-03-2024 [Tata Capital Ltd Vs Naresh Kumar |ANISH 0811452022 Anish_bhola17@yaho[18.03.2024
FLOOR BHOLA(P), o.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/233/2024 [19-03-2024 [Tata Capital Ltd Vs Anuj IANISH 0811452022 Anish_bhola17@yaho[18.03.2024
IFLOOR BHOLA(P), o.com
[EXTENTION
IBLOCK
1309 THIRDCS (COMM.) CS (COMM)/383/2024 10-03-2024 [cici Bank Limited Vs Akash/ATUL 8178770597 lasa@asalegal.in, 18.03.2024
FLOOR IChauhan And Ors ISHARMA(P), labhinav@asalegal.in
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY /Central IOMP (I) (COMM) OMP (I) (COMM)/232/2024 [19-03-2024 [Tata Capital Ltd Vs Bikramjit Singh |ANISH 0811452022 Anish_bhola1y@yaho[18.03.2024
IDISTRICT JUDGE, BHOLA(P), lo.com
ICOMMERCIAL
ICOURT
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CS (COMM.) ICS (COMM)/390/2024 20-03-2024 Hpl Electric And Power LimitedSunil Kumarf7060356640, digitalsales1592@gm [19.03.2024
[Through A R Vs Gautam PrakashiJaswal(P), 0873890470 ail.com
[Saxena Prop Of Digital Computers
IOMP (I) (COMM) IOMP (I) (COMM)/253/2024 [22-03-2024 [Tata Capital Ltd Vs Veer Singh ANISH 0811452022 Anish_bhola1y@yahol21.03.2024
BHOLA(P), o.com
ICS (COMM.) CS (COMM)/408/2024 27-03-2024 [Rakesh Kumar Goyal Vs Municipalsatyendra 0811161525 sksingj116 @gmail.co [26.03.2024
ICorporation Of Delhi kumar singh(P), Im
11 ISH. SANJAY|Central ICOURT ROOM 310(CS (COMM) ICS (COMM)/322/2024 01-03-2024 [Kailash Chand Gupta And Anr VsSUMIT 9999590009 ladvranasumit@gmail [29-02-2024
ISHARMA, DISTRICT] Vikram Ujjainwal [RANA(P), .com
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM 310(CS (COMM) CS (COMM)/337/2024 06-03-2024 IR K Manchanda Vs Mewar HighlSUNIL GOYAL (9810901129 ladvocatesunilgoyal@ [01-03-2024
[Tech Engineering Limited lgmail.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/343/2024 07-03-2024 IM/s Agrico Organics Vs M/s PaxlKunal 0717468652 [Kunalmadan@kmala [05-03-2024
IChem Limited And ors IMadan(P), noffice.com
ICOURT ROOM 310|CS (COMM) ICS (COMM)/344/2024 07-03-2024 [Hdfc Bank Ltd Vs Mohd Jacum/ANISH 0811452022 Anish_bhola17@yaho|o5-03-2024
[Khan And ors BHOLA(P), o.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/348/2024 11-03-2024 IM/s Shakti Trading Co Vs M/slPankaj Kumarj9910878747 - 05-03-2024
[Boutique Spirits Pvt Ltd Verma(P),
ICOURT ROOM 310(CS (COMM) CS (COMM)/349/2024 11-03-2024 IM/s Beauty Art Prints India Pvt LtdBharat 9268300000 bharat.guptarkco@g [06-03-2024
Vs M/s Zaoopi Infotech Pvt Ltd [Prakash(P), Imail.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/354/2024 12-03-2024 [Smt Neeraj Nagpal Proprietor Off 9810076766 16-02-2024
IM/s Arjun Enterprises Vs Smt [Babbar(P),
INimmi Garg Proprietor Of M/s Puja
Silk And Sarees

ICOURT ROOM 310(CS (COMM) CS (COMM)/355/2024 13-03-2024 IM/s Snv Impex Vs M/s Mani PlastiqDharmender 9811534488 [dharmenderazad @ya [06-03-2024
Store Azad hoo.com

ICOURT ROOM 310|CS (COMM) CS (COMM)/360/2024 14-03-2024 [Bharati Bhawan Vs Sanjay KumarNIKHIL 0899836932 nikhilyripathi63@gm [09-03-2024
[Upadhaya Prop Sanjay Book Depo  [TRIPATHI(P), lail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/362/2024 14-03-2024 Woodland (Aero Club) Pvt Ltd VSPOONAM 0811149832 laupoonam180@gmaijo4-03-2024
[Montosa Lifestyle And Anr ILAU(P), l.com

ICOURT ROOM 310(CS (COMM) CS (COMM)/385/2024 10-03-2024 Bank Of Baroda Vs Ranjeet KumarlUmesh Joshi(P),[9910568669 ladvumeshjoshi@gma [17-03-2024
[Thakur fil.com

ICOURT ROOM 310(CS (COMM) CS (COMM)/386/2024 19-03-2024 IDin Dayal Vs Shakti Trading Co IMukesh Sharma (9899030102 ladvmukeshsharma@ [11-03-2024

ahoo.com

ICOURT ROOM 310|CS (COMM) ICS (COMM)/391/2024 20-03-2024 [State Bank Of India Vs Yatinder{Nirmal 9953128141 lamb.nirmal@gmail.c [19-03-2024
Singh [Kumar(P), lom

ICOURT ROOM 310(CS (COMM) CS (COMM)/392/2024 21-03-2024 IMs Delta On System Vs Gautam|Lalit Kumar(P), 9958710071 jagdishkverma2009 [19-03-2024
[Healthcare and Anr (@gmail.com

ICOURT ROOM 310(CS (COMM) CS (COMM)/402/2024 26-03-2024 [Rohit Jain Vs Sachin Jain [Shlok Suden 8800669576 [Shloksuden@gmail.c [22-03-2024

jom
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Registration Name Number filing

ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/109/2024[13-03-2024 IM/s M Chhibba And Co VSSHALU 0560905884 robinbhardwaj529@glo7-03-2024
[Municipal Corporation Of Delhi UMARI(P), Imail.com

ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/127/2024 [30-03-2024 [HARSHIL. TEXTILES Vs DIVYANA(P), - + -
[TEXTILES

ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/122/2024[21-03-2024 IShib Dass Metals Pvt Ltd. Vs S.S| - - -
[Engineering Works

ICOURT ROOM 3100MP (COMM) OMP (COMM)/25/2024 26-03-2024 Balbir Singh Tyagi and ors Vs Yogesh|Deepak Ri9711170446 - 21-03-2024
[Bansal and anr [Dahiya(P),

ICOURT ROOM 3100OMP (I)(COMM) IOMP (I) (COMM)/143/2024 [04-03-2024 [Hdfc Bank Ltd Vs Mustakim Islam |ANISH 0811452022 Anish_ bhola17@yaholo1-03-2024

IBHOLA(P), o.com

ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/157/2024 [06-03-2024 [Tata Motors Finance Ltd Vs PepfuelsfMAYANK 0873347330 Imayank_mahajanos [04-03-2024
[Technologies Pvt Ltd 9068 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 3100MP (I)(COMM) IOMP (I) (COMM)/158/2024 [06-03-2024 [Tata Motors Finance Ltd Vs PepfuelfMAYANK 9873347330 Imayank_mahajanos |04-03-2024
[Technologies Pvt Ltd 8860 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 3100OMP (I)(COMM) IOMP (I) (COMM)/159/2024 [06-03-2024 [Tata Motors Finance Ltd Vs Pepfuely§MAYANK 0873347330 Imayank_mahajanos [04-03-2024
[Technologies Pvt Ltd 9786 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/195/2024 [15-03-2024 [Tata Motors Finance Ltd Vs ReliablefMAYANK 0873347330 Imayank_mahajanos [14-03-2024
[[nfra Tech 4940 IMAHAJAN(P), (@yahoo.com
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ICOURT

ICOURT ROOM 310[(0OMP (I)(COMM) IOMP (I) (COMM)/196/2024 [15-03-2024 [Hdfc Bank Ltd Vs Yash Pal Arya JANISH 0811452022 Anish_bhola17@yahof13-03-2024
IBHOLA(P), o.com
ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/223/2024 [18-03-2024 [Tata Motors Finance Ltd Vs I FuelMAYANK 0873347330 Imayank_mahajanos [15-03-2024
[Private Limited 6103 IMAHAJAN(P), (@yahoo.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/239/2024 [19-03-2024 [Tata Capital Ltd Vs Parul IANISH 0811452022 Anish_bhola17@yahof16-03-2024
IBHOLA(P), lo.com
ICOURT ROOM 310[0OMP (I)(COMM) IOMP (1) (COMM)/240/2024 [19-03-2024 [Tata Capital Ltd Vs Kamal Deepak |ANISH 9811452022 Anish_ bhola17@yahof16-03-2024
BHOLA(P), o.com
ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/241/2024 [19-03-2024 [Tata Capital Ltd Vs Alok Singh ANISH 0811452022 Anish_ bhola17@yahofi15-03-2024
IBHOLA(P), o.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/258/2024 [22-03-2024 [Tata Capital Ltd Vs DharmendenANISH 0811452022 Anish_bhola17@yahof21-03-2024
[Kumar BHOLA(P), lo.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/259/2024 [22-03-2024 [Tata Capital Ltd Vs Btn Logistics andANISH 0811452022 Anish_ bhola17@yaho|21-03-2024
JAnr 1366 BHOLA(P), o.com
ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/274/2024 [30-03-2024 IM/s Equitas Small Finance Bank LtdlRavi ~ Shankarjg811252038 ladvocatersgarg@gma [27-03-2024
Vs Ms Khair Diagnostic Centre AndGarg(P), fil.com
Ors
12 ISH. RAVINDER(Central KHo1 OMP (I) COMM 126/2024 01.03.2024 ITATA CAPITAL LTD. V/S UMEDANISH BHOLA (9811452022 ANISH_BHOLA17@ [27.02.2024
IBEDI, DISTRICT] ISINGH IGMAIL.COM
JUDGE,
ICOMMERCIAL




S.No Court

District

Court Room

lo1

Case Type

OMP (I) COMM

Case Number

124/2024

Date
Registration

01.03.2024

ofPetitioner Name VS Respondent
Name

JUTKARSH SMALL FINANCE BANK]
V/S AAS MOHAMMAD & ANR.

Advocate

ARV

ICHAMBERS OF

ILAW

Advocate  MobileAdvocate email id

Number

9821584944

INFO@ARVLAWCH
AMBERS.COM

Date of e-
filing

26.02.2024

KHo1 OMP (I) COMM 141/2024 04.03.2024 [HDFC BANK LTD. V/S SANJAYJANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.03.2024
IBANSAL IGMAIL.COM

ko1 OMP (I) COMM 149/2024 05.03.2024 ITATA CAPITAL LTD. V/S SUHAIIJANISH BHOLA |9811452022 JANISH_BHOLA17@ [02.03.2024
[KHAN IGMAIL.COM

ko1 OMP (I) COMM 155/2024 06.03.2024 ITATA MOTORS FINANCE LTD. V/SIMAYANK 0873347330 IMAYANK_MAHAJA [04.03.2024
IPEPFUELS TECHNOLOGIES PVTMAHAJAN INo5@YAHOO.COM
ILTD.

ko1 CS (COMM) 338/2024 06.03.2024 IM/S S.K. EDUCATION PVT. LTDROHIT 0810189223 IROHIT1996VASHIST|29.02.2024
IV/S AZEEM HAIDER & ORS. IVASHIST (@GMAIL.COM

ko1 CS (COMM) 352/2024 12.03.2024 ICANARA BANK V/S SATISHIPRATAP IPRANA25000@GMA|09.03.2024
SINGHAL ICHANDRA [L.COM

RANA

ko1 OMP (I) COMM 185/2024 15.03.2024 [HDFC BANK LTD. V/S PAPPANIANISH BHOLA [9811452022 JANISH_BHOLA17@ [13.03.2024
IPREMCHAND & ANR. IGMAIL.COM

ko1 OMP (I) COMM 186/2024 15.03.2024 [HDFC BANK LTD. V/S RADHANANISH BHOLA [9811452022 JANISH_BHOLA17@ [13.03.2024
INAHAR SINGH IGMAIL.COM

KHo1 OMP (I) COMM 187/2024 15.03.2024 [HDFC BANK LTD. V/S JAIANISH BHOLA (9811452022 JANISH_BHOLA17@ [13.03.2024

IBHAGWAN

IGMAIL.COM
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ko1 OMP (I) COMM 188/2024 15.03.2024 ITATA MOTORS FINANCE LTD. V/S 0873347330 IMAYANK_MAHAJA [14.03.2024
IVISHESH DUBEY IMAHAJAN INo5@YAHOO.COM

KHo1 OMP (I) COMM 189/2024 15.03.2024 ITATA MOTORS FINANCE LTD. V/SIMAYANK 0873347330 IMAYANK _MAHAJA [14.03.2024
IMOHD. JAVED IMAHAJAN INo5@YAHOO.COM

ko1 OMP (COMM) 22/2024 16.03.2024 BKC GARMENTS V/S UGROPIYUSH 8860459079 IADVPIYUSHPAHUJ [14.03.2024
ICAPITAL LTD. [PAHUJA A@GMAIL.COM

ko1 ICS (COMM) 381/2024 19.03.2024 ISTATE BANK OF INIDA V/SAMIT KUMAR/7838773507 ISINGHAMIT0071@Gl16.03.2024
VITENDER SINGH ISINGH IMAIL.COM

ko1 OMP (I) COMM 227/2024 19.03.2024 TATA CAPITAL LTD. V/S RAMIANISH BHOLA [9811452022 JANISH_BHOLA17@ [16.03.2024
IKHILADI AND ANR. IGMAIL.COM

ko1 OMP (I) COMM 228/2024 19.03.2024 TATA CAPITAL LTD. V/S SHIVANISH BHOLA (9811452022 ANISH_BHOLA17@ [16.03.2024
[DAYAL AND ANR. IGMAIL.COM

ko1 OMP (I) COMM 220/2024 19.03.2024 ITATA CAPITAL LTD. V/SIANISH BHOLA [9811452022 JANISH_BHOLA17@ [16.03.2024
IBHUMISHAKTI NIRMAN PVT, IGMAIL.COM
ILTD. AND ANR.

ko1 CS (COMM) 382/2024 19.03.2024 [HERO INVESTCORP PVT. LTD. V/SPRAMOD KR.|9718209970 A ASTHA@THELEGI [15.03.2024
ASHOK KUMAR ISINGH IST.COM

ko1 OMP (I) COMM 244/2024 21.03.2024 I[HDFC BANK LTD. V/S RAJ KUMARIANISH BHOLA (9811452022 JANISH_BHOLA17@ [13.03.2024

IGMAIL.COM




S.No Court

District

Court Room

lo1

Case Type

OMP (I) COMM

Case Number

252/2024

Date
Registration

22.03.2024

Name

ITATA CAPITAL LTD. V/S
ICHAITANYA GOGAJ]|
ICONSTRUCTION AND STONE
ICRUSHER PVT. LTD. & ORS.

ofPetitioner Name VS RespondentAdvocate

ANISH BHOLA

Advocate  MobileAdvocate email id

Number

0811452022

ANISH_BHOLA17@
IGMAIL.COM

Date of e-
filing

21.03.2024

KHo1 OMP (I) COMM 254/2024 22.03.2024 I[TATA CAPITAL LTD. V/S GURDEVANISH BHOLA (9811452022 JANISH BHOLA17@ [21.03.2024
ISINGH & ANR. IGMAIL.COM

ko1 ICS (COMM) 397/2024 22.03.2024 IMUKESH CHAND V/S PARAMJITIANJALI 09871173980 IANJALICHAND9876 [20.03.2024
ISINGH & ORS. ICHAND (@GMAIL.COM

ko1 IMISC DJ 221/2024 22.03.2024 IM/S SURYA ROSHNI LTD. V/S M/S[NAVIN KUMAR [9810236867 ICONTACTUS@AKJL [20.03.2024
IGATI-KINTESTSU EXPRESS PVT| AW.IN
ILTD.

ko1 IOMP (COMM) 23/2024 21.03.2024 IBUSINESS OCTANE SOLUTIONSRASHMI 8368980930 18.03.2024
IPVT LTD. V/S NEOGROWTH|SINGH
ICREDIT PVT LTD.

ko1 [EXECTION (COMM) 112/2024 14.03.2024 IM/S RAM NIVAS GOEL V/SAVINASH KR./9871441764 AKTRIVEDILAWOFF07.03.2024
IMUNICIPAL CORPORATION OHNTRIVEDI [CES@GMAIL.COM
IDELHI

ko1 ICONTEMPT PETITION 4/2024 13.03.2024 INIKE INNOVATE C.V V/S UZAIRSHRAVAN KR.6201970125 16.02.2024
[IPROP. OF M/S RIDER SHOES BANSAL

Kho1 ICONTEMPT PETITION 5/2024 13.03.2024 INIKE. INNOVATE C.V V/S UZAIRSHRAVAN KR.[6201970125 IN.A
IPROP. OF M/S RIDER SHOES [BANSAL

KHo1 ICOUNTER CLAIM 13/2024 18.03.2024 INKS FOOD VENTURES P LTD. V/SAMRENDRA (8588853448 ISNSHUKLA80@GM [18.03.2024
ISHRI GOVIND TRADING CO. KR. JHA AIL.COM
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ko1 ICS (COMM) 374/2024 16.03.2024 ISTATE BANK OF INIDA V/S M/S
ISHRI AADINATH TRADERS
KHo1 CS (COMM) 407/2024 27.03.2024 STATE BANK OF INDIA V/SAMIT KUMAR{7838773507 ISINGHAMIT0071@Gl[26.03.2024
ISANDEEP ISINGH IMAIL.COM
ko1 ICS (COMM) 411/2024 28.03.2024 IM/S LAKEFOREST WINES PVTNAVEEN 0810419936 INAVEENTRIPATHI3 [28.03.2024
ILTD V/S GOVERNMENT OF NCTKUMAR 12@GMAIL.COM
IOF DELHI [TRIPATHI
13 ISH. SANJEEV|Central ko2 CIVIL ICS (COMM)/336/2024 06-03-2024 IManshu Arora Vs M/s Rock Star 99 AKASH 0811433605 bhupindermehtanig [22-02-2024
[KUMAR [Fashion IDEEP(P), (@gmail.com
IDISTRICT
ICOMMERCIAL
ICOURT
ko2 CIVIL CS (COMM)/333/2024 05-03-2024 [Hpl Electric Power Ltd Through ItsSunil Kumar9810210832 vijayprakashg682@g [25-02-2024
Authorised Representative Vs KrunalJaswal(P), Imail.com
[Prakash Proprietor Of Ms Shivam|
[Electricals
ko2 [Execution (Comm)/86/2024 [04-03-2024 IM/S AVNG INFRASTRUCTURESSuman 09811205381 Imnmadvocates@gma [26-02-2024
IPVT LTD Vs MUNICIPALMalhotra(P), lil.com
ICORPORATION OF DELHI
ko2 CIVIL ICS (COMM)/341/2024 07-03-2024 Amit Khanna Vs Ragini Gupta Vikas Bhatia(P), (9811379676 vksbhtb@gmail.com [26-02-2024
ko2 IARBITRATION IOMP (1) (COMM)/145/2024 |05-03-2024 [Tata Capital Ltd Vs Jitender Kumar |ANISH 0811452022 Anish 27-02-2024
IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/146/2024 [05-03-2024 [Tata Capital Ltd Vs Varun Bisht ANISH 0811452022 Anish 27-02-2024
BHOLA(P), [Bhola17@yahoo.com
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[Payments Services Ltd

IMEHROTRA(P)

b

B@gmail.com

ko2 IARBITRATION IOMP (1) (COMM)/144/2024 |05-03-2024 [Tata Capital Ltd Vs Shahid Ali IANISH 0811452022 Anish 27-02-2024
IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/148/2024 [05-03-2024 [Hdfc Bank Ltd Vs Vinay Malik ANISH 0811452022 Anish 01-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/147/2024 [05-03-2024 [Hdfc Bank Ltd Vs Naeem MohdANISH 0811452022 Anish 01-03-2024
[Saleem BHOLA(P), [Bhola17@yahoo.com
ko2 IMISC. APPLICATION Misc DJ/162/2024 05-03-2024 l[dfc First Bank Ltd Vs Sahil Gogia  Jatin Sethi(P), (8860070760 lgs.lawattorney@gmai(02-03-2024
l.com
ko2 CIVIL CS (COMM)/346/2024 11-03-2024 IM/s Vikas Steel Enterprises Vs M/s ]ASHUTOSH 8920569685 lashutoshjainogs@gml|o4-03-2024
Avon Steel Corporation JAIN(P), lail.com
ko2 CIVIL CS (COMM)/342/2024 07-03-2024 [Devendra Singh Vs Novatrix Designsiseema khatri(P),/9999903919 — 06-03-2024
IPvt Ltd
ko2 CIVIL ICS (COMM)/353/2024 12-03-2024 JUMESH JAIN Vs MUNICIPALSATENDER 0811161525 sksingh116 @gmail.co |06-03-2024
ICORPORATION OF DELHI KUMAR Im
ISINGH(P),
ko2 I[EXECUTION [Execution (Comm)/108/2024[13-03-2024 IM/s Arpit Electric Co Vs MunicipallSHALU 9560905884 vandyvb.16dec@gmailo5-03-2024
ICorporation Of Delhi [IKUMARI(P), l.com
ko2 IARBITRATION OMP (COMM)/21/2024 16-03-2024 S Krishnamurthy Vs Sbi Cards AndANUBHAV 8287077645 shikharsrivastavaos8 [13-03-2024
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ko2 IEXECUTION [Execution (Comm)/113/2024 [15-03-2024 Sanirish Textile Vs Shri VidunANJALI 0810934875 14-03-2024
[Khanna INEHRA(P),
ko2 IARBITRATION IOMP (I) (COMM)/192/2024 [15-03-2024 [Tata Motors Finance Ltd Vs AmanMAYANK 9873347330 Imayank_mahajanos [14-03-2024
[Enterprises 7785 IMAHAJAN(P), (@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/193/2024 [15-03-2024 [Hdfc Bank Ltd Vs Harshad Verma |ANISH 0811452022 Anish 13-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION IOMP (1) (COMM)/194/2024 [15-03-2024 [Hdfc Bank Ltd Vs Farooq Ali IANISH 9811452022 Anish 13-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/191/2024 [15-03-2024 [Tata Motors Finance Ltd VSMAYANK 9873347330 Imayank_mahajanos [14-03-2024
Gajanand Sharma 1120 IMAHAJAN(P), (@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/190/2024 [15-03-2024 [Tata Motors Finance Ltd Vs NitinMAYANK 9873347330 Imayank_mahajanos [14-03-2024
[Prem Singh 9541 IMAHAJAN(P), (@yahoo.com
ko2 CIVIL ICS (COMM)/377/2024 18-03-2024 Bank Of Baroda Vs ShashankGovind 0718618928 govind1gfeb@gmail.c [14-03-2024
[Tripathy Proprietor Ms S K[Pandey(P), om
[Enterprises
ko2 IARBITRATION IOMP (1) (COMM)/243/2024 [20-03-2024 [Tata Capital Ltd Vs Max RoadlingANISH 0811452022 Anish 16-03-2024
[Pvt Ltd IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/242/2024 [20-03-2024 [Tata Capital Ltd Vs Anuj ANISH 0811452022 Anish 16-03-2024
BHOLA(P), [Bhola17@yahoo.com
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14 . ASHUTOSH] 201 Misc DJ/185/2024 Misc DJ/185/2024 05-03-2024 IM/s Aqualite Industries Pvt Ltd VsAnkush 9990637045 ladvranaashutosh@g [04-03-2024
[KUMAR, DISTRICT] [Extn Block IM/S LEEZA LIFESTYLE PRIVATESharma(P), Imail.com
JUDGE ILTD AND ORS
(COMMERCIAL
ICOURT) [Execution (Comm)/73/2024 Execution (Comm)/73/2024 [13-03-2024 Shri Priyank Sabharwal Vs Shakti{ANJALI 0643930634 rajindergulatiy@gmaifi1-03-2024
[Hosiery Works INEHRA(P), l.com
[Execution (Comm)/81/2024 Execution (Comm)/81/2024 [18-03-2024 [Punjab National Bank Vs M/s M SAVADHESH 0810362626 lakshakyao 15-03-2024
[Enterprises Through Its ProprietofKUMAR l@gmail.com
IShri Manoj Kumar Jain ISHAKYA(P),
[Execution (Comm)/86/2024 [Execution (Comm)/86/2024 [20-03-2024 IPUNJAB NATIONAL BANK Vs NR[Neha Rai(P), |nil Inil 19-03-2024
[TRADERS THROUGH ITS|
IPROPRIETOR ANIL KUMAR
[Execution (Comm)/90/2024 [Execution (Comm)/90/2024 [21-03-2024 ISUDESH CHAUHAN VSASHOK 8851403309 lagarwaly1 20-03-2024
SMARTERING INFRATECH PVITAGARWAL(P), (@yahoo.com
ILTD FORMERLY KNOWN AS PAL
IMOHAN ELECTRONICS PVT LTD
[Execution (Comm)/65/2024 04-03-2024 [Hardeep Malik VsSanjeev Manchanda(P), 0811623477 manchandasanjeev|02-03-2024
Ram Parjapatil 31@yahoo.com
(proprietor)
15 xs. HEMANIWest 201 Misc DJ/185/2024 Misc DJ/185/2024 05-03-2024 IM/s Aqualite Industries Pvt Ltd VsAnkush 9990637045 ladvranaashutosh@g [04-03-2024
HOTRA, [Extn Block IM/S LEEZA LIFESTYLE PRIVATESharma(P), Imail.com
IDISTRICT JUDGE ILTD AND ORS
(COMMERCIAL
ICOURT)-02 Execution (Comm)/73/2024 Execution (Comm)/73/2024 [13-03-2024 Shri Priyank Sabharwal Vs Shakt{ANJALI 0643930634 rajindergulatiz@gmaift1-03-2024
[Hosiery Works INEHRA(P), l.com
[Execution (Comm)/81/2024 [Execution (Comm)/81/2024 [18-03-2024 [Punjab National Bank Vs M/s M SAVADHESH  [90810362626 lakshakyao 15-03-2024
[Enterprises Through Its ProprietofKUMAR l@gmail.com
IShri Manoj Kumar Jain ISHAKYA(P),
[Execution (Comm)/86/2024 [Execution (Comm)/86/2024 [20-03-2024 IPUNJAB NATIONAL BANK Vs NRINeha Rai(P), il Inil 10-03-2024
TRADERS THROUGH ITS|
IPROPRIETOR ANIL KUMAR
[Execution (Comm)/90/2024 [Execution (Comm)/90/2024 [21-03-2024 ISUDESH CHAUHAN VsASHOK 8851403309 lagarwaly1 20-03-2024
SMARTERING INFRATECH PVTIAGARWAL(P), (@yahoo.com
ILTD FORMERLY KNOWN AS PAL{
IMOHAN ELECTRONICS PVT LTD
[Execution (Comm)/65/2024 04-03-2024 Hardeep Malik VsSanjeev Manchanda(P), 0811623477 manchandasanjeevjo2-03-2024
Ram Parjapati] 31@yahoo.com
(proprietor)
16 ISH. DIG VIJAY|West 203 RECOVERY OMP (I) (COMM)/56/2024 |01-03-2024 [Hdfc Bank Limited Vs Nazim Khan [MANISH 0650810426 Imsvermachambers@
ISINGH, DISTRICT] Extn Block ISHANKER gmail.com
JUDGE IVERMA(P),
(COMMERCIAL
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RECOVERY CS (COMM)/209/2024 01-03-2024 I3s Pharma Vs Sa Parmacy Ajit kr gupta(P), (9871372113 lakadvocate776 @gmai
l.com
RECOVERY [Execution (Comm)/58/2024 [01-03-2024 INeelkanth Enterprises Pvt Ltd VsSunil kumar(P), 9873921590 rajeevjha2o04eyahoo
IM/s B L Goel And Company .co.in
RECOVERY ICS (COMM)/218/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 ladvocatevarunbedi@
[Basant Kumar Khedia Prop Poshak [BEDI(P), lgmail.com
RECOVERY CS (COMM)/217/2024 02-03-2024 State Bank Of India Vs Santosh{Ashok KiNOT INOT MENTIONED
[Kumar [Bhel(P), IMENTIONED
RECOVERY IOMP (1) (COMM)/59/2024 |04-03-2024 [Hdfc Bank Limited Vs Anil Kumar [MANISH 9650810426 Imsvermachambers@
ISHANKER lgmail.com
IVERMA(P),
RECOVERY OMP (I) (COMM)/58/2024 [04-03-2024 [Hdfc Bank Limited Vs Abu Syed FaifMANISH 0650810426 Imsvermachambers@
[Hussaini ISHANKER gmail.com
IVERMA(P),
RECOVERY ICS (COMM)/219/2024 04-03-2024 [Parveen Kumar Garg Vs ArjunfSameer 99991 8302 /[NOT MENTIONED
[Kumar Sidhar(P), 9444446565
RECOVERY CS (COMM)/220/2024 04-03-2024 IM/s Ignyt Electricals Vs RadhaVarun INOT IVIKAS_ LEOS@YAH
[Kishan Agarwal [Sharma(P), IMENTIONED 0O.CO.IN
RECOVERY OMP (I) (COMM)/72/2024 |05-03-2024 [Hdfc Bank Limited Vs Ravi Kumar [MANISH 0650810426 Imsvermachambers@
ISHANKER lgmail.com
IVERMA(P),
RECOVERY [Execution (Comm)/66/2024 [05-03-2024 [Rakesh Garg Vs M/s Saify Interiors [Sunil kumar(P), 9873921590 rajeevjhazoo4eyahoo
.co.in
RECOVERY [Execution (Comm)/67/2024 [06-03-2024 [Rakesh Garg Vs M/s ReliancefSunil kumar(P), 9873921590 rajeeviha2004eyahoo
[Trading Corporation .co.in
RECOVERY CS (COMM)/225/2024 06-03-2024 [Bank Of Baroda Vs Mrs Raj Vala lkamal singh(P),[NOT INOT MENTIONED
IMENTIONED
RECOVERY Misc DJ/193/2024 06-03-2024 INaveen Kapoor Vs Rupinder SinghAMARJEET 0818186704 INOT MENTIONED

[Talwar

ISINGH
IGAMBHIR(P),
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RECOVERY ICS (COMM)/230/2024 07-03-2024 [Saraogi Super Sales Pvt Ltd Vs JatinfVARUN 8285672608 ladvocatevarunbedi@
Pain Prop Jain Creation IBEDI(P), lgmail.com

RECOVERY CS (COMM)/229/2024 07-03-2024 [Randhir Kumar Vs Cholamandalam[INDER MOHAN|8920348291 INDERMOHAN@G
IMs General Insurance ISINGH(P), IMAIL.COM

RECOVERY [Execution (Comm)/69/2024 [12-03-2024 [Fire Hut Commercial Equipment PviANUBHAV 0711048605 INOT MENTIONED
ILtd Vs Secured Engineers PrivateMEHROTRA(P)
[Limited ,

RECOVERY CS (COMM)/232/2024 12-03-2024 ICinesonic Audio Pvt Ltd Vs MedhaviRAVI PAL(P), (9810313802 ISUMITKAUSHAL@G|
Skillversity Pvt Ltd IMAIL.COM

RECOVERY ICS (COMM)/234/2024 12-03-2024 [Super India Paper Private Limited VS§KARAN 9560985186 Imail . ksadvocates@g
JAvnish Agarwal ISUNEJA(P), Imail.com

RECOVERY CS (COMM)/233/2024 12-03-2024 [Super India Paper Private Limited VSKARAN 9560985186 Imail . ksadvocates@g
[Bhuvnesh Garg ISUNEJA(P), Imail.com

RECOVERY ICS (COMM)/245/2024 14-03-2024 ICanara Bank Vs Sagar Bangali lAshok 9560396555 INOT MENTIONED

[Kakkar(P),

RECOVERY CS (COMM)/254/2024 18-03-2024 Sunrise Enterprises Vs McraygorfHARSH 9910454141 INOT MENTIONED
IMechanicals Infrastructure ICHACHRA(P),

RECOVERY ICS (COMM)/259/2024 19-03-2024 The South Indian Bank Ltd VsKamal Kantjg810102211 ADVKKC@GMAIL.C
[Peritus Services Pvt Ltd And Others [Chhabra(P), lOM

RECOVERY CS (COMM)/258/2024 19-03-2024 A' And S Steel Private Limited VsShiven 7838443353 ladvshivenbanga@gm
[Divya Chaudhri Proprietor M /sBanga(P), lail.com
Balaji Enterprises

RECOVERY CS (COMM)/262/2024 20-03-2024 [Rajesh Shrma Vs Hk MusidRAZIA(P), 0114 40422 [Lawvision27@gmail.c
[Recording Studio S 8447659941 om

RECOVERY Misc DJ/230/2024 21-03-2024 [Bank Of Baroda Vs Aditya Yadav kamal singh(P), (9899913203 aductulhe Sly  kby]

[Egunlbcein
RECOVERY Misc DJ/231/2024 21-03-2024 [Bank Of Baroda Vs Kaushal Verma |kamal singh(P),(9899913203 laductulhe Sly kby

[Egunlbcein
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RECOVERY ICS (COMM)/264/2024 21-03-2024 Bank Of Maharashtra Vs ArunSHAILESH 0891285888 ladvshaileshkumar@g
[Kumar UMAR(P), Imail.com
RECOVERY [Execution (Comm)/88/2024 [21-03-2024 Benstar Electronics Private Limitedisiddharth 0810004632 [RAJIV150 @HOTMAI
Vs Rajiv Arora Sole Proprietor Offkhattar(P), IL.COM
|Altius Technologies
RECOVERY ICS (COMM)/268/2024 22-03-2024 INaini Fincap Limited Vs RajenderLalit Dahiya(P), |9717172204 INOT MENTIONED
Singh
RECOVERY CS (COMM)/279/2024 23-03-2024 l[cici Bank Ltd Vs Geeta vikas 0818198899 rna
chhabra(P), rwah.advocate@gmai
l.com
RECOVERY IOMP (1) (COMM)/83/2024 [23-03-2024 [Shriram Finance Ltd Vs Shakeel IManoj 0811133644 IMANOJK.ADV@GM
[Kumar(P), AIL.COM
RECOVERY CS (COMM)/278/2024 23-03-2024 State Bank Of India Vs Ram Keval ADAITA 9999132159 JAKROUTADVOCATE
Prop Of Ms Kamal EngineeringKUMAR (@GMAIL.COM
Works [ROUT(P),
RECOVERY Counter Claim/16/2024 23-03-2024 IMr Nitin Sahni Vs M/s IntegratedSHALU 9996397065,9350 [laxmanshravan@gma
[Hotels Pvt Ltd [KUMARI(P), [320004 fil.co
IMaartibhalla249@gm|
lail.com
RECOVERY CS (COMM)/277/2024 23-03-2024 ICreative Hitech Pvt Ltd Vs VewtronSHYAM IAKROUTADVOCA ghygang @gmail.com
[ndia Electronics Private Limitedd [SUNDER TE@GMAIL.COM
IGANGWAR(P),
RECOVERY ICS (COMM)/288/2024 27-03-2024 [State Bank Of India Vs Bijender ISweety Sood(P), (9811786067 INOT MENTIONED
RECOVERY [Execution (Comm)/96/2024 |30-03-2024 [Union Bank Of India Vs RajeshiSONU 0310274899 ISONUGAUTAM489
[Kumar IGAUTAAM(P), (@GMAIL.COM
RECOVERY CS (COMM)/293/2024 30-03-2024 [Ramsagar Yadav (being The Sole[VAIBHAV 0899505223 [vaibhavguptalegal
IProprietor Of Pr Traders) Vs Meem(GUPTA(P), (@gmail.com
lAgro Foods Pvt Ltd
RECOVERY Misc DJ/184/2024 05-03-2024 IM/S FNG CLEAN AND HYGIENEMAHENDER |[NOT INOT MENTIONED
IPVT LTD Vs MR  VIKASSINGH(P), IMENTIONED
ICHAURADIYA AND ANR
RECOVERY CS (COMM)/222/2023 03-03-2023 IM/S FIRE HUT COMMERCIAlJMayank INOT INOT MENTIONED
I[EQUIPMENT PVT LTD VslSachdeva(P), MENTIONED
TECH BUILDING CONTROLS
VT LTD
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202 ICS (COMM) CS (COMM)/210/2024 01-03-2024 IPREM CHAND GUPTA Vs M/SSAMEER 0444446565 [Sameer.sidhar@metr [01-03-2024
Extn Block IGANGOTRI ELECTRONICS PVTSIDHAR opolitanleeal.in

ILTD

CS (COMM) CS (COMM)/211/2024 01-03-2024 ICHARANPAADUKA INDUSTRIESAG &18130707356 rinkys601@gmail.co [01-03-2024
IPVT LTD Vs LAKECITY TRADERS [ASSOCIATION m

ICS (COMM) CS (COMM)/212/2024 01-03-2024 ICAMPUS ACTIVEWEAR LIMITEDANKIT 8802310640 la.parashar@albalawo [28-02-2024
Vs NARESH GOYAL PROPRIETORPARASHAR flices.com
IOF M/S ANKUR SHOE SALES

CS (COMM) CS (COMM)/213/2024 01-03-2024 ICANARYAGRO PRIVATE LIMITED[RAJESH 0313882280 vasisht.rajesh23@gm [27-02-2024
Vs SAGAR ENTERPTRISES IVASISHT lail.com

IOMP (I) (COMM) IOMP (I) (COMM.)/61/2024 [04-03-2024 JORIX LEASING AND FINANCIALKAY 89693513158 connect@kaynpartne [28-02-2024
SERVICES INDIA LIMITED VSPARTNERS Irs.com
[PAWAN AND CO AND OTHERS

OMP (I) (COMM) OMP (I) (COMM.)/70/2024 |05-03-2024 SHRIRAM FINANCE LTD VSMANOJ 08111133644 Imanojk.adv@gmail.c [03-03-2024
[KULWANT SINGH KUMAR jom

ICS (COMM) CS (COMM)/223/2024 05-03-2024 ISTATE BANK OF INDIA Vs MRSAMAIYAR &811343911 samaiyar.associates@[02-03-2024
IVIVEK YADAV SEPOY IASSOCIATES gmail.com

CS (COMM) CS (COMM)/227/2024 07-03-2024 SSG LEGAL LTD Vs EXCEAMISUKHMEET |9582028538 sukhmitlambha@gm [01-03-2024
INDIA BRANCH LTD ISINGH lail.com

CS (COMM) ICS (COMM)/228/2024 07-03-2024 STATE BANK OF INDIA VSR N SINGH 8076466594 JAdvrnarayan@Gmail.[02-03-2024
IMUKESH KUMAR GOYAL ICom

CS (COMM) CS (COMM)/231/2024 11-03-2024 AMARJIT SINGH Vs ADVANTAGESURENDER 0891297097 sksharmaadvocate@h|o5-03-2024
ICOMPUTERS (I) PVT LTD ANDKUMAR otmail.com
IORS ISHARMA

Misc DJ Misc DJ/207/2024 12-03-2024 IDEEPAK BANSAL Vs ADITYAJAI PRAKASH [9868219182 jaiprakashig51.s@gm [07-03-2024
IMOULDS AND ANRS lail.com

CS (COMM) CS (COMM)/236/2024 12-03-2024 IMANPREET SINGH Vs VIKASHVISHWENDRA (9871704611 verma.vishwendra@y|o7-03-2024
IVASHISTH IVERMA lahoo.co.in

CS (COMM) CS (COMM)/243/2024 14-03-2024 [FRONTIER BAZARR Vs SANJEEVRRAJNISH 9958160505 rajnish@rrassociates. [11-03-2024

IMANCHANDA

[RANJAN

net.in
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CS (COMM) CS (COMM)/244/2024 14-03-2024 IM/S SARAS KNIT INDIA Vs M/SABHISHEK 9999959779 labhi_laywer24@yaho|o8-03-2024
ICHARAN PAADUKA INDUSTIRES(GUPTA lo.com
IPVT LTD
CS (COMM) CS (COMM)/250/2024 15-03-2024 ICANARA BANK Vs RAMAN KUMARICHITRA 0212888057 chitramalhotralegal @f12-03-2024
ISINGH IMALHOTRA lgmail.com
ICS (COMM) CS (COMM)/253/2024 18-03-2024 IPARVEEN KUMAR KANSAL VSVIPIN 0312203957 vipindilawari83@gm [14-03-2024
[RITU KAPOOR IDILAWARI lail.com
CS (COMM) CS (COMM)/256/2024 19-03-2024 I[HARI RAM METAL AND ALLOYSMOHIT GUPTA |9654130929 Imanojk.adv@gmail.c [15-03-2024
Vs JYOTI INDUSTRIES THROUGH om
TS PROPREITOR
ICS (COMM) ICS (COMM)/269/2024 22-03-2024 ICALCO POLY TECHNIK PVT LTD[Rajesh Kumar/9g810248506 rajeshsinglalg7i@gm [20-03-2024
Vs ASEEM GUPTA Singla lail.com
CS (COMM) CS (COMM)/272/2024 23-03-2024 [UNION BANK OF INDIA VS ANILALOK KUMAR (991 1000126 alok.adv200@gmail.cl22-03-2024
ISINHA jom
ICS (COMM) ICS (COMM)/284/2024 26-03-2024 ICENTRAL BANK OF INDIA VsSUBODH 9811275940 ladvsubodhkumarsing[21-03-2024
IKISHORI LAL UMAR SINGH h@gmail.com
CS (COMM) CS (COMM)/286/2024 27-03-2024 BENNETT COLEMAN AND CO LTDISHAILENDRA (981011673 ssingh.adv@gmail.co [23-03-2024
Vs ANISHA JAIN ISINGH Im
CS (COMM) ICS (COMM)/287/2024 27-03-2024 ISHUBHAM JAIN Vs FIRST CRUSH|VIPIN 0312203957 vipindilawari83@gm [23-03-2024
ICAFE PVT LTD IDILAWARI lail.com
18 SH. AJAY GUPTA|West 210 ICS (COMM)/216/2024 216/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VsVarun Bedi 8285672608 ladvocatevarunbedi@ [(04.03.202
IDISTRICT JUDGE [Extn Block IDeepak Kumar Jain Prop M/s gmail.com 4
(COMMERCIAL [Deepak Traders
ICOURT)
ICS (COMM)/224/2024 224/2024 06-03-2024 IMadhav Kumar Vs Kalawati Rawat [Shourya Uppal (8745804588 IADVOCATESHOURY|03.03.202
AUPPAL@GMAIL.C 4
oM
CS (COMM)/238/2024 238/2024 13-03-2024 ICentral Bank Of India Vs Vijay [Subodh Kumang811375940 ladvsubodhkumarsing(o7.03.202
Singh h@gmail.com 4
CS (COMM)/239/2024 239/2024 13-03-2024 [Manpreet Singh Vs Sunny Nekiye  [Vishwendra 9871704611 [verma.vishwendraver [11.03.2024
Verma 7683073187 Ima@gmail.com
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ICS (COMM)/240/2024 240/2024 14-03-2024 IM/s G E World Through It SChirag Khurana [8587876969 ladvkhurana.chirag@gf11.03.2024
[Proprietor Mr Guru Charan Gupta V: Imail.com
IM/s Pixel Led Pvt Ltd And Ors
[Through Its Managing
ICS (COMM)/241/2024 241/2024 14-03-2024 ICanara Bank Vs Anmol Kaur lAshok Kumar (9560396555 vijayadvss@gmail.co [11.03.2024
m
ICS (COMM)/242/2024 242/2024 14-03-2024 Balaji Action Buildwell Pvt Ltd VS§ABHISHEK 9310008854 laharjikal2@gmail.co [11.03.2024
[Pritpal Singh Bajaj [HARJIKA Im
CS (COMM)/248/2024 248/2024 15-03-2024 IMohan Swraup Garg Vs Ajay KumanGauravVashisht 9868265757,9968 |gauravvashishthlo@g[14.03.2024]
IMehta h 695757 Imail.com
ICS (COMM)/249/2024 249/2024 15-03-2024 IM/s Platinex Db Valves India PviBHARAT B9910403763 ladvbharatbhushan32 [12.03.2024|
ILtd Vs M/s Sipra Sales Corporation [HUSHA N B@gmail.com
[Execution (Comm.)/79/2024 79/2024 16-03-2024 [Bank Of Baroda Vs Sunil Kumar [Deepa Gupta  [9312292558 ladvocate.dcepa.gupta [13.03.2024
(@gmail.com
ICS (COMM)/252/2024 252/2024 18-03-2024 IM P Bansal Vs Life Tea CompanyJOGESH 9818085900 jogesh_mittal@yahoof15.03.2024
And Ors IGUPTA .com
CS (COMM)/260/2024 260/2024 19-03-2024 Shellz Overseas Private Limited VsSumit Kumar (8588886868 sumit.kumar@shellzof16.03.2024
IM/s Agarwal Traders And Others verseas.com
[Execution (Comm.)/84/2024 84/2024 20-03-2024 Dentsply India Pvt Ltd Vs AmarVishwendra 0871704611 verma. 16.03.2024
[Kumar Tiwari Verma vishwendra@yahoo.c
o .in
[Execution (Comm.)/85/2024 85/2024 20-03-2024 IMotilal Oswal Financial ServiceASHISH 0871234645 juridicasolutio@gmai 18.03.202
[Limited Vs Pooja Ahlawat ICHAUHAN l.com 4
OMP (I) (COMM.)/50/2024 50/2024 01-03-2024 Hdfc Bank Limited Vs NayyarfManish Verma |9650810426 Imsvermachambers@ |28.02.202
[Siddiqui lgmail.com 4
OMP (I) (COMM.)/57/2024 57/2024 04-03-2024 [Hdfc Bank Limited Vs Daya KishanManish Verma |9650810426 Imsvermachambers@ (01.03.202
IGoel lgmail.com 4
IOMP (I) (COMM.)/66/2024 66/2024 05-03-2024 Shriram Finance Ltd Vs GauravManoj Kumar [9811133645 IMANOJK.ADV@GM [03.03.202
Malik AIL.COM 4
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IOMP (1) (COMM.)/67/2024 67/2024 05-03-2024 [Shriram Finance Ltd Vs Om Prakash [Manoj Kumar [9811133645 IMANOJK.ADV@GM (03.03.202
IATL.COM 4
IOMP (I) (COMM.)/68/2024 68/2024 05-03-2024 [Hdfc Bank Limited Vs Ashutosh|Manish Verma [9650810426 Imsvermachambers@ [02.03.202
[Kumar lgmail.com 4
IOMP (1) (COMM.)/77/2024 77/2024 20-03-2024 [Shriram Finance Ltd Vs Faryad Ali [Manoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
IATL.COM 4
IOMP (I) (COMM.)/78/2024 78/2024 20-03-2024 Shriram Finance Ltd Vs VirendraManoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
Singh AIL.COM 4
ICS (COMM)/265/2024 265/2024 21-03-2024 Anshuman Lakhotia Vs HitpreetiSANJAY KRI9818336108 sanjayk.advocate@g [19.03.2024
Singh IMISHRA Imail.com
OMP (I) (COMM.)/84/2024 84/2024 23-03-2024 Ufc Leasing Private Limited Vs AjayBhagat Singh 9810133410 bhagatsings@gmail.c [21.03.2024]
IPal lom
ICS (COMM)/274/2024 274/2024 23-03-2024 llcici Bank Ltd Vs Sumit Khanna IPRANJAL 0818198899 Imarwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/275/2024 275/2024 23-03-2024 llcici Bank Ltd Vs Lokesh Sharma [PRANJAL 0818198899 Imarwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/276/2024 276/2024 23-03-2024 IM/s Canara Bank Vs Sh Hari Ram [SANJEEV 0868089772 sanjiv.pandey2010@g22.03.202
And Ors IKUMAR Imail.com 4
IPANDEY
[Execution (Comm.)/92/2024 92/2024 26-03-2024 [Matrix Guardetch Vs Mist Avenue [UMESH 8527616263 INot Provided 22.03.202
KAPOOR 4
ICS (COMM)/281/2024 281/2024 26-03-2024 IMax Engineering And AutomationRANJAN 0868941046 INot Provided 21.03.2024
Pvt Ltd Vs Anodyne WatefKUMAR
[Engineering Co Pvt Ltd
CS (COMM)/282/2024 282/2024 26-03-2024 [Discovery Logistics Pvt Ltd Vs MitaManoj Khatri (9212010299 ladvocatem.khatri@g [23.03.202
[ndia Pvt Ltd Imaii.com 4
CS (COMM)/283/2024 283/2024 26-03-2024 IMs Oditi Appliances Llp VSAMIT 9911591774,85700 [Not Provided 21.03.2024]
[Mahanama Traders Through It§DHANKHAR |01000

[Proprietor
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IM/s Agarwal Traders And Others

verseas.com

CS (COMM)/285/2024 285/2024 27-03-2024 [Ruchi Matta Prop Ruchi Matta AndiSAVITA 9810349698,98112[MnMadvocates@gma|25.03.202
ICompany Vs Satinder Singh PropMALHOTRA |05361 fil. com 4
lAarav Infratech And Services
19 ISH. NARESHWest 210 ICS (COMM)/216/2024 216/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VsVarun Bedi 8285672608 ladvocatevarunbedi@ |04.03.202
UMAR Extn Block Deepak Kumar Jain Prop M/s lgmail.com 4
HOTRA, [Deepak Traders
IDISTRICT JUDGE
(COMMERCIAL CS (COMM)/224/2024 224/2024 06-03-2024 Madhav Kumar Vs Kalawati Rawat [Shourya Uppal [8745804588 IADVOCATESHOURY|03.03.202
ICOURT) IAUPPAL@GMAIL.C |4
oM
CS (COMM)/238/2024 238/2024 13-03-2024 ICentral Bank Of India Vs Vijay [Subodh Kumarng811375940 ladvsubodhkumarsing(o7.03.202
Singh h@gmail.com 4
ICS (COMM)/239/2024 239/2024 13-03-2024 [Manpreet Singh Vs Sunny Nekiye  [Vishwendra 9871704611,[verma.vishwendraver [11.03.2024
Verma 7683073187 Ima@gmail.com
CS (COMM)/240/2024 240/2024 14-03-2024 IM/s G E World Through It SChirag Khurana [8587876969 ladvkhurana.chirag@gf11.03.2024
[Proprietor Mr Guru Charan Gupta Vs Imail.com
IM/s Pixel Led Pvt Ltd And Ors
[Through Its Managing|
ICS (COMM)/241/2024 241/2024 14-03-2024 ICanara Bank Vs Anmol Kaur lAshok Kumar (9560396555 vijayadvss@gmail.co [11.03.2024
m
CS (COMM)/242/2024 242/2024 14-03-2024 Balaji Action Buildwell Pvt Ltd VS§ABHISHEK 9310008854 laharjikal2@gmail.co [11.03.2024
[Pritpal Singh Bajaj HARJIKA Im
CS (COMM)/248/2024 248/2024 15-03-2024 IMohan Swraup Garg Vs Ajay KumanGauravVashisht [0868265757,9968 [gauravvashishthlo@g[14.03.2024
Mehta h 605757 Imail.com
CS (COMM)/249/2024 249/2024 15-03-2024 IM/s Platinex Db Valves India PviBHARAT Bl9910403763 ladvbharatbhushan32 [12.03.2024|
[Ltd Vs M/s Sipra Sales Corporation [HUSHA N B@gmail.com
[Execution (Comm.)/79/2024 79/2024 16-03-2024 [Bank Of Baroda Vs Sunil Kumar Deepa Gupta  [9312292558 ladvocate.dcepa.gupta [13.03.2024]
(@gmail.com
CS (COMM)/252/2024 252/2024 18-03-2024 IM P Bansal Vs Life Tea CompanyJOGESH 0818085900 jogesh_mittal@yahooj15.03.2024
And Ors IGUPTA L.com
CS (COMM)/260/2024 260/2024 19-03-2024 Shellz Overseas Private Limited VsSumit Kumar (8588886868 sumit.kumar@shellzoft6.03.2024
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[Execution (Comm.)/84/2024 84/2024 20-03-2024 [Dentsply India Pvt Ltd Vs AmarVishwendra 9871704611 verma. 16.03.2024]
[Kumar Tiwari Verma vishwendra@yahoo.c
o .in
[Execution (Comm.)/85/2024 85/2024 20-03-2024 IMotilal Oswal Financial ServiceASHISH 0871234645 juridicasolutio@gmai[18.03.202
[Limited Vs Pooja Ahlawat ICHAUHAN l.com 4
IOMP (1) (COMM.)/50/2024 50/2024 01-03-2024 Hdfc Bank Limited Vs NayyarManish Verma [9650810426 Imsvermachambers@ [28.02.202
[Siddiqui lgmail.com 4
OMP (I) (COMM.)/57/2024 57/2024 04-03-2024 [Hdfc Bank Limited Vs Daya KishanManish Verma [9650810426 Imsvermachambers@ |01.03.202
Goel lgmail.com 4
OMP (I) (COMM.)/66/2024 66/2024 05-03-2024 Shriram Finance Ltd Vs GauravManoj Kumar [9811133645 IMANOJK.ADV@GM [03.03.202
Malik IATL.COM n
OMP (I) (COMM.)/67/2024 67/2024 05-03-2024 [Shriram Finance Ltd Vs Om Prakash [Manoj Kumar [9811133645 IMANOJK.ADV@GM [03.03.202
AIL.COM 4
IOMP (I) (COMM.)/68/2024 68/2024 05-03-2024 Hdfc Bank Limited Vs Ashutosh|Manish Verma [9650810426 Imsvermachambers@ |02.03.202
[Kumar gmail.com 4
OMP (1) (COMM.)/77/2024 77/2024 20-03-2024 [Shriram Finance Ltd Vs Faryad Ali [Manoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
IATL.COM 1
IOMP (I) (COMM.)/78/2024 78/2024 20-03-2024 Shriram Finance Ltd Vs VirendraManoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
Singh IATL.COM n
CS (COMM)/265/2024 265/2024 21-03-2024 Anshuman Lakhotia Vs HitpreetiSANJAY KRI9818336108 sanjayk.advocate@g [19.03.2024
Singh IMISHRA Imail.com
OMP (I) (COMM.)/84/2024 84/2024 23-03-2024 Ufc Leasing Private Limited Vs AjayBhagat Singh 9810133410 bhagatsings@gmail.c |21.03.2024|
IPal om
CS (COMM)/274/2024 274/2024 23-03-2024 l[cici Bank Ltd Vs Sumit Khanna IPRANJAL 0818198899 marwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/275/2024 275/2024 23-03-2024 l[cici Bank Ltd Vs Lokesh Sharma IPRANJAL 0818198899 marwah.advocate@g [21.03.2024|

IMARWAH

Imai.com
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ICS (COMM)/276/2024 276/2024 23-03-2024 IM/s Canara Bank Vs Sh Hari Ram [SANJEEV 0868089772 sanjiv.pandey2010@g22.03.202
And Ors UMAR Imail.com 4
IPANDEY
[Execution (Comm.)/92/2024 92/2024 26-03-2024 [Matrix Guardetch Vs Mist Avenue [UMESH 8527616263 INot Provided 22.03.202
IKAPOOR 4
CS (COMM)/281/2024 281/2024 26-03-2024 [Max Engineering And Automatio JAN 0868941046 INot Provided 21.03.2024
Pvt Ltd Vs Anodyne WatefKUMAR
[Engineering Co Pvt Ltd
CS (COMM)/282/2024 282/2024 26-03-2024 [Discovery Logistics Pvt Ltd Vs MitaManoj Khatri (9212010299 ladvocatem.khatri@g [23.03.202
ndia Pvt Ltd Imaii.com 4
ICS (COMM)/283/2024 283/2024 26-03-2024 IMs Oditi Appliances Llp VSAMIT 9911591774,85700 [Not Provided 21.03.2024]
[Mahanama Traders Through It§DHANKHAR |01000
[Proprietor
CS (COMM)/285/2024 285/2024 27-03-2024 [Ruchi Matta Prop Ruchi Matta AndiSAVITA 9810349698,98112[MnMadvocates@gma|25.03.202
ICompany Vs Satinder Singh PropMALHOTRA |05361 fil. com 4
Aarav Infratech And Services
20 ISH. ANURAG SAIN,NEW DELHI ICS(COMM) 201/2024 01.03.2024 ISTATE BANK OF INDIA VSANSHUMAN [9990042642 ISRI.ANSHU83@GM (08.02.2024
IDISTRICT JUDGEDISTRICT IDURGA NAND THAKUR & ANR. ISRIVASTAVA JAIL.COM
(COMMERCIAL
ICOURT)-01
il CS(COMM) 200/2024 01.03.2024 ISTASTE BANK OF INDIA VSJANSHUMAN [9990042642 ISRI.ANSHU83@GM [31.01.2024
ISUNIL DATT JOSHI & ANR. ISRIVASTAVA AIL.COM
it ICS(COMM) 202/2024 01.03.2024 IM/S AXSYS SOLUTION VS. M/SSANJAY BAJAJ [0811082913 BBLS@YMAIL.COM [19.02.2024
ILIFESTYLE BUILDCON PRIVATE
ILIMITED
il CS(COMM) 203/2024 01.03.2024 IDEUTSCHE BANK AG VS. M/SSURI 89971357074 ILITIGATION@SURI [16.02.2024
IVENUS BEAUTY SOLUTIONSICOMPANY, ICO.IN
IPRIVATE & ORS. ILAW FIRM
it OMP(I)COMM 37/2024 01.03.2024 IKOTAK MAHINDRA PRIME LTDJAMIT KUMAR{990659337 IKMPSPARTNER@G [09.01.2024
IVS. JITENDRA T. ISINHA IMAIL.COM
it OMP(I)COMM 38/2024 01.03.2024 JACCELERATE PRODUCTXIMANAN POPLI (9289028206 ICONTACT@LEXSTO|27.02.2024
IVENTURES PRIVATE LIMITED VS, INEGROUP.COM
IGILL VENTURES
it CS(COMM) 214/20254 02.03.2024 STATE BANK OF INDIA VS/RUCHI 0811170646 IRUCHIKHURANAA [24.02.2024
IASHRAF KHAN KHURANA IDVOCATE@GMAIL.
oM
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1 ICS(COMM) 215/2024 02.03.2024 ISTATE BA;NK OF INDIA VS.|RUCHI 0811170646 [RUCHIKHURANAA [24.02.2024
IMOHD. AFZAL CHHOTE KHAN URANA IDVOCATE@GMAIL.
oM
it ICS(COMM) 216/2024 02.03.2024 IM/S UNITED INDIA INSURANCE[NANDITA 9555577906 INANDITA2412@GM [28.02.2024
IVS. M/S TARA ARGO FRIEGHTISAXENA AIL.COM
ICARRIER & ANR.
1 ICS(COMM) 223/2024 04.03.2024 [URMILA & ANR. VS. INDIABULLSJB. 0910310556 IADVAJITHWILLIYA [17.02.2024
[HOUSING FINANCE LTD. & ANR. [KARUNAKARA IM@GMAIL.COM
IN
it ICS(COMM) 222/2024 04.03.2024 JOPPLE LIGHTING INDIA PRIVATERHEA LUTHRA|99170799999 IADVRTALCHAMBER|27.02.2024
ILTD. VS. AUDIMOOLAM S@GMAIL.COM
[THANGAM
it ICS(COMM) 221/2024 04.03.2024 IOPPLE LIGHTING INDIA PRIVATERHEA LUTHRA|99170799999 IADVRTALCHAMBER|27.02.2024
ILTD. VS. AUDIMOOLAM IS@GMAIL.COM
THANGAM
il CS(COMM) 227/2024 05.03.2024 VEE KAY CONSTRUCTION VS {SURUCHI 9891155380, ISURUCHIRAKESH@|28.02.2024
IDELHI SIKH GURDWARATHAPAR 0911463148 IGMAIL.COM
IMANAGEMENT COMMITTEE
it ICS(COMM) 228/2024 05.03.2024 INEW GREEN FIELD|PRANAYV RISHI 9873311087 [PRANAV.RISHI@G [22.02.2024
[EDUCATIONAL SOCIETY VS. M/S IMAIL.COM
[PURI CONSTRUCTION PRIVATYE
ILIMITED
il CS(COMM) 229/2024 05.03.2024 IDEUTSCHE BANK AG VS. MRJSURI 849971357074 ILITIGATION@SURI [29.02.2024
IKUNAL SINGH, PROPRIETOR M/SICOMPANY, ICO.IN
[KUNAL ENTERPRISES ILAW FIRM
it CS(COMM) 230/2024 05.03.2024 IM/S AXSYS SOLUTION VS. M/SSANJAY BAJAJ [0811082913 BBLS@YMAIL.COM, |29.02.2024
ICHETANYA BUILDCON PRIVATE ISANJAYBAJAJ@BBL)
ILIMITED ISDELHI.COM
il CS(COMM) 231/2024 05.03.2024 IM/S HIMALAYAASHISH 08112-15280 [UPADHAYAYLAWC [28.02.2024
ICOMMUNICATIONS PVT. LTD. VSJUPADHAYA [HAMBERS@GMALIL.
IM/S THE NEW INDIA ASSURANCE| ICOM
ICO. LTD.
it IMISC DJ. 425/2024 06.03.2024 ICANARA BANK VS. RAJ MOBILE &RAJIV RANJAN[8447704226 INOT AVAILABLE 28.02.2024
IANR. IDWIVEDI/
VISHAL/ KAPIL
ICHATURVEDI
it CS(COMM) 234/2024 06.03.2024 IM/S FAITH MERCANTILE PVTJAYUSHI 9953767798 AYUSHIC41@GMAIL|29.02.2024
ILTD. VS. M/S OASIS COMMERCIALICHUGH .COM
IPVT. LTD.
it CS(COMM) 233/2024 06.03.2024 IM/S CAPITAL PLASTIC HOUSEK K SINGH 9810673660 ADVKKSINGH@GM [27.02.2024
[THROUGH ITS AR AIL.COM
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ICS(COMM) 232/2024 06.03.2024 STATE BANK OF INDIA VSHARSHIT 7417442181 [HGUPTA466 @GMAI [17.02.2024
INIRMAL SHARMA UPTA IL.COM
it ICS(COMM) 243/2024 07.03.2024 IM/S JAI UNIVERSAL VS. UNIO OL 0810751489 IADVKAJOL28 @YAH |01.03.2024
OF INDIA HARMA, 00.COM
ANKAJ
HARDWAJ
1 CS(COMM) 244/2024 07.03.2024 STATE BANK OF INDIA VS.%CHI 9811170646 IRUCHIKHURANAA [24.02.2024
IMOHAMMAD ADIL URANA IDVOCATE@GMAIL.
ICOM
it ICS(COMM) 245/2024 07.03.2024 ISTATE BANK OF INDIA VS. MOHD.[RUCHI 0811170646 RUCHIKHURANAA [24.02.2024
ISAHIL KHAN KHURANA IDVOCATE@GMAIL.
ICOM
it OMP(COMM) 55/2024 07.03.2024 INATIONAL DKLILLSURI &]011-43434600 ILITIGATION@SURI [01.03.2024
IDEVELOPMENT CORPORATION|ICOMPANY, ICO.IN
IVS. M/S EDULIGHT CAREERS PVT |JLAW FIRM
ILTD.
il CS(COMM) 246/2024 11.03.2024 I[EAGE ELECTRONICS PVT. LT. VS[NAVIN BANSAIL|8826346200, INAVINBAINSLAOFF |05.03.2024
IMR. SURAJDATTA SAGUN[& ABHAY|8630526191 ICE@GMAIL.COM,
IMORAJKAR & ORS. IPRATAP SINGH IADVABHAYPSINGH
(@GMAIL.COM
it IOMP(COMM) 56/2024 11.03.2024 RISHABH ACADEMY & ORS. VS.SANCHIT 8506812719 ISANCHITGARG99@ [05.03.2024
[EXTRAMARKS EDUCATION INDIAIGARGA IGMAIL.COM
[PRIVATE LIMITED & ANR.
it OMP(I)COMM 44/2024 11.03.2024 IM/S KAPOOR TENT & CATERERAKSHAT 7985177435 IBAJPAIAKSHAT@G [29.03.2024
IVS. INDIAN RAILWAY CATERINGBAJPAI IMAIL.COM
AND TOUISM CORPORATION|
IRCTC)
it (OMP(I)COMM 45/2024 11.03.2024 [KOTAK MAHINDRA PRIME LTDJAMIT KUAMR9990659331 INOT AVAILABLE  [24.01.2024
IVS. AKHILESEH TIWARI ISINHA
il OMP(I)COMM 46/2024 11.03.2024 [KOTAK MAHINDRA PRIME LTDJAMIT KUAMR[9990659331 INOT AVAILABLE 24.01.2024
IVS. ALOK KUMAR ISINHA
it OMP(COMM) 57/2024 12.03.2024 IRATTANINDIA POWER LTD VS|RAJAT NAVET (9650881816 IRAJATNAVET@HOT|02.03.2024
ION EXCHANGE (INDIA) LTD. IMAIL.COM
it ICS(COMM) TRADE MARK 249/2024 12.03.2024 ILIBERTY MATCH COMPANY (P)UNITED &0650682928 RISHI@UNITEDAN [07.03.2024
ILTD. VS. M/S KHANDELWALUNITED IDUNITED.COM
BROTHERS
il OMP(I)COMM 64/2024 13.03.2024 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR9990659331 IKMPSPARTNER@G [12.03.2024
IVS. MANOJ SHARMA & ORS. ISINHA IMAIL.COM
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1 OMP(I)COMM 63/2024 13.03.2024 OTAK MAHINDRA PRIME LTD/AMIT KUMAR9990659331 PSPARTNER@G [12.03.2024
IVS. SUNIL GOGIA & ORS. ISINHA IMAIL.COM
it ICS(COMM) 254/2024 13.03.2024 SAKET METAL TECHNOCRATEWASIM FIROZ 9810926617 WASEEMFADV@GM]|05.01.2024
IPVT. LTD. VS. KOTAK MAHINDRA AIL.COM
IBAND
it ICS(COMM) 261/2024 14.03.2024 STATE BANK OF INDIA VSJAKHIL GUPTA (9811085046 INOT AVAILABLE 07.03.2024
ISONALI LAL & ANR
it ICS(COMM) 260/2024 14.03.2024 IM/S INDRAPRASTHA SERVICESNNAVIN KUMARJ9711117006 ADVSEHRAWAT7@ |07.03.2024
IVS. COUINCIL OF SCIENTIFIC &SEHRAWAT IGMAIL.COM
INDUSTRIAL RESEARCH
it ICS(COMM) 259/2024 14.03.2024 ICANARA BANK VS. SH. SHYAMMAMATA PAL (9873270564 IMAMTA.PALO1@GM|04.03.2024
ISUNDAR ATIL.COM
it CS(COMM) 258/2024 14.03.2024 IM/S MONTAGE ENTERPRISESSUNIT GUPTA (9811904386 ISUJIT.LAW@GMAIL|05.03.2024
IPVT. LTD. VS. PAN ROYALE LLOP| .COM
& ANR.
it [EX(COMM) 38/2024 14.03.2024 SH. AJAY KUMAR JAIN ANDMANOJ GUPTA (9899268059 IMANOJGUPTAADV2[05.03.2024
OTHERS VS. UNIMONI GLOBAL loo@GMAIL.COM
IBUSINESS SERVICES PVT. LTD.
il ICS(COMM) TRADE MARK 257/2024 14.03.2024 IM/S HERO INVESTCORP PVTJANIL KUMAR/9810134793 ALLIPCARE@GMAI [12.03.2024
ILTD. & ANR. VS. AYUSHISAHU IL.COM
IENTERPRISES
it (OMP(I)COMM 81/2024 15.03.2024 IKMPL VS. PRINCE SO RAJ KUMAR [AJAY UPPAL  [9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
il OMP(I)COMM 80/2024 15.03.2024 [KMPL VS. BEENA RAM CHARAN |AJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
it OMP(I)COMM 79/2024 15.03.2024 IKMPL VS. VIBHAV KAPOOR IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
it OMP(I)COMM 78/2024 15.03.2024 [KMPL VS. VIJENDER PAL IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
il OMP(I)COMM 77/2024 15.03.2024 [IKMPL VS. DEEPANSHU S JAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
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OMP(I)COMM 76/2024 15.03.2024 IKMPL VS. SURESH KUMAR IAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE (04.03.2024
(@GMAIL.COM
it ICS(COMM) 263/2024 15.03.2024 IBRILLTECH ENGINEERS P LTD./ANKUR 0811126091 IANKURSINGHALAD [14.03.2024
IVS. NKG INFRASTRUCTURE LTD. [SINGHAL VOCATE@GMAIL.C
OM
it OMP(I)COMM 86/2024 16.03.2024 IKMPL VS. SHER SINGH USHAL 7009793548 RISHABH.ERUDITE [13.03.2024
UMAR, ILEGAL@GMAIL.CO
[HARSH AHUJA M
it OMP(I)COMM 87/2024 16.03.2024 IKMPL VS. RAVI KUMAR [KUSHAL 7009793548 IRISHABH.ERUDITE [13.03.2024
KUMAR, ILEGAL@GMAIL.CO
[HARSH AHUJA M
it ICS(COMM) 269/2024 18.03.2024 ISUPER PLASTRONICS PVT. LTDJHIMANSHU (9811997569 [HIMANSHUYADAV [12.03.2024
IVS. INFOTEL BUSINESS IYADAV (@FORESIGHTLAW.I
IN
il CS(COMM) 268/2024 18.03.2024 JOPPLE LIGHTING INDIA PRIVATESHIVANG 9953492050 IDIVIJK@LUTHRA.C [11.03.2024
ILIMITED VS. VINOD KUMAR,MUKHERJI oM,
IPROPRIETOR, VIN MARKETING ISUMKHERJI@LUTH
[RA.COM
it OMP(COMM) 58/2024 18.03.2024 ICENTRAL UNIVERSITY OHASHISH 0716978896 IASHISHSHARMAS37 [11.03.2024
PUNJAB VS. M/S  GAGANKUMAR 0@GMAIL.COM
[TRADERS ISHARMA
il [EX(COMM) k1/2024 18.03.2024 IMR. PUNIT ANEJA AND ANR. VS,MR. SONAM[9811046711 ISONAM@KDATTALI [12.03.2024
IM/S V.P. SPACES PVT. LTD. ANDSHARMA IN
ORS.
it CS(COMM) 267/2024 18.03.2024 OPPLE LIGHTING INDIA PRIVATESHIVANG 9953492050 IDIVIJK@LUTHRA.C [11.03.2024
ILIMITED VS. MOHAMMAD RAZZA ,MUKHERJI OM,
IPROPRIETOR, M.R. ELECTRONIC ISUMKHERJI@LUTH
[RA.COM
il OMP(I)COMM 08/2024 18.03.2024 [KMPL VS. ISLAMUDDIN MALIKKKUSHAL 7009793548 IRISHABH.ERUDITE [13.03.2024
JAND ANR. KUMAR, ILEGAL@GMAIL.CO
I[HARSH AHUJA M
it [EX(COMM) ko/2024 18.03.2024 IM/S THERMOKING VS. N.GSH. SM.8595718371, ISHARJEEL 29.02.2024
TRADERS [HASHMI 8700743675 IMAHMOOD
[HASHMI@GMAIL.C
OM
it OMP(COMM) 59/2024 18.03.2024 INEW DELHI MUNICIPALJMAYANK 9971999961 IBAMNIYAL.MAYAN |04.03.2024
ICOUNCIL VS. M/S VISHESHBAMNIYAL [K@GMAIL.COM
IBUILDERS THROUGH MR. ARUN|
JAIN, PROPRIETOR AND ANR.
it CS(COMM) 271/2024 19.03.2024 IM/S B.LM. STEELS VERSUS [DINESH 9654397323 IDINESH2DC@GMAI [12.12.2023
IM.S.K. INFRA PVT.LTD. [L.COM
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OMP(I)COMM 101/2024 19.03.2024 OTAK MAHINDRA PRIME (LTD)AMIT KUMAR999065331, 011{KMPSPARTNER@G [16.03.2024

VERSUS ALOK KUMAR ISINHA 42641454 IMAIL.COM

it OMP(I)COMM 100/2024 19.03.2024 IKOTAK MAHINDRA PRIME (LTD)AMIT KUMAR999065331, 011{KMPSPARTNER@G [18.03.2024
VERSUS  JOGINDER  KUMARSINHA 12641454 IMAIL.COM
JARORA

it ICS(COMM) 275/2024 20.03.2024 A.D. SEWING MACHINEUNITED 89990605966 [UNITEDMARK@UN [18.03.2024
ICOMPANY & ORS. VS. MRJUNITED ITEDANDUNITED.C
UITENDRA RATHORE & ANR. OM

it OMP(I)COMM 113/2024 21.03.2024 I[HERO FINCORP LIMITED VERSUSMAYANK 0873347330 Imayank_mahajan@o [15.03.2024
HI-LINK AUTO IMAHAJAN 5@yahoo.com

it OMP(I)COMM 114/2024 21.03.2024 [HERO FINCORP LIMITED VERSUSMAYANK 0873347330 Imayank_mahajan@o [15.03.2024
AUTO MATRIX & ANR. IMAHAJAN 5@yahoo.com

it IMISC DJ. 169/2024 23.02.2024 IGAS LOGISTICS V/S AL NOORSOBHA JAIN (8851632512 legalbij@gmail.com [19.03.2024
[EXPORTS

it EX(COMM) ku3/2024 23.03.2024 IMS. R.K. CONSTRUCTION V/SSANYADUA (9910204020 sanyadua.adv@gmail [20.03.2024
[UNION OF INDIA

it (OMP(COMM) 119/24 23.03.2024 [KOTAK MAHINDRA PRIME V/SAMIT KUAMR/9990659331 INOT AVAILABLE  [|22.03.024
ADHILESH KUMAR TIWARI ISINHA

it (OMP(I)COMM 123/2024 27.03.2024 IKMPL VS. SANDEEP KUMAR IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE [19.03.2024

(@GMAIL.COM

il OMP(I)COMM 124/2024 27.03.2024 [KMPL VS. ABHISHEK MISHRAJAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE [19.03.2024
JAND ORS. (@GMAIL.COM

it ICS(COMM) 292/2024 27.03.2024 ICRYSTAL CROP PROTECTIONBHAWESH 8448859177 IADVOCATEBPHULA [01.03.2024
ILTD. VS. G. PERI REDDY IPHULAR R@GMAIL.COM

it CS(COMM) 203/2024 27.03.2024 ICRYSTASL CROP PROTECTION VS [BHAWESH 8448859177 IADVOCATEBPHULA |01.03.2024
IDEVESH RAMKISAN GENEDIWAL [PHULAR R@GMAIL.COM

it CS(COMM) 297/2024 28.03.2024 IM/S ADLAKHA ASSOCIATES PVTJAVINASH 0871441764 AKTRIVEDILAWOFF|22.03.2024
ILTD VS. M/S NAHAR INDUSTRIALJKUMAR ICES@GMAIL.COM

[ENTERPRISES LTD. (NIEL)

[TRIVEDI
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ICS(COMM) 298/2024 28.03.2024 IM/S ADLAKHA ASSOCIATES PVTJAVINASH 0871441764 IAKTRIVEDILAWOFF]20.03.2024
ILTD VS. M/S NAHAR INDUSTRIALJKUMAR ICES@GMAIL.COM
[ENTERPRISES LTD. (NIEL) [TRIVEDI
it OMP(COMM) 67/2024 28.03.2024 JUNION OF INDIA VS. M/S VEEADV. OM|0818199103 JOPLAWASSOCIATES|23.03.2024
IKAY ENTERPRISES GOVT[PRAKASH (@GMAIL.COM
IBUILDERS & CONTRACTORS
1 ICS(COMM) 305/2024 30.03.2024 IBA;NK OF INDIA VS. MEGHAAMBUJ 0818200305 IADVOCATESWE4U [28.03.2024
ICONSTRUCTIONS AND ORS. IKUMAR NIRAJ (@GMAIL.COM
it [EX(COMM) 53/2024 30.03.2024 ISH. RAJESH BEDI VS. M/S COX &ARUN BATTA,9810380313 INDIRAMARLA17@ [23.03.2024
IKINGS LIMITED & ANR. INDIRA IGMAIL.COM
IMARLA,
RAHUL GUPTA
it [EX(COMM) 52/20240 30.03.2024 IPUNJAB NATIONAL BANK VS. M/SINDIRA 9311824970 IASSOCIATENARAYA|21.03.2024
IGATASMAY INDIA PVT. LTD. INARAIN IN29@GMAIL.COM
it [EX(COMM) 51/2024 30.03.2024 [PUNJAB NATIONAL BANK VS M/SINDIRA 9311824970 JASSOCIATENARAYA|21.03.2024
IR. G. UNISEX SALORN INARAIN IN29@GMAIL.COM
it ICS(COMM) 303/2024 30.03.2024 IM/S MERCURY FABRICS VS. SHRIMADHUR 09810955755 INOT AVAILABLE 15.03.2024
[UDAYA BHASHARA IGULHANSAPR
A
it CS(COMM) 302/2024 30.03.2024 IM/S RSPL HEALTH VTPT LD VSM/S UNITED]26843455, [UNITEDMARK@UN [28.03.2024
[HARISH VAISHANAV JAND UNITED (26936783 ITEDANDUNITED.C
oM
it CS(COMM) 287/2024 26.03.2024 ILIVING MEDIA INDIA LTD. VS;SHAHRUKH [7838390214 SHAHRUKHEJAZ@ [22.03.2024
IANDHRA PRADESH TOURISMIEJAZ [HOTMAIL.COM
IAUTHORITY
il OMP(COMM) 62/2024 22.03.2024 IM/S MANMOHAN SINGH VS[POONAM 0010249938 INOT AVAILABLE 15.03.2024
JUNION OF INDIA IPRASAD
21 ISH. VIDYAINEW DELHI25 CS (COMM.) 207/2024 01.03.2024 ISBI Vs PAPPU GUPTA ISH VIPIN|9990042642 ISRI.LANSHU83@GM [31.01.2024
IPRAKASH, IDISTRICT KUMAR AIL.COM
IDISTRICT JUDGH SH
(COMMERCIAL IANSHUMAN
ICOURT) o5 CS (COMM.) 41/2024 01.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT/9990659331 kmpspartner@gmail. |09.01.2024
IMAHENDER SHARMA IKUMAR SINHA lcom
25 CS (COMM.) 40/2024 01.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [08.01.2024
IAKASH VERMA KUMAR SINHA lcom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

25 ICS (COMM.) 39/2024 01.03.2024 OTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [09.0.2024
ISATISH MISHRA UMAR SINHA lcom

25 CS (COMM.) 209/2024 02.03.20247 ICENTRAL BANK OF INDIA VsSH K Klo871226784 kmudgil@kklegal.co.i[06.02.2024
IPRATIMA KHAN IMUDGIL n

25 CS (COMM.) 211/2024 02.03.20247 ICENTRAL BANK OF INDIA VsSH K Ki9871226784 kmudgil@kklegal.co.i[06.02.2024
IJASHISH GOEL IMUDGIL In

25 CS (COMM.) 210/2024 02.03.20247 IMS ANTRIKSH BHAWAN FLAT|SH RAKESH|8860030065 lawlegal @gmail.co [23.02.2024
JOWNERS Vs ISHA DAS SAHNIWADHWA Im
IBROTHERS

25 ICS (COMM.) 220/2024 04.03.2024 BRILLTECH ENGINEERS PVT VsSH ANKUR[9811126091 INOT PRIVDED 02.02.2024
INKG INGRASTRUCTURE LTD ISINGHAL

25 [EX./COMM. 31/2024 04.03.2024 ISUNIL KUMAR Vs UMESH CHANDSH DHEERAJ|9810550260 kndheeraj2oo3@yah [02.03.2024
IGUPTA KUMAR NAYAL) oo.co.in

25 ICS (COMM.) 217/2024 04.03.2024 IOPPLE LIGHTING INDIA PVT LTDMS RHEA{9917079999 ladvrtalchambers@gml27.02.2024
Vs NITIN SACHDEVA ILUTHR lail.com

25 ICS (COMM.) 218/2024 04.03.2024 OPPLE LIGHTING INDIA PVT LTDMS RHEA(Q917079999 ladvrtalchambers@gml27.02.2024
Vs GOPINATH MUTTA LUTHR lail.com

25 IOMP(I)COMM 42/2024 04.03.2024 IMS ADITYA BIRLA FINANCE LTDSH SURESH[9818388241 vidursikka@trulegal.cl21.02.2024
Vs MS RAGHAV IMPEX IKUMAR o.in

JAJORIA

25 CS (COMM.) 219/2024 04.03.2024 IMS ALSTONE MANUGACTURINGISH VINEET|9716141409 INOT PRIVDED 27.02.2024
IPVT LTD Vs SHARMA PEB STEELJJAIN
ISTRUCTURES PVT LTD

25 CS (COMM.) 226/2024 05.03.2024 IDEUTSCHE BANK AG Vs MSSH GAURAV|9971357074 litigation@surico.in [29.02.2024
IVIREN TELECOM PVT LTD KHANNA

25 OMP(COMM) 53/2024 06.03.2024 IKAPTAN SINGH Vs MAHINDRA &SH ARJUN[9868621882 INOT PRIVDED 27.02.2024
IMAHINDRA FINANCIAL SERVICESBANSAL
ILTD

25 (OMP(i)(COMM) 43/2024 06.03.2024 [FUSION MICRO FINANCE LTD VsSH ADITYA{9990659331 kmpspartner@gmail. [05.03.2024
[KALYAN FLOUR MILL AND ORS. [PRASAD lcom
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25 [EX./COMM. 33/2024 06.03.2024 9810594551 [dwivedidrr@gmail.co [28.02.2024
IRANJAN m
IDWIVEDI
25 CS (COMM.) 237/2024 06.03.2024 REVEX PLASTICERS PVT LTD VsSH VISHESH|9810444651 legistauxiliary@gmail14.02.2024
IRAMESH KUMAR ICHAUHAHN .com
25 ICS (COMM.) 234/2024 06.03.2024 IM/S FAITH MERCANTILE PVT LTDMS  AAYUSHI995376779 E429.02.2024
Vs M/S OASIS COMMERCIAL ICHUGH layushic41@gmail.co
25 CS (COMM.) 208/2024 06.03.2024 THE EUROPEAN DRUG STORES-SH SHASHWAT|0871383136 shashwat@aeddhaasl |28.02.2024
IEDHN Vs BETA DRUGS LTD [TRIPATHI legal.com
25 CS (COMM.) 236/2024 06.03.2024 ISBI Vs NANDINI & ANR ISH HARSHIT7417442181 lhgupta466 @gmail.co [05.02.2024
IGUPTA Im
25 CS (COMM.) 240/2024 07.03.2024 ISBI Vs SURESH KACHWAYA IMS RUCHI9811170646 ruchikhuranaadvocat [24.02.2024
KHURANA le@gmail.com
25 *CS (COMM.) 238/2024 07.03.2024 AD CLEAR DIGITAL MARKETINGSH MADAN|7599003600 IADVOCATEPRAMO [26.02.2024
SERVICE Vs CISCO CYBERJLAL IDDUBEY14@GMAIL.
ISECURITY PVT LTD ICOM
25 *CS (COMM.) 241/2024 07.03.2024 V. K JAIN AND SONS Vs RJISH ARCHIT|9599043045 legal @sigmalegal.in [01.03.2024
ISTATIONERS ISINGHAL
25 [EX./COMM. 34/2024 07.03.2024 INDO ALUSYS INDUSTRIES LTDISH RAJESH|9810294894 INOT PRIVDED 02.03.2024
Vs S S GROUP PVT LTD IBANATI
25 OMP (COMM) 54/2024 07.03.2024 IVIMARSH MARKETING AND ORSSH RAKESH|9911116314 ladvocaterkeshsrivastal01.03.2024
Vs LAVA INTERNATIONAL LTD ISRIVASTAWA va@gmail.com
25 CS (COMM.) 239/2024 07.03.2024 IVALVOLINE CUMMINS PVT LTDSH AKSHAY|0811072845 kawkegak@gmail.co|29.02.2024
Vs RUBY AGENCIES AND ORS ISHARMA Im
25 CS (COMM.) 50/2024 11.03.2024 IMS  KAPOOR TENTS ANDSH AKSHAT{7985177435 bajpaiakshat@gmail.do2.03.2024
ICATERER Vs INDIAN RAILWAY[BAHPAI lom
ICATERING AND CORP.
25 OPM(I)(COMM) 51/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IVIMAL KUMAR KUMAR SINHA lcom
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25 OPM(I)(COMM) 52/2024 11.03.2024 OTAK MAHINDRA PRIME 0990659331 kmpspartner@gmail. [24.01.2024
[ROBIN TOMAR AND ANR UMAR SINHA lcom

25 OPM(I)(COMM) 55/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IBHAWNA SHARMA AND ANR. IKUMAR SINHA lcom

25 OPM(I)(COMM) 54/2024 11.03.2024 [KOTAK MAHINDRA PRIME Vsﬁ(H AMIT|9990659331 kmpspartner@gmail. [24.01.2024
ISUMIT JAMUAL AND ORS UMAR SINHA lcom

25 OPM(I)(COMM) 61/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [04.03.2024
ALOK KK KUMAR SINHA lcom

25 OPM(I)(COMM) 56/2024 11.03.2024 [KOTAK MAHINDRA PRIME Vsﬁ(H AMIT|9990659331 kmpspartner@gmail. [24.01.2024
ISATISH KUMAR AND ANR UMAR SINHA lcom

25 OPM(I)(COMM) 57/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
INADEEM KHAN KUMAR SINHA lcom

25 OPM(I)(COMM) 58/2024 11.03.2024 HE%TAK MAHINDRA PRIME VSE{H AMIT|9990659331 kmpspartner@gmail. [24.01.2024

SHAN D. UMAR SINHA lcom

25 OPM(I)(COMM) 59/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [07.03.2024
IVISHAL SHARMA KUMAR SINHA com

25 OPM(I)(COMM) 53/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IHIMANSHU CHAUDHARY IKUMAR SINHA lcom

25 OPM(I)(COMM) 60/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [04.03.2024
IRAJESHWAR PRASAD YADAV ANDIKUMAR SINHA lcom
JANR.

25 CS (COMM.) 248/2024 11.03.2024 VIJAY BANSAL Vs MS S DSH SANJAY|9811271968 sanjaygupta_advocat [02.03.2024
IENGINEERS & ORS. IGUPTA le@yahoo.com

25 OPM(I)(COMM) 62/2024 11.03.2024 IMS  KAPOOR TENTS ANDSH AKSHAT{7985177435 bajpaiakshat@gmail.d29.02.2024
ICATERER Vs INDIAN RAILWAY[BAHPAI lom
ICATERING AND TOURISM|
ICORPOTATION

25 CS (COMM.) 253/2024 13.03.2024 [BANK OF INDIA Vs RASHIM ISH BR1Jj9811215181 INOT PRIVDED 21.02.2024

IMOHAN
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25 ICS (COMM.) 251/2024 13.03.2024 IBANK OF INDIA Vs J S TRADINGISH BR1J|9811215181 INOT PRIVDED 21.02.2024
ICOMPANY IMOHAN

25 [EX./COMM. 35/2024 13.03.2024 IMAHENDER DAYMA Vs ASPEKSSH NISHANT(9910698456 INICENISHANT3043 [28.02.2024
IMEDIA IBHARDWAJ (@GMAIL.COM

25 ICS (COMM.) 252/2024 13.03.2024 BANK OF INDIA Vs MOHDSSH BRIJ|9811215181 INOT PRIVDED 21.02.2024
IMINHAJ IMOHAN

25 [EX./COMM. 36/2024 14.03.2024 HT MEDIA LTD Vs NACSH PUNEET9811700978 ladvocate.puneet@gm [07.03.20324
JADVERTISING PVT LTD IBAJAJ lail.com

25 [EX./COMM. 37/2024 14.03.2024 IHINDUSTAN MEDIA VENTURESH PUNEET|9811700978 ladvocate.puneet@gm [07.03.20324
ILTD Vs BALAJI SHIKSHA SERVICEBAJAJ lail.com
IPVT LTD

25 CS (COMM) 256/2024 14.03.2024 IM/S BHAGWATI PERFECTISH 5/8260366622 sdreddyoffice@gmail.[07.03.2024
ISANITATIOM Vs M/S JINDALDEBABRATA lcom
IHABITAT SOLUTIONS IREDDY

25 OMP(i)(COMM) 74/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 kmpspartner@gmail. [13.03.2024
JARVIND KUMAR AND ANR UMAR SINHA lcom

25 (OMP(i)(COMM) 72/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
IVIKASH ARYA AND ANR ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 67/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE (04.03.2024
ISHUBHAM SINGH ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 69/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
INISHANT RASTOGI AND ANR ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 70/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
IBHARAT AGGARWAL AND ANR. [SINGH (@GMAIL.COM

25 OMP(i)(COMM) 68/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
INOOR MOHD. ISINGH (@GMAIL.COM

25 (OMP(i)(COMM) 73/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024

ISHYAM PAL

ISINGH

(@GMAIL.COM
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25 OMP(i)(COMM) 75/2024 15.03.2024 OTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [13.03.2024
JAYANT SON OF SOMBIR SINGH UMAR SINHA lcom

25 CS (COMM.) 262/2024 15.03.2024 IPATANJALI FOOD LTD Vs R SSH K Glo11 26843455 unitedmark@uniteda [14.03.2024
INDUSTRIES IBANSAL Indunitedipr.com

25 OMP(i)(COMM) 71/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
ISAMEER KUMAR AND ANR. ISINGH (@GMAIL.COM

25 CS (COMM.) 264/2024 16.03.2024 IM/S SM ENTERPRISE THROUGH|SH SARAL9886688340 info@lexansh.com  |03.02.2024
ISUMIT MEHTA Vs DALMIA BIZSHARMA
IBULD PVT LST.

25 OMP(i)(COMM) 85/2024 16.03.2024 [KOTAK MAHINDRA PRIME VsSH KUSHAL{7009793548 ishabh.eruditelegal @ [07.03.2024
IBASKI NATH CHOUDHARY UMAR lgmail.com

25 (OMP(i)(COMM) 84/2024 16.03.2024 [KOTAK MAHINDRA PRIME VsSH KUSHAL{7009793548 lishabh.eruditelegal@ [07.03.2024
INEHA RANI KUMAR lgmail.com

25 [EX./COMM. 30/2024 16.03.2024 IM/S MULTI TECH|SH RISHAB|8375036120 ladv.rishg@gmail.com(04.03.2024
ICONSTRUCTION COMPANY VSGUPTA
[UNION OF INDIA

25 (OMP(i)(COMM) 96/2024 18.03.2024 [KOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
JANIL KUMAR PAL ISAXENA (@gmail.com

25 IOMP(i)(COMM) 93/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 Rishabh.eruditelegal [13.03.2024
VEENAT S & ANR ISAXENA (@gmail.com

25 OMP(i)(COMM) 97/2024 18.03.2024 [KOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 Rishabh.eruditelegal [13.03.2024
IMOHD MAHRAJUDDIN ABBASI  [SAXENA (@gmail.com

25 OMP(i)(COMM) 92/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
IRAVINDRA VERMA AND ANR ISAXENA (@gmail.com

25 OMP(i)(COMM) 095/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
INAIM AFTAB AND ANR ISAXENA (@gmail.com

25 (OMP(i)(COMM) 94/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
ISNEHA BHADORIA ISAXENA (@gmail.com
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25 ICS (COMM.) 266/2024 18.03.2024 SANJEEV KUMAR RASTOGI VsSH RAJESH|9811686397 rkumar3379@gmail.cf11.03.2024
IM/S TDI INFRACORP INDIA LTD UMAR om

25 CS (COMM.) 273/2024 19.03.2024 IPUNJAB NATIONAL BANK VsSH SUNAV[7838389845 sunavrustgi@gmail.c [13.03.2024
IMEENU ASIJA IRASTOGI jom

25 OMP(i)(COMM) 103/2024 19.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [18.03.2024
IMASS SHIPPING AGENCIES ANDKUMAR SINHA lcom
ANR

25 OMP(i)(COMM) 102/2024 19.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [16.03.2024
IMOHD ISLAM KUMAR SINHA lcom

25 OMP(i)(COMM) 104/2024 19.03.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 kmpspartner@gmail. [16.03.2024
ISUNIL AGARWAL UMAR SINHA lcom

25 CS (COMM.) 272/2024 19.03.2024 IMANISH KUMAR PROP Vs AL DUASH JATIN|9811881981 [Info@juristandjurist. [09.02.2024
[FOOD PROCESSING PVT LTD. ISHARMA lcom

25 OMP(COMM) 60/2024 19.03.2024 IPRIVE LUXURY LTD Vs M/sSH AASTIK011-24319098 lawlinker76 @yahoo.c [13.03.2024
IAMBIANCE COMMERCIAIDHINGRA o.in
IDEVELOPERS

25 ICS (COMM.) 274/2024 20.03.2024 ISTATE BANK OF INDIA Vs JASIM [SH ISHAAN[9811059032 shivktyagi 12.03.2024

ITYAGI 1 @gmail.com

25 OMP(i)(COMM) 109/2024 20.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
INEEL GAGAN IKUMAR SINHA lcom

25 OMP(i)(COMM) 107/2024 20.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
IRAHUL GERA KUMAR SINHA lcom

25 OMP(i)(COMM) 108/2024 20.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
UITENDERT KUMAR SINHA lcom

25 IOMP (COMM) 61/2024 20.03.2024 IVIVEK DEEPAK NAZARE AND ANRSH CHITWAN/9811631979 INOT PRIVDED 14.03.2024
Vs HFL HOME FINANCE LTD IGADARA

25 (OMP(i)(COMM) 111/2024 21.03.2024 IKOTAK MAHINDRA PRIME VsMS ISHA 9990659331 kmpspartner@gmail. [19.03.2024
[KISHAN PAAL SINGH lcom
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25 [EX./COMM. 42/2024 21.03.2024 IM S PRAKASH MASALA VsSH KUSHAGRAI9999448797 kushagrabansal@aka [06.03.2024
IBHARAT FOOD AND BEVERAGES [BANSAL ssociates.org.in

25 OMP(i)(COMM) 110/2024 21.03.2024 IKOTAK MAHINDRA PRIME VsMS ISHA 0990659331 kmpspartner@gmail. [19.03.2024
[IKRISHANA AND ANR. lcom

25 ICS (COMM.) 281/2024 22.03.2024 STATE BANK OF INDIA VsSH SUBRAT|9999132159 lakroutadvocate@gmal14.03.2024
ISANGITA SINGH &ORS. [TRIPATHI fil.com

25 CS (COMM.) 282/2024 22.03.2024 RAJINDER SINGH Vs USHASH KARTIK[8700565217 Imaanlawoffices@gmal19.03.2024
IRAGHWAN IDABAS fil.com

25 OMP(i)(COMM) 115/2024 22.03.2024 [KOTAK MAHINDRA PRIME VsMS ISHA 0990659331 kmpspartner@gmail. [19.03.2024
IVIJAY RAM JI lcom

25 (OMP(i)(COMM) 116/2024 22.03.2024 [KOTAK MAHINDRA PRIME VsMS ISHA 9990659331 kmpspartner@gmail. [19.03.2024
IGURDEEP SINGH lcom

25 ICS (COMM.) 279/2024 22.03.2024 IPRAYAG POLYTECH PVT LTD VsSH ASHISH[9354940043 filings.mehodica@gml15.03.2024
ISHELL COLOURS ANDDUTTA lail.com
ICHEMICALS & ORS.

25 ICS (COMM.) 280/2024 22.03.2024 [PUMA SE Vs ASHOK KUMAR ISH SHASHI P.9891584230 sojha@rnaip.com 15.03.2024

IOJHA

25 CS (COMM.) 284/2024 23.03.2024 IM/S TRUE LINK FINANCE LTD VsMS SNEH LATA[9818004454 INOT PRIVDED 18.03.2024
ISACHIN

25 CS (COMM.) 285/2024 23.03.2024 G.A.S. LOGISTICS, LLT Vs ABMMS SHASHA8587859529 legalblj@gmail.com [19.03.2024
JAVIATION AND ALOGISTICS JAIN

25 OMP(i)(COMM) 117/2024 23.03.2024 IKOTAK MAHINDRA PRIME VsSH MITHLESH|9990659331 kmpspartner@gmail. [19.03.2024
IRAKESH NAGAR AND ANR. ISHRIVASTAV lcom

25 OMP(i)(COMM) 118/2024 23.03.2024 IKOTAK MAHINDRA PRIME VsSH MITHLESH/9990659331 kmpspartner@gmail. [19.03.2024
ISONU RAMBHAGAT ISHRIVASTAV lcom

25 CS (COMM.) 286/2024 26.03.2024 ISTATE BANK OF INDIA Vs RITUSH ABDUS(9990042642 ISRI.ANSHU83@GM [14.02.2024
ISHARMA ISAMAD AIL.COM
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25 [EX./COMM. 44/2024 26.03.2024 ERGONOMICSH M.S.9990011586 IMSOBEROIASSOCIA[14.02.2024

INTERIONS PVT LTD Vs RMSOBEROI TES@GMAIL.COM
ONSULTANTS PVT LTD
25 OMP(i)(COMM) 122/2024 27.03.2024 ANSAL CREDITS LTD Vs BALSH SATYADEO9555202036 INOT PRIVDED 26.03.2024
SHAN IKUMAR

25 ICS (COMM.) 200/2024 27.03.2024 [HINDUSTAN MEDIA VENTURESH PUNEET]9213187809 ladvocate.puneet@gm [13.03.2024
LTD Vs MOHAMMAD MOTIBAJAJ lail.com
JURRAHAMAN

25 CS (COMM.) 291/2024 27.03.2024 IMS CRYSTAL CROP PROTECTION|SH BHAWESH|8448859177 INOT PRIVDED 15.03.2024
ILTD Vs VINOD BHANDARKAR IPHULAR

25 OMP(i)(COMM) 121/2024 27.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
ISUNNY GOEL ISINGH (@GMAIL.COM

25 (OMP(COMM) 64/2024 27.03.2024 RUBAL STISH DHOOT Vs LIFUMS KHAYATI9811634530 khayatijainofficial @g [19.03.2024
[HOME FINANCE JAIN Imail.com

25 [EX./COMM. 46/2024 27.03.2024 [ENVIRO INFRA ENGINEERS LTDISH SAHIL9560690036 IGARGSAHILADV@G|08.03.2024
IVsSTATE OF CHATTISGARH IGARG IMAIL.COM

25 (OMP(i)(COMM) 120/2024 27.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE [19.03.2024
IVINOD KUMAR YADAV ISINGH (@GMAIL.COM

25 OMP(COMM) 65/2024 28.03.2024 IKAVITA JATEEN DOSHI AND ANRMS SHAKSHI9899800244 ISHAKSHIRAGHAV.A]22.03.2024
Vs IIFL. HOME FINANCE LTD IRAGHAV IDV@GMAIL.COM

25 [EX./COMM. 47/2024 28.03.2024 ISARVESH SECURITY SEVICES PVIMS SNEHA(Q999151328 snehasingh.law@gmal19.03.2024
ILTD Vs THE PRINCIPALSINGH fil.com
IDEPARTMENT OF TRAINING AND|
TECHNICAL EDUCATIONGOVT OH

25 OMP(COMM) 66/2024 28.03.2024 SARADA PUBLIC SCHOOL VsSH WASIM[0818413501 IWASIMADVOCATEQ9 [14.02.2024
[IEDUSMART SERVICE PVT LTD WAQAR lo@GMAIL.COM

25 IMISC DJ 479/2024 30.03.2024 IBANK OF BARODA VS GAURAVISH SHIV|9899348299 lanandberwal@yahoo.[22.03.2024
IMAKKAR IKUMAR lcom

25 (OMP(COMM) 128/2024 30.03.2024 IKOTAK MAHINDRA PRIME VsSH ADITYA{9990659331 kmpspartner@gmail. [23.03.2024
IROHAN GUPTA IPRASAD lcom
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[Limited Vs Rhiti Sports Management|
[Private Limited

Imail.com

25 ICS (COMM.) 304/2024 30.03.2024 ITRANSLINK LOGISTIC PVT LTD V§ K.L|981129475 klmishraadvo@gmail.f14.03.2024
[FEMINA CLASSICMISHRA lcom
INTERNATIONAL
25 CS (COMM.) 301/2024 30.03.2024 [HAMDARD NATIONALSH 0953394364 shivendra@theacmec [22.03.2024
[IFOUNDATION INDIA Vs BANDUISHIVENDRA lo.com
ISTORE IPRATAP SINGH
25 IOMP (I) COMM. 112/2024 21.03.2024 [HERO FINCORP VS. OM SAISH. MAYANK/9873347330 Imayank_mahajanos [11.03.2024
IMOTORES ANR. IMAHAJAN (@yahoo.com
22 MS. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY CS (COMM)/205/2024 01-03-2024 State Bank Of India Vs Paras Kumar ANSHUMAN (9311227717 [Email ID notjo2-02-2024
IGOYAL, DISTRICTDISTRICT [Paras Kumar Meena ISRIVASTAVA(P lavailable
JUDGE s
(COMMERCIAL
ICOURT)-03
24 ISUIT FOR RECOVERY CS (COMM)/204/2024 01-03-2024 [Magnifico Minerals Pvt Ltd Vs NvAlok 0818444096 aloktripathi.adv@gm [26-02-2024
[Distilleries And Breweries Pvt Ltd  [Tripathi(P), lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/206/2024 01-03-2024 ICanara Bank Vs Smt Munesh SinghANSHUMAN (9311227717 [Email 1D notj18-11-2023
[Raghuvanshi ISRIVASTAVA(P lavailable
24 ISUIT FOR RECOVERY CS (COMM)/213/2024 02-03-2024 ICentral Bank Of India Vs VishwajeetDEEPAK 9899995598 [deepaksahniadvocate | 29-01-2024
[Kha ISAHNI(P), (@gmail.com
24 ISUIT FOR RECOVERY ICS (COMM)/212/2024 02-03-2024 State Bank Of India Vs JahinahmadlRUCHI 0811170646 ruchikhurana@hotm [24-02-2024
[Proprietor Ja Enterprises IKHURANA(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/225/2024 04-03-2024 Ritco Travels And Tours PrivatelAtul Agarwal(P),l9711728821 ladv.atulagarwali2@g [24-02-2024
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IARBITRATION & CONCILIATION|
IACT

[Pankaj Kumar

ISINHA(P),

lavailable

24 ISUIT FOR TRADEMARK ICS (COMM)/195/2024 05-03-2024 [Shubham Goldiee Masale Pvt. Ltd.{Shravan Bansal [9810017859 skbansalipr@gmail.c [24-02-2024
Vs. Shubham Feed Products om
24 [EXECUTIION PETITION [Execution (COMM.)/32/2024/05-03-2024 [Expo Freight Vs. Best TanningM. Asif Khan |9696751717 [Email ID notf23-02-2024
[Industries lavailable
24 ISUIT FOR TRADEMARK CS (COMM)/235/2024 06-03-2024 Saptarishi Herbals Llp Vs PoojalN Mahabir(P), (9871888071 [Email D not28-02-2024
[Parnami lavailable
24 ISUIT FOR RECOVERY CS (COMM)/242/2024 07-03-2024 State Bank Of India Vs Vijay Kumar [Ravindra 0868523230 [Email ID not21-02-2024
INarayan lavailable
Singh(P),
24 ISUIT FOR RECOVERY CS (COMM)/247/2024 11-03-2024 Vipin Kumar Vs M/s Scaff BuildVarun Gupta(P),(9312902140 IVARUNGUPTALLB@|27-02-2024
India and Ors IGMAIL.COM
24 PETITION U/s 9 OFOMP (I) (COMM)/49/2024 [11-03-2024 [Kotak Mahindra Prime Ltd Vs RajeshAMIT KUMAR/9999814620 [Email D notjo4-03-2024
IARBITRATION & CONCILIATION| [Pandey and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/48/2024 [11-03-2024 [Kotak Mahindra Prime Ltd Vs SachinAMIT KUMAR|9999814620 [Email 1D noti0o4-03-2024
IARBITRATION & CONCILIATION| land Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/47/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 [Email ID notj04-03-2024
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24 ISUIT FOR TRADEMARK CS (COMM)/250/2024 12-03-2024 Avro India Ltd and Anr Vs Vanshuli[Pran Krishna/9811294972 29-02-2024
[Industrial LLP and Ors Yana(P), available
24 ISUIT FOR TRADEMARK ICS (COMM)/255/2024 13-03-2024 IDoms Industries Limited VsgAnkur 0873489278 lankur.sangal @khaita [11-03-2024
ICreations Student Private Limited  [Sangal(P), Inco.com
24 PETITION U/S 9 OFOMP (I) (COMM)/66/2024 [13-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR{9999814620 [Email D not{o9-03-2024
IARBITRATION & CONCILIATION| IChahat Bassin and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/65/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs KishofAMIT KUMAR/9999814620 [Email ID notj09-03-2024
IARBITRATION & CONCILIATION| [Kumar and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/82/2024 [15-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 [Email ID not09-03-2024
IARBITRATION & CONCILIATION| IChetan Kumar ISINHA(P), lavailable
IACT
24 PETITION U/s 9 OFOMP (I) (COMM)/83/2024 [15-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR/9999814620 [Email D notjo9-03-2024
IARBITRATION & CONCILIATION| INabeel Ahmad and Ors ISINHA(P), lavailable
IACT
24 ISUIT FOR RECOVERY ICS (COMM)/265/2024 16-03-2024 [Ht Media Ltd Vs Allam Infinite IndialAbhinay 9999886478 guptabhinay@gmail.clo1-03-2024
[Private Ltd Gupta(P), lom
24 IAPPLICATION U/S 151 CPC Misc DJ/437/2024 16-03-2024 [Bank Of Baroda Vs Sohan Singh [Subodh Kumarg811375940 ladvsubodhkumarsing|o7-03-2024
Singh(P), h@gmail.com
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IARBITRATION & CONCILIATION|
IACT

IDhanda

24 IPETITION u/s 9 OFOMP (I) (COMM)/90/2024 [16-03-2024 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Rajdeep So Kailash umar(P), Imail.com
IACT

24 PETITION u/s 9 OFOMP (I) (COMM)/91/2024 [16-03-2024 [Kotak Mahindra Prime Ltd VsKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Pravesh Kumar [Kumar(P), Imail.com
IACT

24 PETITION U/S 9 OFOMP (I) (COMM)/88/2024 [16-03-2024 [Kotak Mahindra Prime Ltd Vs SudhirfKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| Jai Prakash [Kumar(P), Imail.com
IACT

24 IPETITION u/s 9 OFOMP (I) (COMM)/89/2024 [16-03-2024 [Kotak Mahindra Prime Ltd Vs VipinKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Kumar Kumar(P), Imail.com
IACT

24 IAPPEAL u/s 37 OFARB A (COMM)/3/2024 16-03-2024 Oneg7 Communication Limited VS§AMULYA 0807498297 lamulyaupadhyay63@ [12-03-2024
IARBITRATION & CONCILIATION| INightstay Travels Private Limited = [UPADHYAY(P), gmail.com
IACT

24 PETITION u/s 9 OFOMP (I) (COMM)/99/2024 [18-03-2024 [Kotak Mahindra Prime Ltd VsKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Pankaj Sharma [Kumar(P), Imail.com
IACT

24 ISUIT FOR RECOVERY ICS (COMM)/270/2024 18-03-2024 [Rudra Associate Vs. Sanjay Aggarwal [Chandrashekhar|9899995273 [Email 1D notj15-03-2024

lYadav lavailable
24 IPETITION U/S 9 OFOMP (I) (COMM)/106/2024 [19-03-2024 [Kotak Mahindra Prime Ltd Vs AnitlS k mehta(P), [not available [Email D notl14-03-2024

lavailable
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24 PETITION u/s 9 OFOMP (I) (COMM)/105/2024 [19-03-2024 [Fusion Micro Finance Ltd. Vs SumanfAMIT KUMAR9999814620 14-03-2024
IARBITRATION & CONCILIATION| [Enterprises ISINHA(P), available
IACT
24 ISUIT FOR RECOVERY ICS (COMM)/276/2024 20-03-2024 State Bank Of India Vs Vipin Bansal [VARUN 0818365119 [Email ID notf14-03-2024
ICHANDIOK(P), lavailable
24 ISUIT FOR TRADEMARK ICS (COMM)/277/2024 20-03-2024 [Hugo Boss Trade Mark ManagementShravan 0810017859 skbansalipr@gmail.c [15-03-2024
IGmbh And Co Kg Vs Mohd Sajid [Bansal(P), om
24 ISUIT FOR RECOVERY CS (COMM)/278/2024 21-03-2024 AV Resolution Agents Pvt Ltd VSRAJBIR 9717394060 thelawcosmos@gmailf13-03-2024
[Union Bank Of India ISINGH(P), .com
24 IAPPLICATION U/S 151 CPC Misc DJ/468/2024 22-03-2024 State Bank Of India Vs GoverdhanRanjay Kumar9811255673 ladvocatesinha@rediffl23-12-2023
INeeraj ISinha(P), Imail.com
24 ISUIT FOR RECOVERY ICS (COMM)/283/2024 22-03-2024 IPraveen Aggarwal Vs Hdfc Bank Ltd [Vikram 9811101108 IVNEWWW@GMAIL. [06-03-2024
Aggarwal(P), iCOM
24 OBJECTION  U/S 34  OFOMP (COMM)/63/2024 23-03-2024 IM/S Silica Infotech Pvt. Ltd. Vs/Skmehta(P), |not [Email 1D notj15-03-2024
IARBITRATION & CONCILIATION| [Union of India lavailable
IACT
24 ISUIT FOR RECOVERY CS (COMM)/289/2024 26-03-2024 State Bank Of India Vs Deepikd ANSHUMAN (9311227717 [Email ID notj09-02-2024
[Kapoor Proprietor Of M/s NaturelSRIVASTAVA(P lavailable
ICart Grocery And Bakers R
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24 ISUIT FOR RECOVERY ICS (COMM)/288/2024 26-03-2024 State Bank Of India Vs EnoshlRanjay Kumar9811255673 ladvocatesinha@rediff|13-03-2024
INathaniel Prem ISinha(P), Imail.com
24 IAPPLICATION U/S 151 CPC Misc DJ/470/2024 26-03-2024 [Sanoj Kumar Modi Vs Union OffSamarth 8390032099 samarthchowdharyo4fi4-03-2024
ndia IChowdhary(P), (@gmail.com
24 IEXECUTIION PETITION [Execution (Comm)/45/2024 [26-03-2024 [Punjab National Bank Vs Vogue AndfSarvjeet 0958927912 sarvjeetyadavo8@yahf19-03-2024
Style lYadav(P), loo.com
24 IPETITION u/s 9 OFOMP (I) (COMM)/125/2024 [27-03-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 lajayuppaladvocate@gf18-03-2024
JARBITRATION & CONCILIATION| [Mewa Ram Imail.com
IACT
24 ISUIT FOR RECOVERY CS (COMM)/295/2024 28-03-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 ladvocatebphular@gmf19-03-2024
Vs Love Kumar Jangde [Phular(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/294/2024 28-03-2024 [Pragati Accessories Limited Vs TdiKunal Yadav(P), 9899335073 kunaly42@gmail.comf19-03-2024
[[nfra Corp (india) Ltd
24 ISUIT FOR RECOVERY CS (COMM)/296/2024 28-03-2024 INitin Wadhwa Vs Sampatti TradingPawan Madan [9899541112 [Email 1D notj21-03-2024
lAnd Developers Ltd lavailable
24 ISUIT FOR RECOVERY CS (COMM)/300/2024 30-03-2024 IM/S TRANSLINK LOGISTICS PVTAbhinav 8586035698 labhinavg370@gmail. [11-03-2024
ILTD Vs Ms Manan Granites Pvt Ltd |Garg(P), com
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24 ISUIT FOR RECOVERY CS (COMM)/299/2024 30-03-2024 IM/s Gokal Chand Hari Chand Vs TdilSyed Arham|9897067859 syedarhammasud@g [20-03-2024
[Infracorp India Limited Masud(P), Imail.com
24 I[EXECUTIION PETITION [Execution (Comm)/50/2024 [30-03-2024 IPNJAB NATIONAL BANK Vs SHGBJ|Indra Narain(P),(9311824970 [Email D noti19-03-2024
IDEVELOPERS AND PROMOTERS] lavailable
IPVT LTD AND OTHERS
24 PETITION U/S 9 OFOMP (I) (COMM)/126/2024 |30-03-2024 [Kotak Mahindra Prime Ltd Vs SimmiAMIT KUMAR{9999814620 [Email D notf19-03-2024
IARBITRATION & CONCILIATION| A ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/127/2024 [30-03-2024 [Kotak Mahindra Prime Ltd Vs RahulAMIT KUMAR/9999814620 [Email ID notj19-03-2024
IARBITRATION & CONCILIATION| [Kumar ISINHA(P), lavailable
IACT
24 IAPPLICATION U/S 151 CPC Misc DJ/478/2024 30-03-2024 [Revex Plasticisers Pvt Ltd Vs InovaBharat 0013534938 bharat.gupta@outloo [27-03-2024
[Enterprises Pvt Ltd Gupta(P), k.in
23 [MS. SAVITA RAO,SOUTH 12, New CourtlCivil Suit ICS (COMM)/104/2024 02-03-2024 IMax Healthcare Instiute Limited VSLATESH 9312274280 vijayksharmaadv@ya [01-03-2024
IDISTRICT Block-I [Bharam Singh IKUMAR(P), hoo.co.in
JUDGE(COMMERCI
AL COURT)
12, New CourtCivil Suit ICS (COMM)/103/2024 02-03-2024 IN S Associates Pvt Ltd Vs RahullAditya Gaur(P), (9811202991 tarique379@gmail.co [01-03-2024
Block-I [Bhambri Im
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/431/2024 [02-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act JAnkush K UANGRA(P), (@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/429/2024 [02-03-2024 [Kotak Mahindra Prime Ltd Vs NitinRAJESH 0958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act Singh UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/430/2024 |02-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act [Dinesh Kumar UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/428/2024 |02-03-2024 otak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act [Prashant Tyagi UANGRA(P), (@gmail.com
12, New CourtiU/s 34 of the Arbitration &OMP (COMM)/9/2024 04-03-2024 [Union Of India Vs InnovativelVikram 9811101108 sanjayaggarwal345@ [02.03.2024
Block-I Conciliation Act ICoolings And Constructions |Aggarwal(P), lvahoo.com
12, New Court/Civil Suit CS (COMM)/113/2024 06-03-2024 ILOREAL SA Vs KATSON|[Shravan 2684355 unitedmarj@uniteda [04.03.2024
Block-I INTERNATIONAL [Bansal(P), ndunited.com
12, New CourtlCivil Suit CS (COMM)/114/2024 06-03-2024 [Rspl Health Private Limited VsShravan 2684355 unitedmarj@uniteda [04.03.2024
Block-I [Stepway International [Bansal(P), Indunited.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/465/2024 [07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act [Himanshu Singh UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/464/2024 [07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act [Ramesh Chandra UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/462/2024 |07-03-2024 [Kotak Mahindra Bank Ltd Vs Sinoj| EEV 9311022104/9999 [ranjan.and.company [06.03.2024
Block-I Conciliation Act Uena UMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/466/2024 [07-03-2024 [Toyota Financial Servies India Ltd VSRAJESH 0958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act Vikrant Harish Vasani UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/463/2024 |07-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act Vs Varun Yadav JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (COMM)/11/2024 12-03-2024 IPlanet Advertsement Vs New Delhi[Kunal Kalra(P), 9871028645 Inot provided 11.03.2024
Block-I Conciliation Act Muncipal Coucil
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/490/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 [delhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Ankit Suresh Wadhwa JANGRA(P), (@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/489/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Sayed Mohammad Saif UANGRA(P), (@gmail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/488/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Abhishek Mahesh Khanna UANGRA(P), (@gmail.com
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12, New CourtCivil Suit ICS (COMM)/124/2024 13-03-2024 IM/s Webkul Software Pvt Ltd Vs M/slP 8840503361 ladvocateprashantmis [12.03.2024
Block-I [Meetanshi Technologies Llp umar(P), lhra@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/506/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs IsmaillRAJESH 9958726491 delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act IM UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/505/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act [Pranshu Mishra JANGRA(P), (@gmail.com
12, New CourtCivil Suit CS (COMM)/128/2024 14-03-2024 l[dbi Bank Ltd Vs Ashu Saroha Vivek Kumar(P),0811867703 kumarvivekadv@gmali3.03.2024
Block-1 lil.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/503/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs SanjayRAJESH 9958726491 delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act lYadav JANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/502/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act [Ramdutt Pandey JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/504/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jangraadvocate [13.03.2024
Block-I Conciliation Act Vs Baba Saheb AmbedkarJANGRA(P), (@gmail.com
[Polytechnic

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/525/2024 [15-03-2024 [Hdfc Bank Ltd Vs Himanshu Goyal |RAJEEV 9311022104/9999 [ranjan.and.company [14.03.2024
Block-I Conciliation Act KUMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/524/2024 [15-03-2024 [Hdfc Bank Ltd Vs Sanjay Tyagi IRAJEEV 0311022104/9999 [ranjan.and.company [14.03.2024
Block-1 Conciliation Act [KUMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/523/2024 [15-03-2024 IDhara Motor Finance Ltd Vs YkYJ K YADAV(P), 9999855157 ladvjitenderuadav201 [14.03.2024
Block-I Conciliation Act [Buildtech Pvt Ltd 7@gmail.com
12, New CourtCivil Suit CS (COMM)/131/2024 15-03-2024 [Living Media India Ltd Vs SwissShahrukh 7838390214 shahrukhejaz@hotmali4.03.2024
Block-I [Promotion Private Limited [Ejaz(P), il.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/532/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs LalitRAJESH 9958726491 delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act [Kumar UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/529/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs AjayRAJESH 9958726491 [delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act IMonga UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/531/2024 [18-03-2024 I[HDFC Bank Ltd Vs Surender Singh [SANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/528/2024 [18-03-2024 HDFC Bank Ltd Vs Rahul KumarSANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act Srivastava IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/530/2024 [18-03-2024 [HDFC Bank Ltd Vs Bablu KumarSANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act IChoudhary IPATHAK(P), lal.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/527/2024 [18-03-2024 ICNH Industrail Capital India PrivateRAJESH 9958726491 delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act [Limited Vs Komal Kishor JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/551/2024 [19-03-2024 IHDFC Bank Ltd Vs Aabid JummeSANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act [Khan IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/552/2024 [19-03-2024 [HDFC Bank Ltd Vs Arun Kumar ISANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/553/2024 [19-03-2024 IHDFC Bank Ltd Vs Sarthak Kumar [SANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-1 Conciliation Act IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/550/2024 [19-03-2024 IHDFC Bank Ltd Vs Mahesh Rawat [SANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/577/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20.03.2024
Block-I Conciliation Act [Limited Vs Rajani Singh Rajput UJAIN(P), lail.ccom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/578/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20.03.2024
Block-I Conciliation Act [Limited Vs Akash Tyagi JAIN(P), lail.ccom

12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/608/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Jyoti Logistic JAIN(P), lail.ccom

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/607/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Yogesh Kumar Gangwar [JAIN(P), lail.ccom

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/606/2024 |26-03-2024 [Kotak Mahindra Prime Ltd Vs RajatRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act Aggarwal UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/604/2024 [26-03-2024 otak Mahindra Prime Ltd VsRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act Pasmat A UANGRA(P), (@gmail.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/603/2024 [26-03-2024 [Kotak Mahindra Prime Ltd Vs Ajay RRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act UANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/605/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Mahendra KumarJAIN(P), lail.ccom

Srivastava

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/601/2024 [26-03-2024 [Kotak Mahindra Prime Ltd Vs AshishRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act INain JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/600/2024 [26-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act IMudassir Alam Siddiqui UANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/602/2024 [26-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act [Naveen D JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/598/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Mohammad Nisar UJAIN(P), lail.ccom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/599/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Tej Veer Singh UJAIN(P), lail.ccom
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6, New ICommercial CS(COMM) 101/24 01.03.2024 INLMK INDIA SERVICE VSRACHIT 0810654154 RACHITDEVGUN@ [27.02.2024
Block-I IDESHMUKH LEAD IDEVGUN IGMAIL.COM
6, New CourtiCommercial CS(COMM) 102/24 01.03.2024 IBIORX VENTURE VS GLS PHARMA[PUNEET 0899227290 IPUNEET@SINHAPA [17.02.2024
Block-I IKUMAR IRTNERS.COM

IAGARWAL
6, New CourtCommercial [EX(COMM) 23/2024 01.03.2024 IBAAGWAN INDIA VS KISSANSSHEETESH 0873834002 ISHEETESHKHANNA|14.02.2024
Block-I ISEEDS [KHANNA (@GMAIL.COM
6, New  CourtiCommercial CS(COMM) 106/24 04.03.2024 IMAX HEALTHCARE VS PREMVATI[VIJAY KUMARJ9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-1 ISHARMA V@YAHOO.CO.IN
6, New  CourtiCommercial ICS(COMM) 107/24 04.03.2024 IMAX HEALTHCARE VS SUSHILA [VIJAY KUMAR9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-I ISHARMA V@YAHOO.CO.IN
6, New  CourtiCommercial CS(COMM) 108/24 04.03.2024 IMAX HEALTHCARE VS DEEPAKVIJAY KUMAR(9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-1 ICHAUDHARY ISHARMA V@YAHOO.CO.IN
6, New CourtCommercial OMP(I)(COMM) 441/2024 [04.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|17.02.2024
Block-I ABHAY SHARMA JANGRA OCATE@GMAIL.CO

IM

6, New  CourtiCommercial CS(COMM) 109/24 04.03.2024 IMMKP DHAN SANCHAY VSFAHAD KHAN [NOT PROVIDED [NOT PROVIDED 20.02.2024
Block-I [HIMANSHU SHARMA
6, New  CourtiCommercial OMP(COMM) 10/2024 04.03.2024 ICLOUDATIX BIZ INDIA VENTUREONKAR NATH (9811600550 JADV.ONKARNATH @[19.02.2024
Block-I IVS PAWAN HANS LTD IGMAIL.COM
6, New  CourtiCommercial [EX(COMM) 24/2024 04.03.2024 INIKE INNOVATE VS TRACKINGS.K.BANSAL (9650682982 IRISHI@UNITEDAN [02.03.2024
Block-I ISHOES IDUNITED.COM
6, New  CourtCommercial CS(COMM) 110/24 04.03.2024 ILOREAL SA VS POOJABENS.K.BANSAL [9650682982 IRISHI@UNITEDAN [02.03.2024
Block-1 ARUNKUMAR IDUNITED.COM
6, New  CourtiCommercial OMP(I)(COMM) 452/2024 [05.03.2024 IYES BANK LTD VS AMIT SURI ISACHIN 0811015339 IKATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8B@GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 453/2024 [05.03.2024 IYES BANK LTD VS ARUN KUMAR [SACHIN 9811015339 IKATYALSACHIN200 |05.02.2024
Block-1 KATYAL 8@GMAIL.COM
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6, New Commercial OMP(I)(COMM) 454/2024 [05.03.2024 YES BANK LTD VS PAN 9811015339 ATYALSACHIN200 |05.02.2024
Block-I IKUMAR ROY ATYAL 8@GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 455/2024 [05.03.2024 IYES BANK LTD VS ANOOP SINGH [SACHIN 0811015339 IKATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8@GMAIL.COM
6, New CourtCommercial OMP(I)(COMM) 456/2024 [05.03.2024 YES BANK LTD VS MUKESH]SACHIN 0811015339 [KATYALSACHIN200 [05.02.2024
Block-I INAGPAL IKATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 457/2024 |05.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|02.03.2024
Block-I IANUJ ANUJ KUMAR JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 458/2024 [05.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|02.03.2024
Block-I RAJEEV YADAV JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 459/2024 [05.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHIL.JANGRAADV|02.03.2024
Block-1 IGAUTAM SAINI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS(COMM) 115/24 06.03.2024 ISANJAY DAWRA VS R.B.SINGH IDINESH KR(9868503817 IDINESHKCHAWLA [22.02.2024
Block-I ICHAWLA (@YAHOOMCOM
6, New  CourtiCommercial CS(COMM) 112/24 06.03.2024 STATE BANK OF INDIA VS[PRATAP 0810129836 [INDIAPAGES@GMA [21.02.2024
Block-I IBHAGWAN SAHAY AHLUWALIA [L.COM
6, New  CourtiCommercial ICS(COMM) 116/24 06.03.2024 CYBER MEDIA RESEARCH VS[LALIT KUMAR9911665826 IMMLEGAL55@GMA |02.03.2024
Block-I I[EXEMPLAR ACADEMY OF BEAUTY[MAHESHWARI [L.COM
6, New  CourtiCommercial OMP(I)(COMM) 460/2024 [06.03.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 JADVOCATEASHOK.1/21.02.2024
Block-I IBHIMASEN BHUJABAL BHARDWAJ (@GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 461/2024 [06.03.2024 TOYOTA FINANCIAL VS MACRAHUL 0013493108 IADVOCATEASHOK.1/22.02.2024
Block-1 ICONTRACTS PVT LTD IBHARDWAJ (@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 467/2024 [07.03.2024 [FFCO KISAN FINANCE VSRAJEEV KR93110122104 INTERNATIONALL.L [19.12.2023
Block-I IKUSUMA DEVI RANJAN IAWFIRM.LLP13@G

IMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 468/2024 [07.03.2024 [HDFC BANK LTD VS YAHAYASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-1 [KHAN IPATHAK ISLEGAL.COM
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6, New CourtCommercial OMP(I)(COMM) 469/2024 [07.03.2024 [HDFC BANK LTD VS SUMANSANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I RANJAN IPATHAK ISLEGAL.COM
6, New CourtiCommercial OMP(I)(COMM) 470/2024 [07.03.2024 [HDFC BANK LTD VS SUNILSANJEEV 1141825104 ILITIGATION@SRCC |24.02.2024
Block-I IKUMAR IPATHAK ISLEGAL.COM
6, New CourtCommercial OMP(I)(COMM) 471/2024 [07.03.2024 [HDFC BANK LTD VS UDAYASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I [KUMAR GOPAN IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 472/2024 [07.03.2024 [HDFC BANK LTD VS SAURABH[SANJEEV 1141825104 ILITIGATION@SRCC [22.02.2024
Block-1 ISINGH CHAUHAN IPATHAK ISLEGAL.COM
6, New  CourtCommercial OMP(I)(COMM) 473/2024 [07.03.2024 [HDFC BANK LTD VS VIKRAM|SANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I IPARIDA IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 474/2024 |07.03.2024 [HDFC BANK LTD VS RICHASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-1 IVARMA IPATHAK ISLEGAL.COM
6, New CourtCommercial [EX(COMM) 27/2024 11.03.2024 PERNOD RICHARD INDIA VSSHRISTHI 9910634753 IS.DHOUNDIYAL@S [02.03.2024
Block-I IBROOKS MAGAZINE IDHOUNDIYAL IATKRISHNAASSOCI

IATES.COM
6, New  CourtiCommercial ICS(COMM) 136/24 11.03.2024 ISTATE BANK OF INDIA VS JAIK.K.SINGH 0810343732 [KSINGH1123@REDI [12.02.2024
Block-I IPRAKASH IFFMAIL.COM
6, New  CourtiCommercial ICS(COMM) 137/24 11.03.2024 STATE BANK OF INDIA VSK.K.SINGH 0810343732 KSINGH1123@REDI [12.02.2024
Block-I IRAVINDER KUMAR IFFMAIL.COM
6, New  CourtiCommercial CS (COMM)/121/2024 11.03.2024 ILOREAL VS ANTILLIA IS.K.BANSAL (9650682982 IRISHI@UNITEDAN |07.03.2024
Block-I IDUNITED.COM
6, New  CourtCommercial Cases No. 13.03.2024 IBEEJAPURI DAIRY PVT LTD VSGAUTAM 0212103344 ISHIVAMBATRA@G [07.03.2024
Block-1 IANCHAL DELIGHT IPANJWANI IMAIL.COM
6, New  CourtiCommercial CS(COMM) 130/24 14.03.2024 IDEL TRADE INTERNATIONAL VSSANDEEP 9999668878 JAOR@SANDEEPJIN |07.03.2024
Block-I IM SEA PHARMACEUTICALS JINDAL IDAL.IN
6, New  CourtCommercial OMP(I)(COMM) 516/2024 [14.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|07.03.2024
Block-I INAMO SINGH JANGRA IOCATE@GMAIL.CO

IM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

6, New ICommercial OMP(I)(COMM) 517/2024 [14.03.2024 OTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I BRIJENDRA SINGH RAJPUT JANGRA OCATE@GMAIL.CO

IM
6, New CourtiCommercial OMP(I)(COMM) 518/2024 [14.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I ISHIV KUMAR SHARMA JANGRA JOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 519/2024 [14.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I ISONALI TEJAS GHOLAP JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/133/2024 15.03.2024 Villain Lifestyle Private Limited VSSIDDHARTH (9818570649 JOFFICE@IRA.LAW [14.03.2024
Block-I Vimallbhai Dineshbhai Vaghasiya [VARSHNEY
6, New  CourtCommercial ICS (COMM)/134/2024 15.03.2024 ISIEMENS INDUSTRY SOFTWAREAARSHIA 0810621272 INOT PROVIDED 14.03.2024
Block-I INC Vs Sarabjit Singh Kalra IBEHL
6, New  CourtiCommercial OMP(I)(COMM) 526/2024 [15.03.2024 [Dhara Motor Finance Ltd Vs ViraKJ.K.YADAV (9999855157 ADVJITENDERYAD [14.03.2024
Block-I [Infratech IAV2017@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/132/2024 15.03.2024 IM/S LOREAL SA Vs SakhiyaS.K.BANSAL (9650682982 RISHI@UNITEDAN [13.03.2024
Block-I [Bhavnaben Dalsukhbhai IDUNITED.COM
6, New  CourtiCommercial IMISC DJ 84/2024 18.03.2024 [KOTAK MAHINDRA BANK VSDEBUSHISH (9999883210 IDEBASHIS.LAW@G [13.03.2024
Block-I IAMIT KUMAR YADAV IMUKHERJEE IMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 542/2024 [18.03.2024 HDFC BANK LTD VS MOHDRAJEEV KRi93110122104 INTERNATIONAL.L [14.03.2024
Block-I TAUQEER IRANJAN AWFIRM.LLP13@G

MAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 543/2024 [18.03.2024 TOYOTA FINANCIAL VS POOJARAJESH 0958726491 IDELHL.JANGRAADV[11.03.2024
Block-I INANASAHAB JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 544/2024 [18.03.2024 TOYOTA FINANCIAL VS VIKRAM[RAJESH 0958726491 DELHI.JANGRAADV|11.03.2024
Block-I ISINGH YADUVANSHI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 545/2024 [18.03.2024 TOYOTA FINANCIAL VS SAVANIRAJESH 9958726491 IDELHI.JANGRAADV[11.03.2024
Block-I IDHAVAL DINESHBHAI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 546/2024 [18.03.2024 TOYOTA FINANCIAL VS RAUMARAJESH 9958726491 IDELHI.JANGRAADV/[11.03.2024
Block-1 IRAEES RAMJANBHAI JANGRA IOCATE@GMAIL.CO

M
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6, New ICommercial ICS(COMM) 138/24 18.03.2024 IVIRGO LAMINATES LTD VS ANKITINEERAJ 8447470366 INEERAJJHALLB@G [14.03.2024
Block-I ISINGH UMAR JHA IMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 554/2024 [19.03.2024 IFUSION MICRO FINANCE VS SONIIAMIT KUMAR9990659331 IKMPSPARTNER@G [18.03.2024
Block-I ISALES AND TRADING ISINHA IMAIL.COM
6, New CourtCommercial OMP(I)(COMM) 555/2024 [19.03.2024 IYES BANK LTD VS PRATAP SINGH [SACHIN 0811015339 [KATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 556/2024 [19.03.2024 I[HDFC BANK LTD VS SAMSUDDIN[SANJEEV 1141825104 ILITIGATION@SRCC [16.03.2024
Block-1 IALTAMAS IPATHAK ISLEGAL.COM
6, New  CourtCommercial OMP(I)(COMM) 557/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV16.03.2024
Block-I IPAWAN PAWAN SARDHANA JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 558/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHL.JANGRAADV/[13.03.2024
Block-1 ISARVESH KUMAR JANGRA IOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 559/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|13.03.2024
Block-I IPANKAJ KUMAR TIWARI JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 560/2024 [19.03.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 IDELHIL.JANGRAADV|16.03.2024
Block-I IRAMBHAN DRYANDEV JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 561/2024 [19.03.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 IDELHL.JANGRAADV|15.03.2024
Block-I ISHRI BHAGWAN JANGRA JOCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/142/2024 20.03.2024 IVEDANGSOFT PVT LTD VSGARGI 8506092806 IGARGISUDHIBAHU [12.03.2024
Block-I IDRIVEROAD SOLUTIONS PVT LTDBAHUGUNA IGUNA@GMAIL.COM|
6, New  CourtCommercial [EX(COMM) 28/2024 20.03.2024 lozone overseas private limited VSMAHESH 0810133604 TRIDENTLAW@HO [28.02.2024
Block-1 INSTAPOWR ENERGY[KATYEYAN TMAIL.COM

I[EFFICIENCYY PVT LTD

6, New  CourtiCommercial OMP(COMM) 13/2024 20.03.2024 [Bharat Lalwani Vs Garima Kumar |AMIT DHALL [9811920714 AMITDHALL@YAH [15.03.2024
Block-I 00.CO.IN
6, New  CourtCommercial OMP(I)(COMM) 575/2024 [21.03.2024 Hdfc Bank Ltd Vs BhawneshSANJEEV 1141825104 ILITIGATION@SRCC [18.03.2024
Block-I Aggarwal IPATHAK ISLEGAL.COM
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6, New ICommercial CS (COMM)/141/2024 21.03.2024 U K TYRE AND INDUSTRIESPULKIT 0968384843 IPULKIT@BBSLEGAL}20.03.2024
Block-I ILIMITED Vs M/S INDAG RUBBERSHRIVASTAVA [ IN
ILIMITED

6, New CourtiCommercial OMP(I)(COMM) 576/2024 [21.03.2024 [Hdfc Bank Ltd Vs Istak Sho Singh ~ [SANJEEV 1141825104 ILITIGATION@SRCC [18.03.2024
Block-I IPATHAK ISLEGAL.COM
6, New CourtCommercial ICS(COMM) 146/24 26.03.2024 STATE BANK OF INDIA VSSSHIV KUMARQ811059032 ISHIVKTYAGI1@GM [21.03.2024
Block-I IMADASIR AHMAD SHEIKH ITYAGI ATL.COM
6, New  CourtiCommercial OMP(I)(COMM) 617/2024 [27.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|22.03.2024
Block-1 [TAGGART CONTINUM INDIA JANGRA JOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 618/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|22.03.2024
Block-I IWHITE WEBB INTERIORS JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 619/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHIL.JANGRAADV|22.03.2024
Block-1 TEJENDER SINGH JANGRA IOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 620/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|22.03.2024
Block-I IMOHD SHARIF JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 621/2024 [28.03.2024 [HDFC BANK LTD VS ISLAM KHAN |[SANJEEV 1141825104 ILITIGATION@SRCC [28.11.2023
Block-I IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 622/2024 [28.03.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 IADVOCATEASHOK.1/22.03.2024
Block-I IABHISHEK SINGH IBHARDWAJ (@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 623/2024 [28.03.2024 TOYOTA FINANCIAL VS GEETARAHUL 9013493108 JADVOCATEASHOK.1[20.03.2024
Block-I IMARIA BHARDWAJ (@GMAIL.COM

25 ISH. SANDEEPSouth 17, New CourtCommercial OMP (I) (COMM)/574/2024 [19-03-2024 Yes Bank Ltd Vs Pratap Singh ISACHIN 9811015339 Katyalsachin2008@g [02-02-2024
YADAV Block-I KUMAR(P), Imail.com

17, New CourtiCommercial OMP (I) (COMM)/573/2024 [19-03-2024 [Kotak Mahindra Prime Ltd Vs AdeshRAJESH 9958726491 jangraadvocate@gma |02-02-2024
Block-I [Kumar Yadav UANGRA(P), lil.com
17, New CourtCommercial OMP (I) (COMM)/572/2024 [19-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2024
Block-I Vs Jigneshkumar Patel UANGRA(P), lil.com
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17, New ICommercial IOMP (1) (COMM)/571/2024 [19-03-2024 IDhara Motor Finance Ltd Vs MohdlJ K YADAV(P), 9999855157 ladvjitenderyadav2017/02-02-2024
Block-I Alim (@gmail.com

17, New CourtiCommercial OMP (I) (COMM)/570/2024 [19-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gma |02-02-2024
Block-I [Hoshiyar Singh UANGRA(P), lil.com

17, New CourtiCommercial IOMP (1) (COMM)/569/2024 [19-03-2024 [Hdfc Bank Ltd Vs Sweety Sweety  [SANJEEV 8285002845 litigation@sreslegal.c [02-02-2024
Block-I IPATHAK(P), lom

17, New CourtiCommercial IOMP (I) (COMM)/568/2024 [19-03-2024 [Tata Motors Finance Ltd Vs BrahamMAYANK 0873347330 Imayank_mahajanos [02-02-2024
Block-I [Pal IMAHAJAN(P), (@yahoo.com

17, New CourtiCommercial IOMP (1) (COMM)/567/2024 [19-03-2024 [Hdfc Bank Ltd Vs Sameer Malik ISANJEEV 8285002845 litigation@srcslegal.c [02-02-2024
Block-I IPATHAK(P), lom

17, New CourtiCommercial OMP (I) (COMM)/515/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Ravikumar Vinodbhai Virapariya JANGRA(P), fil.com

17, New CourtiCommercial IOMP (1) (COMM)/514/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Deepak Chaudhary UANGRA(P), fil.com

17, New CourtiCommercial OMP (I) (COMM)/513/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Rohit Ramesh Nigade UANGRA(P), lil.com

17, New CourtiCommercial OMP (I) (COMM)/512/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma [06-03-2024
Block-I Vs Snehal Devendra Tembhekar UVANGRA(P), lil.com

17, New CourtiCommercial OMP (1) (COMM)/511/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Vivek Singh UANGRA(P), lil.com

17, New CourtCommercial (OMP (I) (COMM)/510/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma [06-03-2024
Block-I Vs Balasaheb Maruti Tapkir JANGRA(P), lil.com

17, New CourtiCommercial OMP (I) (COMM)/501/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs AnupRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I ISinha UANGRA(P), lil.com

17, New CourtCommercial (OMP (I) (COMM)/500/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs VanshRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I [Raj UANGRA(P), fil.com
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17, New ICommercial OMP (I) (COMM)/499/2024 [13-03-2024 otak Mahindra Prime Ltd Vs KetanRAJESH 0958726491 jangraadvocate@gma |01-03-2024
Block-I [Tiwari UANGRA(P), lil.com
17, New CourtiCommercial OMP (I) (COMM)/487/2024 [11-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |06-03-2024.
Block-I Vs Dholakiya Yogeshbhai GunvJANGRA(P), fil.com

Antray
17, New CourtiCommercial IOMP (1) (COMM)/486/2024 [11-03-2024 [Toyota Financial Servies India Ltd VSRAJESH 9958726491 jangraadvocate@gma |06-03-2024.
Block-I IPandit Eknath Minde JANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/483/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs SunilRAJESH 0958726491 jangraadvocate@gma |01-03-2024
Block-I [Kumar UANGRA(P), il.com
17, New CourtiCommercial IOMP (1) (COMM)/482/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs SarojRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I Ic JANGRA(P), fil.com
17, New CourtiCommercial OMP (I) (COMM)/481/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IAvneesh Purohit UANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/480/2024 |07-03-2024 [Kotak Mahindra Prime Litd Vs RajeevRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IR UANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/479/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs NeerajRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IMann UANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/478/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I [Suresh Chandra JANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/451/2024 |04-03-2024 IDD PRADHAN Vs MULTIVAC[VIKRAM 9958319099 vikramkumarogyaho [02-03-2024
Block-I ILARAON ISINGH o. Co. in
17, New CourtCommercial OMP (1) (COMM)/443/2024 |04-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm |02-03-2024
Block-I [Limited Vs Kanchan A UAIN(P), lail.com
17, New CourtiCommercial IOMP (I) (COMM)/442/2024 [04-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [02-03-2024
Block-I [Limited Vs Konde Sambhaji Vishnu PJAIN(P), lail.com
17, New CourtCommercial CS (COMM)/139/2024 19-03-2024 ICanara Bank Vs Jyoti KRISHAN 9990577700 IKRISHENKUMAR@ [12-03-2024
Block-1 KUMAR(P), IGMAIL.COM
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17, New ICommercial CS (COMM)/129/2024 14-03-2024 IM/s Webkul Software Pvt Ltd Vs M/slP 8840503361 JADVOCATEPRASHA |01-03-2024
Block-I [Technogeo Soft Solution Pvt Ltd umar(P), INTMISHRA@GMAIL
.COM
17, New CourtiCommercial ICS (COMM)/126/2024 13-03-2024 [Rajan Sharma Vs Indus Towersraghav 0958629500 IRAGHAV_ANAND@ |08-03-2024
Block-I [Limited lanand(P), ILIVE.COM
17, New CourtCommercial CS (COMM)/125/2024 13-03-2024 Vaibhav Overseas Vs M/s GaniTUSHAR 9971374150 JADV.TUSHARAGAR [11-03-2024
Block-I [Textiles IAGARWAL(P), WAL92@GMAIL.CO
IM
17, New CourtiCommercial CS (COMM)/122/2024 12-03-2024 [Punjab National Bank Vs Nationall/Ankit Raj(P), [996836840 JADV.ANKIT.MAIL@ [01-03-2024
Block-1 Insurance Co Ltd And Anr IGMAIL.COM
17, New CourtiCommercial CS (COMM)/119/2024 11-03-2024 [First Fiddle F And B Pvt Ltd Vs M/SRRITESH 8802101274 IRITESH@THELAWC|07-03-2024
Block-I IFFL CUISINES PVT LTD ANDISAXENA(P), ARE.IN
JOTHERS
17, New CourtiCommercial CS (COMM)/111/2024 04-03-2024 [Emu Lines Private Limited Vs SyskalUday Kumar(P), 8882303942 ADYUDAVKUMAR@ [28-02-2024
Block-I ILed Lights Pvt Ltd IGMAIL.COM
17, New CourtiCommercial CS (COMM)/120/2024 11-03-2024 INet Ambit Value First Services VSAMIT PAUL(P), 9999684531 ISANDEEPKUMAR _ Lj04-03-2024
Block-I [Bayside Media Private Limited AW@YAHOO.COM
26 ISH. RAJEEVSouth 29, New CourtiCommercial OMP (1) (COMM)/448/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs PawanRAJESH 9958726491 jangraadvocate@gam [29.02.2024
BANSAL/SH. Block-11 IS O Mukesh UANGRA(P), lil.com
ISANJEEV KUMAR|
ISINGH,
ICOMMERCIAL 29, New CourtCommercial OMP (I) (COMM)/449/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [29.02.2024
ICOURT. Block-1T Ranjan Rajput JANGRA(P), iil.com
29, New CourtiCommercial IOMP (1) (COMM)/450/2024 |04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [29.02.2024
Block-11 IManish Kumar UANGRA(P), lil.com
29, New CourtCommercial OMP (1) (COMM)/445/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs AmarfRAJESH 0958726491 jangraadvocate@gam [01.03.2024
Block-11 IDeep JANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/446/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam |01.03.2024
Block-1T Sanjeev Yadav UANGRA(P), lil.com
29, New CourtCommercial OMP (1) (COMM)/447/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs RajniRAJESH 9958726491 jangraadvocate@gam |01.03.2024
Block-11 IDoughterof Tuthan Singh UANGRA(P), fil.com
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29, New ICommercial IOMP (I) (COMM)/444/2024 [04-03-2024 otak Mahindra Prime Ltd Vs Sohan[RAJESH 0958726491 jangraadvocate@gam |01.03.2024
Block-11 ILal UANGRA(P), lil.com
29, New CourtiCommercial Misc DJ/68/2024 04-03-2024 [Preach Law Llp Vs Abhijitbanerjee |[KRISHNA 9311664455 ladmin@preachlaw.co|01.03.2024
Block-11 IKUMAR m
IMISHRA(P),

29, New CourtiCommercial [Execution (Comm)/25/2024 |05-03-2024 [Levi Strauss And Company Vs X|Shravan 9650682928 rishi@unitedandunitejo2.03.2024
Block-11 [India [Bansal(P), d.com
29, New CourtiCommercial OMP (1) (COMM)/475/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam |05.03.2024
Block-11 [Ramain Prasad Tiwari UANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/476/2024 |07-03-2024 ﬂégtak Mahindra Prime Ltd Vs RamaRAJESH 9958726491 jangraadvocate@gam |05.03.2024
Block-11 nt Pandey JANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/477/2024 |07-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam |05.03.2024
Block-11 Vs Amit Kumar Upadhyay JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/492/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam |07.03.2024
Block-11 Vs Sv Tours And Travels UANGRA(P), fil.com
29, New CourtiCommercial OMP (I) (COMM)/491/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [07.03.2024
Block-11 Vs Parmar Alka Bharatbhai UANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/522/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam [12-03-2024
Block-11 IDinesh Kumar Athwani UVANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/521/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs RubalRAJESH 0958726491 jangraadvocate@gam [12-03-2024
Block-11 Mishra UANGRA(P), lil.com
29, New CourtCommercial IOMP (I) (COMM)/520/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs GeetaRAJESH 0958726491 jangraadvocate@gam [12-03-2024
Block-11 [Porwal JANGRA(P), lil.com
29, New CourtiCommercial OMP (COMM.)/12/2024 14-03-2024 Yogesh Kumari Vs Small FarmersRAKESH 0350520408 rakeshburman19@g [11-03-2024
Block-IT Agru Business Consortium ThroughBURMAN Imail.com

|Ar Field Officer Mr Sushil Kumar
29, New CourtCommercial IOMP (I) (COMM.)/533/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 jangraadvocate@gam [15-03-2024
Block-11 [Limited Vs Maichell Maish UANGRA(P), fil.com
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29, New ICommercial IOMP (I) (COMM)/538/2024 [18-03-2024 otak Mahindra Prime Ltd Vs DeepaRAJESH 0958726491 jangraadvocate@gam [15-03-2024
Block-11 Gupta UANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/535/2024 [18-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [15-03-2024
Block-11 ISuresh Rahi JANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/537/2024 [18-03-2024 [Tata Motors Finance Ltd Vs BrahamMAYANK 0873347330 Imayank_mahajanos [15-03-2024
Block-11 IPal 2752 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (1) (COMM)/536/2024 [18-03-2024 [Hdfc Bank Ltd Vs Sushil Kumar ISANJEEV 8285002852 litigation@sreslegal.c [15-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/534/2024 [18-03-2024 [Hdfc Bank Ltd Vs Pankaj Gaba ISANJEEV 8285002852 litigation@srcslegal.c [15-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial (OMP (I) (COMM)/562/2024 [19-03-2024 [Hdfc Bank Ltd Vs Shivangi Sharma [SANJEEV 8285002852 litigation@sreslegal.c [16-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/564/2024 [19-03-2024 [Hdfc Bank Ltd Vs Jyoti Sharma ISANJEEV 8285002852 litigation@srcslegal.c [16-03-2024
Block-11 IPATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/563/2024 [19-03-2024 [Hdfc Bank Ltd Vs Nardev Inder Raj [SANJEEV 8285002852 litigation@srcslegal.c [16-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/580/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Pankaj Virmani JAIN(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/581/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Rudraksh InfranirmanJAIN(P), lail.com

IPrivate Limited
29, New CourtCommercial (OMP (I) (COMM)/582/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Jaydeep Manjibhai DholaJAIN(P), lail.com
29, New CourtiCommercial OMP (I) (COMM)/579/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-IT [Limited Vs Dny Supply ChainJAIN(P), lail.com

Solutions Pvt Ltd
29, New CourtCommercial [Execution (Comm)/29/2024 [22-03-2024 INeeraj Bhatia Vs Late V K SrivastavaADITI 8800177170 akhilhasija.94@gmail[20-03-2024
Block-11 lAnd Ors TUTEJA(P), .com
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AL COURT)

29, New ICommercial Misc DJ/96/2024 22-03-2024 anha Minerals Vs YFC PROJECTS[Karunesh 0810565403 karuneshtandon@gm [20-03-2024
Block-11 IPVT LTD [Tandon(P), lail.com
29, New CourtiCommercial [Execution (Comm)/30/2024 [22-03-2024 JAadwin Refrigeration India Pvt LtdRohit Priyao11-4652367 thelawassociates@gmf21-03-2024
Block-IT Vs The Marqt Company [Ranjan(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/597/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 [Shahrukh Khan JANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/596/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AnilRAJESH 0958726491 jangraadvocate@gam [21-03-2024
Block-11 [Kumar JANGRA(P), lil.com
29, New CourtiCommercial IOMP (1) (COMM)/595/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs JyotiRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 D JANGRA(P), fil.com
29, New CourtiCommercial CS (COMM)/144/2024 23-03-2024 [Bina Agarwal Vs Ekta Sharma Ashu Arora (P), (9910800124 lashunarora@gmail.cof22-03-2024
Block-11 Im
29, New CourtiCommercial IOMP (1) (COMM)/593/2024 [23-03-2024 ﬂiﬁtak Mahindra Prime Ltd Vs SabirRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 an UANGRA (P), lil.com
29, New CourtiCommercial OMP (1) (COMM)/594/2024 [23-03-2024 [Toyota Financial Services IndiaDINESH JAIN[8376049807 ladvocateashok.1@gm [21-03-2024
Block-11 [Limited Vs Dharmendra Umesh|(P), lail.com
[Sharma
29, New CourtiCommercial IOMP (I) (COMM)/592/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs NilgRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 [Migration Pvt Ltd JANGRA(P), lil.com
29, New CourtiCommercial IOMP (1) (COMM)/609/2024 [26-03-2024 [Hara Merchandise Private LimitedShivam Bajaj(P),8420542549 lakash.agarwal70 @gm[23-03-2024
Block-I1 Vs Avram Asset Management Private| lail.com
[Limited
29, New CourtCommercial OMP (I) (COMM)/624/2024 |30-03-2024 [Kotak Mahindra Bank Ltd VSRAJEEV 0311022104 ranjan.and.company [27-03-2024
Block-11 [Rajendra Malik KUMAR (@gmail.com
[RANJAN(P),
27 ISH. LOKESH|South kWo, New CourtiCommercial CS (COMM)/100/2024 01-03-2024 [Mayank Gupta Vs M/S DELCOAchin Goel(P), (9891798915 legal.achin@gmail.co [01.03.2024

IKUMAR SHARMA | Block-1T INDIA PVT LTD Im

DISTRICT

WUDGE(COMMERCI
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ko, ICommercial IOMP (I) (COMM)/440/2024 [04-03-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jagranadvocate [04.03.2024
Block-11 INarendra Chaudhary UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (I) (COMM)/439/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 Vikram Singh Tomar UANGRA(P), (@gmail.com
ko, New CourtiCommercial ICS (COMM)/105/2024 02-03-2024 IMax Healthcare Institute Limited VSVIJAY KR.9312274280 vijayksharmaadv.@yalo2.03.2024
Block-IT Porge Wilkinson ISHARMA ADV. hoo.co.in

(P),
kho, New CourtiCommercial IOMP (1) (COMM)/438/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs KapilRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 So Jagpal JANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/432/2024 [02-03-2024 [Tata Motors Finance Ltd Vs JameeMAYANK 0873347330 [Notgieven 02.03.2024
Block-I1 IAhmad 9144 IMAHAJAN(P),
kho, New CourtiCommercial IOMP (I) (COMM)/437/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-1T [Praveen Bhati UANGRA(P), (@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/434/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Surender Pal Singh UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (1) (COMM)/433/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs RaviRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Tope UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (I) (COMM)/435/2024 [04-03-2024 [Kotak Mahindra Prime Ltd Vs DollyRAJESH 9958726491 delhi.jagranadvocate [04.03.2024
Block-1T [Khurana UANGRA(P), (@gmail.com
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Ko, ICommercial IOMP (1) (COMM)/436/2024 |04-03-2024 otak Mahindra Prime Ltd Vs MrRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Deepak UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/117/2024 06-03-2024 IShri Hans Raj Vs Siddarth Chima  [Suresh 0811768222 [Not given 06.03.2024
Block-11 [Kumar(P),
ko, New CourtiCommercial IOMP (I) (COMM)/549/2024 [18-03-2024 [Kotak Mahindra Bank Ltd VSRAJEEV 0311022104 ranjan.and.company [18.03.2024
Block-IT [Duryodhan Mallick UMAR (@gmail.com

[RANJAN(P),
kho, New CourtiCommercial IOMP (1) (COMM)/485/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 delhi.jagranadvocate [11.03.2024
Block-11 INadeem Shakoor JANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/484/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 delhi.jagranadvocate [11.03.2024
Block-I1 INadeem Shakoor UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/123/2024 12-03-2024 State Bank Of India Vs Munni Devi |[RANI 0643180913 rbhardwajassociate@ [12.03.2024
Block-1T BHARDWAJ(P), lgmail.com
ko, New CourtiCommercial OMP (I) (COMM)/494/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Poonam Singh UANGRA(P), (@gmail.com
k4o, New CourtiCommercial IOMP (1) (COMM)/498/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Rekha Singh UANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/495/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jagranadvocate [12.03.2024
Block-1T Vs Mahadu Govind Gopale UANGRA(P), (@gmail.com
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Ko, ICommercial OMP (I) (COMM)/497/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Chandra Mani Saini UANGRA(P), (@gmail.com

kho, New CourtiCommercial OMP (I) (COMM)/493/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jagranadvocate [12.03.2024
Block-11 Vs Suhas Satappa Mohite Sarkar UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/496/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jagranadvocate [12.03.2024
Block-11 Vs Utkarsh Rai JANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/509/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs SriRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 [Babu Gautam JANGRA(P), (@gmail.com

kho, New CourtiCommercial [Execution (Comm)/26/2024 [14-03-2024 Pagran Prakashan Limited Vs Good[Poonam 971863640 lpoonamatey@gmail.c[14.03.2024
Block-I1 IMorning India Media Pvt Ltd Atey(P), lom

kho, New CourtiCommercial OMP (I) (COMM)/507/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 idelhi.jagranadvocate [14.03.2024
Block-1T [Dharm Veer Singh UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/508/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 Vs Abbas Ali Doddamani UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/541/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs AnkulRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 IChaudhary UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (I) (COMM)/548/2024 [18-03-2024 [Hdfc Bank Ltd Vs Tanya Bajaj ISANJEEV 8285002845 litigation@sreslegal.c [18.03.2024
Block-1T IPATHAK(P), lom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

Ko, ICommercial IOMP (1) (COMM)/547/2024 [18-03-2024 [Hdfc Bank Ltd Vs Alok Kumar ISANJEEV 8285002845 litigation@sreslegal.c [18.03.2024
Block-11 IPATHAK(P), lom
kho, New CourtiCommercial IOMP (I) (COMM)/539/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jagranadvocate [18.03.2024
Block-11 [Limited Vs Manorma Kumari UANGRA(P), (@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/540/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jagranadvocate [18.03.2024
Block-11 [Limited Vs Kasinathan A UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/135/2024 18-03-2024 Ashu Ralhan(P),M/s R K EnterprisesiAchin Goel(P), [9582628330 larlegal1266 @gmail.c [18.03.2024
Block-IT [Through Its Proprietor Mr Ramesh| jom

IYadav Vs M/s Shah Interio Through|

[ts Proprietor Mr Shah Alam
kho, New CourtiCommercial OMP (I) (COMM)/565/2024 [19-03-2024 [Hdfc Bank Ltd Vs Tashlima AbdulSANJEEV 8285002845 litigation@sreslegal.c [19.03.204
Block-I1 [Khan IPATHAK(P), lom
kho, New CourtiCommercial OMP (I) (COMM)/566/2024 [19-03-2024 [Hdfc Bank Ltd Vs Jasmeen Singh [SANJEEV 8285002845 litigation@sreslegal.c [19.03.204
Block-1T IPATHAK(P), lom
ko, New CourtiCommercial CS (COMM)/140/2024 20-03-2024 Bhanvi Kumari Singh Vs Shubhyicky rexwal(P), 9873557258 hiteeaglelawchambe|20.03.2024
Block-II [Lagan Match Maker Private Limited rs@gmail.com
uo, New CourtiCommercial OMP (I) (COMM)/613/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Rashid R JAIN(P), l.com
kho, New CourtiCommercial OMP (I) (COMM)/614/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-1T [Limited Vs Karamvir Singh JAIN(P), l.com
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Ko, ICommercial OMP (I) (COMM)/615/2024 [27-03-2024 [Toyota Financial Services 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Ajay Kumar UJAIN(P), l.com

kho, New CourtiCommercial OMP (I) (COMM)/612/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Tarmeed A JAIN(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/611/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 9013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Sanjeev Kumar JAIN(P), l.com

kho, New CourtiCommercial ICS (COMM)/143/2024 22-03-2024 IMs Swastik Infrastructures Vs YfdMAYANK 9999998560 anant@anantamlegal [22.03.2024
Block-11 [Projects Pvt Ltd IBARUA(P), lcom

kho, New CourtiCommercial OMP (I) (COMM)/589/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-I1 IAbhishek Mittal UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (I) (COMM)/590/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Krishan Kumar UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/591/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs KamalRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Devi UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/588/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Sheetal R UANGRA(P), (@gmail.com

kho, New CourtiCommercial OMP (I) (COMM)/587/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs MohiRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Taneja UANGRA(P), (@gmail.com
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ko, ICommercial OMP (I) (COMM)/586/2024 [23-03-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Deepak Yadav UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (I) (COMM)/584/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AkashRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 Malik UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/585/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AshishRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 IMohta JANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/610/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Limited Vs Sushila M UAIN(P), (@gmail.com

kho, New CourtiCommercial ICS (COMM)/149/2024 28-03-2024 IMs Swastik Infrastructures Vs YfqMAYANK 9999998560 lanant@anantamlegal [28.03.204
Block-I1 [Projects Pvt Ltd BARUA(P), lcom

kho, New CourtiCommercial IOMP (I) (COMM)/583/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Santosh Mandal UANGRA(P), (@gmail.com

ko, New CourtiCommercial CS (COMM)/145/2024 26-03-2024 Sheinkart Retail Fashion Llp VsSaurabh 7804013817 ladvocatesaurabhtyagi|28.03.2024
Block-II [Pooja Sethi And Anr [Tyagi(P), law@mail.com

k4o, New CourtiCommercial IOMP (1) (COMM)/616/2024 [|27-03-2024 [Ual Industries Limited Vs Auram|Shivam Bajaj(P),8420542549 lakashagarwal7o@gm [28.03.2024
Block-IT Asset Management Private Limited lail.com

kho, New CourtiCommercial CS (COMM)/147/2024 28-03-2024 [Loreal Sa Vs  BhadreshbhaiShravan 0650682928 unitedmark@uniteda [28.03.2024
Block-1T [Hasamukhbhai Kothiya [Bansal(P), ndunited.com
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k4o, New CourtiCommercial ICS (COMM)/148/2024 28-03-2024 [Bharat  Arora Vagabond 7042132941 officesagarsuri@gam [28.03.2024
Block-IT [Hospitality lail.com
kho, New CourtiCommercial OMP (COMM)/14/2024 28-03-2024 INayati Heathcare And Research NerSiddhant 0888436896 office@grchambers.o [28.03.2024
Block-IT [Pvt Ltd Vs Vivek Phanswal Puyal(P), Irg
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18(CS (COMM) 142/2024 04-03-2024 VP LOGISTICS PVT. LTD. VsPuneet Gupta (7982777348 ladvocatepuneetgupta [04-02-
IDISTRICT JUDGE [EAST IBLOCK 1 HINDUSTAN AUTO| (@gmail.com 2024
ICOMPONENTS
OMP(COMM) 33/2024 05-03-2024 /S CORNER STO RINAL 7838396717 ladv.mrinal.sgh@gmaif26-12-
ECHNOLOGIES PVT LTD VsSINGH l.com 2023
/S AR KAY MEDICOS PVT]
ILTD
ICS (COMM) 145/2024 05-03-2024 Yammu And Kashmir Bank LtdiGauravjeet 9650896294 office@gauravjeetnar |04-03-
Vs Mohammad Gulfam and ors [Narwan lwan.com 2024
ICS (COMM) 151/2024 07-03-2024 ICICI BANK LIMITED Vs ARUNMANISH 9811898399 manish@klfindia.co |28-02-
[KUMAR IDEWAN m 2024
OMP(I) (COMM) 07/2024 15-03-2024 [MANCHANDA ABHAY 8935000660 laroralawoffice@alo.n [12-03-
INTERNATIONAL LTD. VSSACHAN let.in 2024
IBORN UNICORN TECH PRISE
PVT LTD
ICS (COMM) 174/2024 15-03-2024 ISBI VS DEEP CHAND IAMIT 9312965659 chawla8jl@gmail.co |03-03-
ICHAWLA Im 2024
ICS (COMM) 175/2024 15-03-2024 ISBI VS PRAVESH MAJHI AMIT 9312965659 chawla8jl@gmail.co |03-03-
ICHAWLA Im 2024
ICS (COMM) 183/2024 16-03-2024 /s Gonsai Logistics Pvt LtdVSRAKESH KR(9868040826 sharmarakeshadvi@gfo7-03-
/s Reynold India PrivateSHARMA Imail.com 2024
[Limited
ICS (COMM) 191/2024 18-03-2024 IACTL. SAMBA PVT. LTD VsP.R.Sikka 0811054562 lawjurisog@gmail.co |02-03-
SUDCON CONTRACTS Im 2024
ICS (COMM) 200/2024 19-03-2024 STATE BANK OF INDIA VsRavindra 9868523230 ladvnarayan@gmail.c |24-02-
Sandeep Kumar Das arayan lom 2024




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

IKUMAR

ICS (COMM) 202/2024 20-03-2024 [Pardeep Kumar Malhotra Vs 9833947824 ladvgauravpuri@gmai [18-03-
velocity cargo solutions l.com 2024
EX(COMM) 82/2024 21-03-2024 iGraphic And Paper Products VsPiyush Mehra 9873579716 khaling@gmail.com [13-03-
[Rare International 2024
ICS (COMM) 214/2024 22-03-2024 /S NB TECHNOCRATES VSsNITESH 9717111574 arvindraoadv@gmail. [0 8-12-
YANK IT SOLUTION P UMAR lcom 2023
ILTD
ICS (COMM) 220/2024 27-03-2024 S SREE GOKULAM CHIT AND|Vipin Pillai 9213528073 1980adv@gmail.com [19-03-
INANCE CO. P LTD. Vs Smt 2024
Ilpana Devi
ICS (COMM) 226/2024 130-03-2024 |Allways Logistics India Pvt LtdlAkshay 9811479499 legalaffair.133 @gmail|09-02-
Vs M/s Xportus Freight IndiaKumar .com 2024
Pvt Ltd
29 MS. NEELAMSOUTH- 14 Recovery ICS/COMM/138/2024 3/2/24 IPNB VS. M/S SAI FABRICS [RANJANA 8744847805 ranjanarspathak@gm|3/1/24
ISINGH, DISSTRICTIEAST IPATHAK lail.com
JUDGE
Recovery ICS/COMM/137/2024 13/2/24 TATA STEEL LTD. VS.SURAJ 0810329829 ladvocatesurajiz@gm [3/1/24
[FRIENDS AUTO INDIA LTD. [KUMAR lail.com
SINGH
Recovery ICS/COMM/152/2024 3/7/24 RAKESH DWIVEDI VS.[EKLAVYA 9899659966 eklavya.d22@gmail.c [3/7/24
ICHETAN PRAKASH IDWIVEDI om
Recovery ICS/COMM/154/2024 13/11/24 [BANWARI GINODIA VS.,SHIVOM 9650920980 - I3/10/24
IVIDUSHI TYAGI IGARG
Recovery ICS/COMM/171/2024 13/13/24 [M/S B.L.D. GLASS & PLYWOODR.K. ALAGH/9911444100 lalaghaqo9@gmail.co [3/12/24
IVS. M/S ‘WHITE WEBB m
INTERIORS LLP IASSOCIATES
Recovery ICS/COMM/182/2024 13/16/24 SREE GOKULAM CHIT &[VIPIN PILLAI 9213528073 1980adv@gmail.com [3/15/24
IFINANCE VS. USHA RAJESH
Recovery ICS/COMM/195/2024 13/18/24 J & K BANK LTD. VS. SANJEEV|LIZMA 9873029772 - 13/17/24
IKUMAR IASHRAF
Recovery ICS/COMM/196/2024 13/18/24 SBI VS. MOOLCHAND IKRISHAN 9910577700 krishankumar@gmailfg/17/24

L.COm
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Recovery ICS/COMM/197/2024 13/19/24 ISBI VS. ASHOK KUMAR AMIT 9312965659 chawla8jl@gmail.co [3/18/24
ICHAWLA Im
Recovery ICS/COMM/198/2024 13/19/24 SBI VS. KANTA DEVI AMIT 9312965659 chawla8jl@gmail.co [3/18/24
ICHAWLA Im
Recovery ICS/COMM/207/2024 I3/20/24 TSG INSTITUTION|VIPIN 0811175818 vipinsinghania@gmail3/19/24
I]l\gﬁl;kll\]('f}TING VS. SEEMASSINGHANIA l.comm
A
Recovery ICS/COMM/208/2024 3/20/24 IDUGAR OVERSEAS VS. NEWASHUTOSH (9999666398 lashutoshnagar@anal [3/19/24
ISHOP STORE NETWORK INAGAR law.in
Recovery ICS/COMM/218/2024 13/26/24 IMOOLCHAND HEALTHCAREGAURAV 0811132858 bahlg77@gmail.com (3/23/24
[FOUNDATION VS. SANDEEPBAHL
SINGH
Recovery ICS/COMM/217/2024 3/23/24 [PNB VS. SAROJ BALA SHEEPALI 97173879798 ladvsheepali@gmail.c [3/22/24
IPATIAL jom
|Arbitration U/s 34 OMP (COMM)/32/2024 [3/1/24 [PROMAX POWER LTD. VS.MAYANK 9810945207 justjurisofc@gmail.co|2/28/24
IACME SOLAR HOLDINGS WADHWA Im
|Arbitration U/s 34 OMP (COMM)/34/2024 |3/14/24 IM/S ASLAM BUILDERS VS,SEEMA 8505902233 seema.14singh@gmaif3/13/24
lUOI SINGH l.com
|Arbitration U/s 27 oMP 13/18/24 M/S RADICURA} - - 3/17/24
(E)./COMM/01/2024 IPHARMACUTICALS vs. M/S
[IDURAENT BIOLOGICALS
|Application 9Rule 13 MISC DJ/206/2024 3/16/24 INAND LALL CHANDHANA VS.AZAR ALAM | lazhar.advocate3570@|3/15/24
[IKAPIL KUMAR RAJBHAR gmail.com
|Application U/s 151 CPC [MISC DJ/228/2024 3/13/24 [M/S SIGNATURE LINKERS VS.- - - 13/12/24
IM/S REAL DREAM VACATIONS|
30 ISH. AJAY KUMARSOUTH- 20 ICommercial Suit ICS (COMM)/170/2024 14-03-2024 INDIAN OVERSEAS BANK VS[NEERAJ 9999397965 s.n.legallawfirm.com [12.03.2024|
JAIN [EAST IVINEET DWIVEDI ISOODH(P),
ICommercial Suit ICS (COMM)/172/2024 15-03-2024 /S INDIA SOTHEBYSBHARAT 9711979113, . 08.03.202
NTERNATIONAL REALTY VSGARG(P), 991077807 ICHAMBER.SINGHVI}4
HANU CHOPRA (@GMAIL.COMBHAR|
IATGARG93@GMAIL)
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ICommercial Suit ICS (COMM)/186/2024 16-03-2024 AYODHYA SINGH Vs M/S 8291260270 rudghosh@gmail.comf15.03.2024
IDINESH AND ASSOCIATES [Bhatt(P),
ICommercial Suit ICS (COMM)/185/2024 16-03-2024 ICHAND MEHRA Vs BRITISHShaini 7895664246 [Shinegst@gmai 1 .cof13.03.2024
IATRWAYS PLC Bhardwaj(P), m
Commercial Suit ICS (COMM)/189/2024 18-03-2024 /S AVANTOR[Vidur 0818388241 vidur.sikka@trulegal. [15.03.2024
ERFORMANCE MATERIALSSikka(P), lco.in s
NDIA PRIVATE LIMITED Vs
/S CREMICA FOOD
Commercial Suit ICS (COMM)/204/2024 [20-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co [12.03.2024]
ASHOK KUMAR ICHAWLA(P), m
Commercial Suit ICS (COMM)/211/2024 22-03-2024 IM/S INVESTAHOLIC LLP VsNITISH +91-9810575121 NITISHCY@GMAIL. |21.03.2024|
IBAJAJ FINANCE LIMITED ICHAUDHARY ICOM
(P),
ICommercial Suit ICS (COMM)/209/2024 [22-03-2024 JATIN CHAWLA Vs BAJAJNITISH +91-9810575121 NITISHCY@GMAIL. |21.03.2024|
IFINANCE LIMITED ICHAUDHARY ICOM
(P),
ICommercial Suit ICS (COMM)/210/2024 22-03-2024 IGOMATI DEVI RITOLIA VsNITISH +91-9810575121 [NITISHCY @GMAIL. |21.03.2024|
IBAJAJ FINANCE LIMITED ICHAUDHARY ICOM
(P),
Commercial Suit ICS (COMM)/222/2024 28-03-2024 IPUNJAB NATIONAL BANK VsSSheepali 97173879798 ladvsheepali@gmail.c [11.03.2024
[M/S SIGMA ENGINEERINGPatial(P), om
WORKS
31 IMS. ANU GROVERSOUTH- 21 ICommercial Suit EXECUTION 07-03-2024 Balram Sah Vs Dev Narayan/Abhishek 8802636284 IADV.ABHISHEKKU |05.03.24
IBALIGA [EAST (COMM.)/68/2024 Yadav [Kumar (P) IMAR8088@GMAIL.
ICOM
ICommercial Suit Misc DJ/176/2024 07-03-2024 VINOD GARG Vs KAMLESH|Chandan 0310856200 INOT MENTIONED [05.03.24
IMEHTA ishra(P),
Commercial Suit ICS (COMM)/153/2024 11-03-2024 Times Innovative Media Ltd VsSahil Dagar9891696900 RKALAWOFFICES @ |06.03.24
[Lehar Advertising Pvt Ltd (P) IGMAIL.COM
ICommercial Suit [EXECUTION 11-03-2024 [Pawanjit Singh Bawa Vs AIMSJyoti 9990008499 IVIKASSHARMALAW |27.02.24
(COMM)/69/2024 SANYA DEVELOPERSSharma(P), IOFFICES@GMAIL.C
IPRIVATE LIMITED oM
ICommercial Suit ICS (COMM)/162/2024 13-03-2024 Sense Projects Pvt Ltd Vs M/SJ C Kaushik9o818844270 IKAUSHIK1YOGESH |[27.02.24
[Lakshita Stuctural Solutions|(p) (@GMAIL.COM
IPvt Ltd
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ICommercial Suit ICS (COMM)/161/2024 13-03-2024 IM/s Shyam  Trading CoDAYANAND (9811377418 IDAYANAND98113SH[12.03.24
MTHROUGH ITS PROP SMTSHARMA(P), ARMA@GMAIL.CO
IKAMLA DEVI Vs M/S Rajni IM
Industries
ICommercial Suit ICS (COMM)/178/2024 15-03-2024 State Bank Of India Vs JeetoJAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
Samuel ICHAWLA(P), IL.COM
ICommercial Suit ICS (COMM)/179/2024 15-03-2024 State Bank Of India Vs DineshJAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
[Kumar ICHAWLA(P), IL.COM
Commercial Suit ICS (COMM)/180/2024 15-03-2024 State Bank Of India Vs Mukesh JAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
ICHAWLA(P), IL.COM
[EXECUTION COMM ICS (COMM)/193/2024 18-03-2024 State Bank Of India Vs Shiv JAWAHAR (9312965659 ICHAWLASJL@GMAI14.03.24
Basant Kumar ICHAWLA(P), IL.COM
ICommercial Suit Misc DJ/212/2024 19-03-2024 Inderjeet Singh And Another VsManish 9990093084 ISHARMAMKADVOC [16.03.24
IGannon Dunkerley And Co Ltd [Sharma (P) ATE@GMAIL.COM
ICommercial Suit ICS (COMM)/215/2024 22-03-2024 lUco Bank Vs M/s Digi Bulls 360 [[ S 0811008367 ISCHAUHANADVoO1 [20.03.24
IChauhan(P), (@GMAIL.COM
ICommercial Suit Misc DJ/235/2024 27-03-2024 Sense Projects Private LimitedJ C Kaushik9818844270 [KAUSHIK1YOGESH [23.03.24
Vs Lakshita Structural|(p) (@GMAIL.COM
Solutions Pvt Ltd
ICommercial Suit CS (COMM)/223/2024 [28-03-2024 State Bank Of India Vs Ms SwatiMukesh 0811756351 IMUKESHRANJANA [26.03.24
Mangal [Ranjan(P), IDVOCATE@GMAIL.
ICOM
ICommercial Suit EXECUTION 28-03-2024 Ashish Choudhury Vs M/S ILDDIWAKAR |9817722035 IDIWAKAR@EMPHA [26.03.24
(COMM)/91/2024 Millenium Pvt Ltd SINGH(P), ISISLAW.COM
Commercial Suit [EXECUTION 28-03-2024 [Hari Singh Vs M/S Super HouseBharat 011-45640851 |[LEGISTAUXILIARY [27.03.24
(COMM)/92/2024 [Limited iGupta(P), (@GMAIL.COM
ICommercial Suit Misc DJ/243/2024 130-03-2024 M/S Moneywise Financiaﬁriya 9999198933 ISANDPLAWOFFICE |27.03.24
Services Pvt Ltd Vs UniversalPathania(P), S@GMAIL.COM
Journeys India Pvt Ltd
32 ISH. BHUPESHSOUTH- 22 ICommercial Suit Misc DJ/175/2024 02-03-2024 /S SPACE ENGLISH MEDIUM[SHIV 9818160300 F--- 02-03-
KUMAR [EAST CHOOL Vs M/S EDU SMART|PRAKASHPA 2024
ERVICE PVT LTD AND ANR DEY
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ICommercial Suit ICS (COMM)/139/2024 04-03-2024 INDUS TOWERS LIMITED Vsmehul 9910015003 imehul.parti@chandhifo1-03-
YOGESH KUMAR AND ANR parti(P), ok.com 2024
Petition OMP (I) (COMM)/6/2024 [05-03-2024 IM/S HARJI ENGINEERINGMithil 9560690036 gargsahiladv@gmail.do4-03-
WORKS PRIVATE LIMITED VsMalhotra(P), jom 2024
INDIAN OIL CORPORATION|
ILIMITED
[Execution Petition [EXECUTION 12-03-2024 IVANGUARD SECURITY ANDI%a:deem 9871306263 falyathasan@rediffm |[07-03-
(COMM)/70/2024 IFIRE SERVICES (P) LTD VsKhan(P), lall.com 2024
INBCC (INDIA) LIMITED
Commercial Suit ICS (COMM)/155/2024 13-03-2024 M/S HILLTOP REFManeesh 9911315304 IASCENTLAWFIRM @|09-03-
[ENGINEERS PVT LTD Vs M/SiGumber(P), IGMAIL.COM 2024
IFLOW TECH AIR PVT LTD AN
IANR
ICommercial Suit ICS (COMM)/156/2024 13-03-2024 IKAJARIA CERAMICS LIMITEDBindra 0818202368 litigation.ip@ssrana.cf12-03-
JAND ANR Vs SHRI KRISHN ana(P), jom 2024
IBANSAL TRADING AS BANSAL
TRADING AND ANR
ICommercial Suit ICS (COMM)/165/2024 14-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co |[03-03-
IRAJAT PRAKASH SAINI ICHAWLA(P), Im 2024
ICommercial Suit ICS (COMM)/164/2024 14-03-2024 STATE BANK OF INDIA VsSsJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
SATYAVIR SINGH ICHAWLA(P), m 2024
[Execution Petition EXECUTION 14-03-2024 IMOHD ASIF Vs SUNIL KUMARSaif Ali(P), 9718885646 l--- 13-03-
(COMM)/72/2024 [IPANDAY AND ANR 2024
ICommercial Suit ICS (COMM)/163/2024 14-03-2024 STATE BANK OF INDIA VsJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
JITENDER KUMAR HAWLA(P), m 2024
ICommercial Suit ICS (COMM)/181/2024 16-03-2024 [Punjab National Bank Vs AMIT|Mohit Raj(P), 8800792205 Imohitrajadvocate@g [14-03-
IKUMAR SOLE PROPRIETO Imail.com 2024
IOF M/S SHRI BALAJI SALES
Commercial Suit ICS (COMM)/187/2024 18-03-2024 M/S AMAZON DISTRIBUTORSSHALU 9811041494 radheyshyamadv@g [15-03-
(P) LTD Vs M/S NEW SHO AM(P), Imail.com 2024
ICSTORE NETWORK PVT LTD
[Execution Petition EXECUTION 19-03-2024 Arpan Aggarwal Vs SplendoriKeshav 9718885646 --- 13-03-
(COMM)/77/2024 Buildwell Pvt Ltd Roy(P), 2024
ICommercial Suit ICS (COMM)/201/2024 20-03-2024 INAJAR MOHAMMAD VSPRAMOD 9871724396 chauhanpramod833 [13-03-
STELLARIN VENTURES PVTSINGH(P), (@gmail.com 2024
ILTD AND ORS
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Petition OMP (COMM)/35/2024 [21-03-2024 SH BAJPAI Vs M/S SBFCKA 9654329269 ladmin@diaziegal.in |20-03-
[FINANCE LTD SINGH 2024
Petition OMP (COMM.)/37/2024 [30-03-2024 H. PAWAN KUMAR GUPTA VsMarkandey (9250950582 Imarkandeygupta@ya [27-03-
/S VARDHMAN EXPO FABGupta hoo.co.in 2024
P) LTD. AND ANR.
Commercial Suit ICS (COMM)/224/2024 [30-03-2024 /S MEDICARE AGENCIES Vs[TanujAgrawal (9599153502 tagrawals@gmail.co [28-03-
AYATI MEDICAL PVT. LTD, m 2024
D ORS.
Commercial Suit ICS (COMM)/221/2024 28-03-2024 TATE BANK OF INDIA Vs MR.,SURESH 9818159221 ladvocate.suresh75@g[26-03-
HRIRANG MANOHARKUMAR Imail.com 2024
UTAGI
ICommercial Suit ICS (COMM)/219/2024 27-03-2024 BANK OF BARODA Vs POOJARAJNISH KR.9810872353 [Rajnish- 20-03-
YADAV AND ORS. IBANYAL 122 @yahoo.com 2024
ICommercial Suit ICS (COMM)/216/2024 23-03-2024 SH. JOGINDER KUMAR Vs M/SNAVEEN 0810347420 naveenkumardalal @y[21-03-
[ROYALE SPORTSWEAR ANDKUMAR lahoo.com 2024
JANR. IDALAL
[Execution Petition [EXECUTION 22-03-2024 STATE BANK OF INDIA VsDharmendra 8800784740 F--- 18-03-
(COMM.)/83/2024 [LAXMAN GIRI Singh 2024
33 IMS NIRJA BHATIA [SOUTH- INIL ICS (COMM.) 147/2024 02.03.2024 Indian Overseas Bank Vs AnkitiMr. Ujjwalo899596050 jjwallawfirm@gmail [21.02.2024
[EAST [Khullar [Kumar .com
ICS (COMM.) 148/2024 05.03.2024 Bank of Baroda Vs ParwaizMr. Sumeet9953154353 sumeetanand.adv@g |28.02.202
Anwar Anand Imail.com 4
ICS (COMM.) 149/2024 07.03.2024 IM/S Lord Fincorp Ltd VsMr. Pragya9953737772 IOFFICEASHARMAL.I |04.03.202
INadeem Mohsin IDhoundiyal IN 4
ICS (COMM.) 150/2024 07.03.2024 im/S Salora International Ltd Vzlxr. Ajayo868112556 lajaymalviyalaw@yah [28.02.202
IM/s Kortek Electronics IndiaMalviya loo.com 4
ILtd
ICS (COMM.) 146/2024 04.03.2024 im/s Interocean Reality Pvt LtdMr. Ashok9815653432 lashokchabra@gmail.d27.02.202
Vs M/S careability LLP IChabra om 4
ICS (COMM.) 166/2024 13.03.2024 INishant Promoters Pvt Ltd VsMs. Akshita9599902269 ladvakshitaagarwal @g|05.03.202
[Electro Mech Engineers Aggarwal Imail.com 4
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ICS (COMM.) 176/2024 15.03.2024 State Bank of India Vs Rajesh|Sh. Amit9312965659 chawlagile@gmail.co [03.03.202
umar IChawla Im 4

ICS (COMM.) 177/2024 15.03.2024 State Bank of India Vs RamSh. Amit9312965659 chawla8ile@gmail.co [03.03.202
INiwas Singh IChawla Im 4

ICS (COMM.) 184/2024 16.03.2024 IDeepshikha Properties Ltd VsSh. S.S. Wani (8750618722 sswaniassociates @gm|04.03.202
ABS Construction Company lail.com 4

ICS (COMM.) 194/2024 19.03.2024 IM/S J N Arora Trading Co. VsSh. Rajender(7982435240 insanvajendra@gmailf10.03.202
IM/S Shivay Graphics Singh .com 4

ICS (COMM.) 206/2024 20.03.2024 S M Express Logistics Pvt LtdSh. Prakhar8800814718 lamicus.legal @outloo [15.03.2024]
Vs Rajesh Juneja [Bhatnagar k.com

ICS(COMM) 212/20.24 22.03.2024 Jammu & Kashmir Bank ltd.|Uzma Ashraf (9953202352 rauzlegal @gmail.com [21.03.2024|
IV/s Syed Masood Athar Ali

ICS(COMM) 213/2024 22.03.2024 IM/S Krishna Exports v/s M/SAkhil Krishan/9650046568 Imagguakhil@ymail [16.03.2024
[Maxicon container Line [Maggu

ICS(COMM) 227/2024 23.03.2024 ICoirfoam India Vs HarshSh. Ankuri9811126091 lankur@gmail.com  [23.03.202
[nternational Singal 4

OMP (COMM) 36/2024 22.03.2024 INagar Nigam Katihar Vs EcoMs. Soumajito312224025 spadvio3@gmail.com|19.03.2024|
[Pollutech Engineers [Pani

OMPI(COMM) 9/2024 26.3.2024 Hero Fincorp Vs KundanMr. Amitabhlg911177170 irlflegal@gmail.com [14.01.2024
[Prasad Singh

EXE (COMM) 71/2024 13.03.2024 ISBI vs Vinesh [Mr. Rajeevio810021846 sagarandsagar@live.c|25.01.2024|

Sagar lom
134 ISH. RAJESH KUMARSOUTH- 23 ICommercial Suit [EXECUTION 26-03-2024 [M/s Armour Security India PVEANKUR 9871777769 ocean.laws@gmail.co [20-03-
ISINGH [EAST (COMM.)/89/2024 ILtd Vs Shiv Om Exports IAGGARWAL Im 2024
[EXECUTION 22-03-2024 INeeru Aggarwal Vs SplendorrKeshav Roy (9811369652 nitin@thelawchambe [13-03-
(COMM.)/84/2024 Buildwell Pvt Ltd Irs.co.in 2024
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ICS (COMM)/205/2024 20-03-2024 [Meccanica Drillmasters Vs SRM[Rohit Taneja 9810945207 justjurisofc@gmail.coj19-03-
IContractors Ltd. Im 2024

ICS (COMM)/188/2024 18-03-2024 IM/s Navank Consultants Vs RRARCHIT 9599043045 legal#/sigmalegal.in [14-03-
Industries SINGHAL 2024

ICS (COMM)/173/2024 15-03-2024 State Bank Of India Vs JagdishJAWAHAR (9312965659 chawla8jl@gmail.co |09-03-
[Prasad ICHAWLA Im. 2024

ICS (COMM)/167/2024 14-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
IMOHAN SINGH ICHAWLA Im. 2024

ICS (COMM)/168/2024 14-03-2024 ILENSKART SOLUTIONS PVT.puneetbajaj [84i'103 082 satyagolu2s 17/13-03-
ILTD. Vs SATYAJEET SINGH| (@gmail. com 2024
IAND ANR.

ICS (COMM)/169/2024 14-03-2024 M/S J.N. ARORA TRADINGRajendra 9891923201 — 10-03-
ICOMPANY Vs M/S LASERSSingh Insan 2024
[POINT OFFSET

ICS (COMM)/157/2024 13-03-2024 IM/S NAVAIR INTERNATIONALjSaubhagya [9818855771 officeatlawpartners@ [12-03-
PVI. LTD. Vs M/S SWARAN|Chauriha gmail.com 2024
[PROJECTECH PVT. LTD.

ICS (COMM)/159/2024 13-03-2024 [M/S NAVAIR INTERNATIONALSaubhagya 9818855771 officeatlawpartners@ [12-03-
PVIT. LTD. Vs M/S VIJAY[Chauriha lgmail.com 2024
INIRMAN COMPANY PVT. LTD.

ICS (COMM)/160/2024 13-03-2024 ISTATE BANK OF INDIA Vs SH.Sriballabh 0811343911 F--- 11-03-2024|
SUNIL KUMAR Sharan

ICS (COMM)/144/2024 05-03-2024 [M/S UNIQUO INFRA PVT. LTD.Ravi Lomod (9990117722 ravi 01-03-
Vs AQUA SOLUTIONS lomod@gmail.com [2024

ICS (COMM)/135/2024 01-03-2024 M/S D.R. DISTRIBUTORS PVT.NITESH 0212057049 cpmali.ki@gmail.co |29-02-
ILTD. Vs FAIR DEAL STORE [KUMAR m 2024

ICS (COMM)/136/2024 01-03-2024 SECURESHIELD SECURITY[TARUNJEET |.: 9654862375 [tarunjeetjollygmaiJ.c [27-02-
SERVICES PVT. LTD. Vs STAFFSINGH JOLLY| lom 2024
SELECTION COMMISSION,|
I(SSC)
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[EXECUTIVE( COMM) 50/2024 04-03-2024 INITIN GUPTA 9811369652 INitin @ thejo7-02--
INEENA GOYAL & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,|
ILTD.,

EXECUTIVE( COMM) 51/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02--
INEENA GOYAL & ANATHER VS| lawchambers.co.in  |2024
SPLENOR BUILDWELL PVT,
ILTD.,

[EXECUTIVE( COMM) 52/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thejo7-02-
IMUKUL GOYAL & ANATHER| lawchambers.co.in  |2024
VS SPLENOR BUILDWELL
PVT. LTD.,

[EXECUTIVE( COMM) 53/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thego7-02--
IMUKUL GOYAL & ANATHER| lawchambers.co.in  [2024
VS SPLENOR BUILDWELL
IPVT. LTD.,

ICS(COMM) 140/2024 04.03.2024 IMS INTEROCEAN REALITYASHOK KU (9810008481 lashokchhabrag@gma[26-02-
PVT VS MS SUREHABICHHABRA fil.com 2024
HEALTHCARE PVT

ICS(COMM) 141/2024 04.03.2024 MS BHUSHAN DEALMARKSHAKEEL 8750618722 sswaniassociates@gm|24-02-
PVT LD.VS ALLIANCE HIVESARWAR lail.com 2024
IPROJECTS WANI

[EXECUTIVE( COMM) 54/2024 04.03.2024 INITIN ARORA(9818189667 INitin.arora 26-02--
IRAJENDER KU MALHOTRA VS| l465@gmail.com 2024
IMS SHRI KRISHNA GARMNT &
ICLOTH

[EXECUTIVE( COMM) 55/2024 05-03-2024 INITIN GUPTA (9811369652 INitin @ thelo7-02--

MUKUL GOYAL & ANATHER
VS SPLENOR BUILDWELL
PVT. LTD.,

lawchambers.co.in

2024
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[EXECUTIVE( COMM) 56/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
RUHI GUPTA VS SPLENOR lawchambers.co.in  [2024
IBUILDWELL PVT. LTD.,

EXECUTIVE( COMM) 57/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02—
SHREY GUPTA VS SPLENOR lawchambers.co.in  [2024
IBUILDWELL PVT. LTD.,

[EXECUTIVE( COMM) 58/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
IMEDHIR GOYAL VS SPLENOR| lawchambers.co.in  |2024
IBUILDWELL PVT. LTD.,

ICS(COMM) 143/2024 05.03.2024 IRAJ CREATION VS AMIRRAHUL 09873082824 Irs.lawoffice102@gma [01.03.202
WEBSHER SINGH fil.com 4

[EXECUTIVE( COMM) 59/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thejo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

[EXECUTIVE( COMM) 60/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  |2024
SPLENOR BUILDWELL PVT,
LTD.,

[EXECUTIVE( COMM) 61/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

EXECUTIVE( COMM) 62/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT\|
ILTD.,
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[EXECUTIVE( COMM) 63/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
INEENA GOYALI & ANATHER| lawchambers.co.in  [2024
VS SPLENOR BUILDWELL
IPVT. LTD.,

EXECUTIVE( COMM) 64/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02—
IV . GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

[EXECUTIVE( COMM) 65/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
V. GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

[EXECUTIVE( COMM) 66/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thego7-02—
V GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT\|
LTD.,

ICS(COMM) 158/2024 13.03.2024 P N B VS HRIDAY RAMVIKRAM 09811244209 Vikramgola2010@gm[26-02-
IPANDEY IGOLA lail. com 2024

MISS (DJ) 189/2024 14.03.2024 YAMINI CARE VS DILPREETAgbrBY 9873122945 shaantanudevansh  |04-03-
IKAUR SWCbuag (@gmail.com 2024

ICS(COMM) 190/2024 18.03.2024 C,K EXPORTES VS ZASHEDMD FARIS 9654541882 [FARIS@AHMEDCO. [09.03.202
[IFASHIONTEXH PVT N 4

ICS(COMM) 192/2024 18.03.2024 PN B VS VIJAY SINGH SARVJEET (9958927912 saravjeetyadavo8@ya|07.03.202

YADAV lhoo.com 4
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ICS(COMM) 199/2024 19.03.2024 IBENTELY SYSTEM 0811809439 lankurkatyal @asklegall14.03.2024
ARKITECHNO CONSULATION [KATYAL .co. in
ICS(COMM) 203/2024 20.03.2024 IMS PRADEEP KUMARIGOURAV 9833947824 ladvgauravpuri@gmai[18.03.202
IMALHOTRA VS ORIENTPURI l.com 4
ICRAFT LTD
36 ISH. ARVIND|[East 12 ICS COMM 74 560/2024 IADL20230006765/01-03-2024 IASHWANI IVIKAS BHATIA 9811379676
[IKUMAR, DISTRICT] C202400008 [KUMAR  JAIN|
JUDGE, VS
ICOMMERCIAL IMANMOHAN
ICOURT-02 12 ICS COMM 74 581/2024 IADL20230014321 [04-03-2024 ISHIVA SIDDHARTH 8587809030
C202400003 [ENTERPRISES [SACHAR
VS
IANTARCTICA
12 OMP COMM 73 587/2024 JADL20230001377 [05-03-2024 IPEEJAY B. B. SHARMA 0891887145
C202400037 [FINANCE CO.
ILTD VS SATBIR|
ISINGH
12 CS COMM 74 508/2024 JADL2023000086 [06-03-2024 IVALO IMEENAKSHI 0873448030
2C202400007 ISERVICES VSKALRA
ICOSMIC
IGRACE AUTO
12 ICS COMM 74 611/2024 JADL20230001702[07-03-2024 ISTARKEY IANISHA 0971096840
C202400013 ILABORATORIE MATHUR
S INDIA PVT,
ILTD. VS
12 ICS COMM 74 612/2024 IJADL20230001702|07-03-2024 ISTARKEY IANISHA 0971096840
C202400014 ILABORATORIE MATHUR
S INDIA PVT,
ILTD. VS|
12 ICS COMM 74 648/2024 JADL20230017169 [12-03-2024 ICANARA BANKIKUMAR 0718909886
C202400006 VS ASHISH|VISHWJEET
IGUPTA
12 ICS COMM 74 649/2024 IADL20230017169 [12-03-2024 ICANARA BANKKUMAR 0718909886
C202400004 VS NEHAVISHWJEET
ICHOUDHARY
12 CS COMM 74 692/2024 JADL20230010562 [13-03-2024 IBANK OFSUDHA SHUKLA 9899913203
C202400047 BARODA VS|
IRADHEY
ISHYAM
12 ICS COMM 74 [701/2024 JADL20230010562 [16-03-2024 IBANK OFSUDHA SHUKLA (9899913203
C202400049 IBARODA VS
ISATISH
[KASANA



mailto:vksbht6@gmail.com
mailto:siddharthwork24@gmail.com
mailto:bankebiharisharma@rediffmail.com
mailto:snk5legis@gmail.com
mailto:contact.shepherdlaw@gmail.com
mailto:contact.shepherdlaw@gmail.com
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12 ICS COMM 74 728/2024 IADL20230001702 [19-03-2024 ISTARKEY IANISHA 0971096840
C202400016 ILABORATORIE MATHUR
IS INDIA PVT,
ILTD. VS
12 ICS COMM 74 765/2024 JADL2023000260 [21-03-2024 JAMRIT IVIKRANT ARORA (9311254260
6C202400017 [TRADERS PVT.
ILTD. VS
JADHAR
12 ICS COMM 74 806/2024 IJADL.20230006738|28-03—2024 ICICI BANK[PRANJAL 0818198899
C202400017 ILTD VSMARWAH
TRAVELIFE
[HOLIDAYS
137 ISH. CHANDRA[East 101 CS COMM 74 572/2024 JADL20230003813 [02-03-2024 INDIAN BANKMANOJ KUMARPY811254078
SHEKHAR, C202400006 VS MADHUARORA
IDISTRICT JUDGE, ICHOPRA
ICOMMERCIAL IMADHU BALA|
ICOURT-02 101 ICS COMM 74 573/2024 IADL20230003813[02-03-2024 INDIAN BANKMANOJ KUMAR}811254078
C202400007 VS PRAMODARORA
ICHOPRA
101 CS COMM 74 586/2024 JADL20230001446[06-03-2024 INSTAINDIA [DEEPK 0810662291
C202400012 [TELESERVICESBHARDWAJ
VS NORTHERY|
[RAILWAY
101 ICS COMM 74 588/2024 JADL20230009932[05-03-2024 ISTATE BANKSUCHITA DIXIT (8896932838
C202400013 OF INDIA VS
IMANJUNATHA
IDK
101 OMP COMM 73 506/2024 JADL20230002549/06-03-2024 IAJAY PRAKASHRAVI RANJAN 9971495605
C202400008 ISRIVASTAVA
VS ANAND|
JAYYANGAR
101 OMP COMM 73 604/2024 JADL20230004310[07-03-2024 INILESH SHAHRIT ARORA 7838737001
C202400002 IPROP SAMYAK]
IBUILDWELL
VS KELTECH
101 CS COMM 74 606/2024 JADL20230001702 [11-03-2024 ISTARKEY IANISHA 9971096840
C202400012 ILABORATORIE MATHUR
S INDIA PVT,
ILTD. VS SUNIL
101 ICS COMM 74 650/2024 JADL20230017169 [12-03-2024 ICANARA BANKIKUMAR 0718909886
C202400006 IVS PARVESH |VISHWJEET
101 CS COMM 74 685/2024 JADL20230003448[13-03-2024 INIKUM IMAHESH KUMAR(999181938
C202400002 [ENERGY SHARMA
ICONTROL
INDIA VS SHRI
101 ICS COMM 74 601/2024 JADL20230010562 [16-03-2024 BANK OFSUDHA SHUKLA 9899913203
C202400048 IBARODA VS|
ISAROJ

ISINGHAL



mailto:contact.shepherdlaw@gmail.com
mailto:varora1971@gmail.com
mailto:marwah.advocate@gmail.com
mailto:manvakil878@gmail.com
mailto:manvakil878@gmail.com
mailto:deepak_bhardwaj@gmail.com
mailto:agnihotrisuchita@gmail.com
mailto:raviranjanllb@gmail.com
mailto:ritarora91@gmail.com
mailto:contact.shepherdlaw@gmail.com
mailto:adv.vishwjeet@gmail.com
mailto:mahesh999sharma@gmail.com
mailto:advsudhashukla@gmail.com
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101 ICS COMM 74 708/2024 IADL20230007077[19-03-2024 I[ECOTEK RAMANDEEP 8802193698
C202400004 INFRAIN PVT.SINGH
ILTD. VS PULSE]|
ISOLAR
101 ICS COMM 74 717/2024 JADL20230016891 [HARD COPY NOT RECEIVED IPUNJAB ANDRAVINDER GAURY213527046
C202400013 ISIND BANK VS|
IBALRAJ SINGH]|
IBHATI
101 ICS COMM 74 746/2024 IJADL.20230003813[20-03-2024 ICENTRAL IMANOJ KUMARpP811254078
C202400008 BANK OHARORA
INDIA VS|
ISURESH
101 ICS COMM 74 772/2024 JADL2023000060 [22-03-2024 INEWTRACK MOHAMMAD 0810482807
3C202400002 INTERNATION [KRAM
AL
JAUTOMOTIVES
101 ICS COMM 74 777/2024 IJADL20230015469 [22-03-2024 ISUNDER LAIJROSHAN KUMAR (9654497961
C202400001 VS SUNILY
IKUMAR JAIN
101 ICS COMM 74 817/2024 JADL20230007090[HARD COPY NOT RECEIVED ISHIVA IKARAN ARORA 9711615956
C202400018 IASPHALTIC
[PRODUCTS
IPVT. LTD. V|
101 ICS COMM 74 820/2024 JADL20230009708[01-04-2024 ISATFI IMANSOOR 9711177423
C202400001 IBUILDWELL |ANSARI
INDIA PVT,
ILTD. VS|
38 ISH. SANJEEVINORTH 201, New BuildingC.S. (COMM) 29/2024 02-03-2024 [Standard TradersVsBruck PharmalGulshanSharma (989150888 lgulshansharma1974 [28.02.2024
KUMAR [EAST KKD [PrivateLtd (@gmail.com
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 --do-- C.S. (COMM) 30/2024 06-03-2024 IM/s India BeltEmporium andM K Singh 9891020901 pushpkunj.anil@gma [05.03.2024
othersVsM/s Anand CrazyFashion| fil.com
land others
---do-- [Execution(Comm.) 16/2024 06-03-2024 Bharti TrivediVsMahender KumanATULCHATUR (9810148210 INA 04.03.2024
[Tiwa IVED
~--do-- C.S. (COMM) 31/2024 12-03-2024 ICentral Bank Of IndiaVsM/s Cruise{GeetanjaliTiwari|9811333698 contact@randglawch [08.03.2024
IClub lambers.com
---do-- [Execution(Comm.) 17/2024 12-03-2024 [Rakesh KumarVsTale Singh [Saurabh Tyag (7804013817 saurabhtyagilaw@gm [05.03.2024
lail.om
---do-- C.S. (COMM) 32/2024 27-03-2024 [CICI BANK LIMITEDVsMANGALMANISHDEWA [9811898399 Imanish@klfidnia.co [22.03.2024
ISINGH IN Im



mailto:advravinder38@gmail.com
mailto:manvakil878@gmail.com
mailto:adv.mohammed.ikram@gmail.com
mailto:adv.karanarora@gmail.com
mailto:advmansoor@gmail.com
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---do-- C.S. (COMM 33/2024 27-03-2024 [Laxmi GoelVsMehtab Al IMayank Sarin (9313362890 Inbhandari2oo9@gm [23.03.2024
lail.com
---do-- C.S. (COMM) 34/2024 27-03-2024 [Punjab  National = BankVsPritam|SayakBandyopa [9818307300 ISAYAK.LAW@GMAI [16.03.2024
Singh idhyay IL.COM
---do-- ICS(COMM) 35/2024 20-03-2024 IJANITA GUPTAVSSONU IMOHITBANSAL(9718037586 Imohitbansal599@gm [--
lail.com
139 ISH. BRIJESH|Shahdara (301, New CourtCS (COMMERCIAL) 02-03-2024 CS Rishabh Jain Vs Mayank Jain |Ankur 7040512345 IKESHAVKR7645@G |29.02.202
[KUMAR GARG,| Building (COMM)/154/2 Singhal(P), IMAIL.COM n
IDISTRICT JUDGE, 024
ICOMMERCIAL
ICOURT-01
1301, New CourtCS (COMMERCIAL) 06-03-2024 CS Himalaya Communications PvtiAshish 9811215280 JUPADHYALAWCHE |01.03.202
Building (COMM)/161/20|Ltd Vs Pintu Jain [Upadhayay(P) IMBER@GMAIL.CO |4
24 , IM
1301, New CourtlCS (COMMERCIAL) 05-03-2024 CS Bhagwati Metal Vs R P TradingBrijesh 9899222783 IBRIJSOMI@YAHOO.|02.03.202
Building (COMM)/158/2 [Co [Kumar ICOM 4
024 Sharma(P),
1301, New CourtCS/COMMERCIAL 06-03-2024 CS Ravi Khurana Vs MahinderRAVI 9891475320 IPANKAJSINGHAL.A |02.03.202
Building (COMM)/162/2 [Singh SHARMA(P), IDVOCATE@GMAIL. |4
024 ICOM
1301, New CourtCS (COMMERCIAL ) 11-03-2024 [Execution Bit Solutions Vs MunicipalKULDEEP 0654624543 [KULDEEP@GMAIL. [06.03.202
Building (Comm)/40/20 [Corporation Of Delhi ThroughlGOYAL(P), ICOM 4
24 [ts Commissioner
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1301, New CourtCS (COMMERCIAL) 14-03-2024 CS elocity Engineering Pvt Ltd VS[YOUGENDER (9970155101 IMRINAL@MHVLEG [07.03.202
Building (COMM)/174/20M/s Mahesh Winding Pvt Ltd  |[SINGH(P), AL.CO.IN 4

24
1301, New CourtCS (COMMERCIAL) 11-03-2024 [Execution Virender Kumar Verma Vs JaiArpit Jain(P), 9811595800 ARPITJAIN2099@G |05.03.202
Building (Comm)/42/20 [Krishna Estate Pvt Ltd IMAIL.COM 4

24
1301, New CourtCS/COMMERCIAL 13-03-2024 CS Sarita Pandey Vs Shahnawaz @SUNIL 0311603927 IBHARDWAJSUNI26 [11.03.2024
Building (COMM)/170/2 |Prem Bhatia [KUMAR (@YAHOO.COM

024 IBHARDWAJ(

P),

1301, New CourtCS (COMMERCIAL ) 14-03-2024 CS Achal Kumar Jain Vs RekhaMOHMMAD 09891146454 IMOHDBARBARADV [11.03.2024
Building (COMM)/173/20|Devi IBABAR(P), (@GMAIL.COM

24
1301, New CourtCS (COMMERCIAL) 13-03-2024 CS JAkash Jain Vs Muskaan Saini [SUNNY 9266715001 ISUNNYJAIN@GMAI [12.03.2024]
Building (COMM)/169/2 JAIN(P), IL.COM

024
1301, New CourtlCS (COMMERCIAL) 20-03-2024 CS Ved Prakash Vs Rinku KumarfSANT 8588853448 ISNSHUKLA80@GM [16.03.2024
Building (COMM)/184/2 jand Anr SHUKLA(P), AIL.COM

024
1301, New CourtiCS/COMMERCIAL 19-03-2024 CS The Lens And Graphics Delhi VSPARTH 9873549477 IPARTHCHADHA18 @[18.03.202
Building (COMM)/180/2 [Ram Print Solution ICHADHA(P), IGMAIL.COM 4

024
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1301, New ICS (COMMERCIAL) 21-03-2024 Bank Of Baroda Vs Ashok KedialUmesh 0910568669 ADVUMESHJOSHI@[20.03.202
Building (COMM)/189/2 jand Another Joshi(P), IGMAIL.COM 4

024
1301, New CourtCS (COMMERCIAL) 30-03-2024 CS Mr Nischay Chhatwal PropSANJEEV 7011678591 ISANJEEVKUMAR@ [20.03.202
Building (COMM)/206/2 Nichay Polymer Vs Mr DollyKUMAR(P), IGMAIL.COM 4

024 Tomar Prp Kashvi Enteprie
1301, New CourtCS (COMMERCIAL) 23-03-2024 CS Bank Of Baroda Vs Akashmat(amal 09899913203 ADVSUDHIRSHUKL [20.03.202
Building (COMM)/192/2 [Kapoor and another ingh(P), A@GMAIL.COM 4

024
1301, New CourtiCS/COMMERCIAL 22-03-2024 IMISC STATE BANK OF INDIA VSsSIDDHARTH( ISIDDHARTH @GMAIf22.03.202
Building DJ/266/2024 |ANURADHA TEOTIA AND ORS [P), IL.COM 4
1301, New CourtCS (COMMERCIAL ) 26-03-2024 CS [Union Bank Of India Vs VijayALOK 0911000126 ALOK.ADV2001@G [22.03.202
Building (COMM)/197/20Mohan Anr IKUMAR(P), IMAIL.COM 4

24
1301, New CourtiCS (COMMERCIAL) 28-03-2024 [Execution M S Mittal Fabrics Pvt Ltd Vs M|[Subhash 9990563278 ISUBHASHCHANDR [26.03.202
Building (Comm)/62/20 |S Naveen Garments IChandra A@GMAIL.COM 4

24 [Lochakia(P),
1301, New CourtiCS (COMMERCIAL) 130-03-2024 CS Saroj Textiles Vs LakshyaTarmeem 9899565511 IAAVNEETJUNEJASG |27.03.202
Building (COMM)/205/2 |Garment Alam(P), (@GMAIL.COM 4

024
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21

1301, New CourtiCS/COMMERCIAL 30-03-2024 IMISC Raman Mehta Vs AccordMUNAVVAR IMUNAVVARHUSSAI|27.03.202
Building DJ/275/2024  [Electro Power Litd [HUSSAIN(P), IN@GMAIL.COM 4
1301, New CourtCS (COMMERCIAL ) 130-03-2024 CS [Shikha Rai Vs Sunil Kumar I;glNSTHAN 9999667046 JADV.KRISHANKANT|27.03.202
Building (COMM)/204/2 IKAUSHIK@GMAIL.Cq
024 IKAUSHIK(P), lOM
4o IMS. KIRAN BANSAL,Shahdara [ROOM NO- 57 ICOMMERCIAL 02-03-2024 CS IGagan Associate Vs Gyanendra SinghlKUSHAGRA (9999468603 lashokchouhan@akass02-03-2024
DISTRICT JUDGE, (COMM)/153/202 BANSAL(P), bietsord.in
(COMMERCIAL u
ICOURT)
[ROOM NO- 57 COMMERCIAL 05-03-2024 CS IM/s Padam Cable Co Vs M/s MarutiRaj Kumar8010074443 raj@ruhil.in 05-03-2024
(COMM)/159/202 |Lift And Safe Technique PrivateRuhil(P),
21 [Limited
ROOM NO- 57 ICOMMERCIAL 07-03-2024 CS [Punjab National Bank Vs DeepikalGirish 0654336403 ladvmeenagupta89@g|07-03-2024
(COMM)/163/202 Pain IChander(P), Imail.com
4
ROOM NO- 57 COMMERCIAL 12-03-2024 CS [Punjab National Bank Vs RamlAjay Kumar9891771845 lajaykumarsharmao8 [12-03-2024
(COMM)/166/202 |Govind Sharma [Sharma(P), (@gmail.com
21
ROOM NO- 57 ICOMMERCIAL 15-03-2024 CS JAkshay Jain Vs Shri Lal Babu Mahto MOHMMAD 9891146454 Imohdbabaradv@gmil [15-03-2024
(COMM)/176/202 BABAR(P), la.com
4
ROOM NO- 57 ICOMMERCIAL 20-03-2024 CS INiraj Kumar Vs Smt Ruchi AndNeelam 7303296156 neelammalik3512@g [20-03-2024
(COMM)/183/202 Others IMalik(P), Imail.com
21
ROOM NO- 57 ICOMMERCIAL 26-03-2024 CS Anil Pitti Vs Mulak Raj KUSHAGRA 9999448797 kushgrabansal@akas [26-03-2024
(COMM)/196/202 BANSAL(P), sociates.org.in
4
ROOM NO- 57 ICOMMERCIAL 21-03-2024 CS [Bank Of Baroda Vs Banti Kedia [Umesh Joshi(P),[90910568669 ladvumeshjoshi@gmi [21-03-2024
(COMM)/187/202 lal.com
4
ROOM NO- 57 ICOMMERCIAL 23-03-2024 CS [Urban Vogue India Pvt Ltd Vs Axis[Tarun 0810395864 ldhrusharmaags@gm [23-03-2024
(COMM)/191/202 [Clothing IGautam(P), lail.com
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ROOM NO- 57 ICOMMERCIAL 28-03-2024 CS IM/s Bhatia Rasayan Udyog P Ltd VgAnkur 0811764624 kkmalhotrai00@gmaf28-03-2024
(COMM)/202/202M/s Autolite India Ltd [Singhal(P), lil.com
4

ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution [Shriram Transport Finance Co LtdLOKESHWAR [7017999362 ladvravindrakumar@ [11-03-2024
(Comm)/41/2024 [Vs Manish Kumar Jain And Ors IPAL SINGH(P), IGMAIL.COM

ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution JAnand Goyal Vs Shalini Gola ISUMIT 9953518347 linfo@lawconnectadv |11-03-2024
(Comm)/45/2024 IAGARWAL(P), locates.com

ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution [Rajendra Singh Brijwasi Vs ArishiJITENDRA 8750602223 sukhija@yahoo.com [11-03-2024
(Comm)/46/2024 [Plastic Private KUMAR(P),

ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution [ Broad 7 Communication Pvt Ltd Vs{Shubhendu 9958683901 ladvpankajsharma@g [11-03-2024
(Comm)/44/2024 [Kveri Techno Build Pvt Ltd [Saxena(P), Imail.com

[ROOM NO- 57 COMMERCIAL 13-03-2024 IMISC ICanara Bank Vs Manish JainRekha 0810168405 rekharastogi@gmail.cft3-03-2024
DJ/225/2024 [Proprietor Of Somya International [Rustagi(P), om

ROOM NO- 57 ICOMMERCIAL 22-03-2024 IMISC IM/S SHREERAM PRODUCTION VSIIIZARMIL 7678198685 ladvocateyashy@yaho [22-03-2024
DJ/244/2024 UITENDRA KUMAR JAGDISHKUMAR(P), lo.com

IPRASAD SINGH
ROOM NO- 57 COMMERCIAL
41 ISH. SURENDER SJ/Shahdara [303, New Court| 07-03-2024 CS IM/S WERBEN INDIA PRIVATEAbhay 9711173901, INot found 05-03-2024
IRATHI Building (COMM)/164/202 [LIMITED Vs M/S MAHAGUN REALIPANDEY(P),

4 I[ESTATE PRIVATE LIMITED

1303, New Court 05-03-2024 IMISC [CICI BANK LTD Vs RICHA DIXIT [BABBAR AND9818030800 induslegalia@gmail:c [01-03-2024

Building DJ/267/2024 IASSOCIATES(P) lom

1303, New Court 04-03-2024 CS IBANK OF BARODA Vs RISHAVkamal singh(P),[818020868 IGUPTAPIYUSH@LIV|01-03-2024

Building (COMM)/156/202 [SAGAR E.COM
21

1303, New Court] 13-03-2024 CS SONU JAIN Vs DHIRENDERPiyush Not found thejuscommune@gm [12-03-2024

Building (COMM)/168/202 SINGH @ BUNTY SISODIYA Katyal(P), lail.com
21

1303, New Court] 12-03-2024 [Execution IChirag Gupta Vs Mehul Mamgain ~ [RITA 919899570061 tanvir.nayar@gmail.c[t1-03-2024

Building (Comm)/50/2024 ISANGHAVI(P), lom
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1303, New Court 12-03-2024 [Execution IM/S COMPETENT POLYMERSRakshit 0899461756 INot clear 11-03-2024
Building (Comm)/48/2024 [PRIVATE LIMITED Vs M/S SHREHETyagi(P),
IBALAJI TRADERS

1303, New Court 28-03-2024 CS AKSHAY JAIN Vs KUMARMOHMMAD 9811717798 INot found 15-03-2024
Building (COMM)/201/202[TEXTILES BABAR(P),

21
1303, New Court] 20-03-2024 OMP IRAM BHAWAN SAHU Vs JANHITY K YADAV(P), [7503857664 info@thechamberz.co|16-03-2024
Building (COMM)/5/2024 |CO-OPERATIVE ~ URBAN  T/(| m

ISOCIETY LIMITED

1303, New Court 28-03-2024 CS JANIL PITTI Vs RIZVI ZISHAN [KUSHAGRA 0810231866 eptyagis4@gmail.co [19-03-2024
Building (COMM)/200/20 BANSAL(P), Im

24
1303, New Court] 19-03-2024 CS IBANK OF BARODA Vs M/S RAMA|Umesh Joshi(P),[0999739937 ladvocatetanusinghal [12-03-2024
Building (COMM)/179/202 JAGENCIES (@gmail.com

4
1303, New Court] 20-03-2024 CS ISARITA PANDEY Vs MOHAMMAD|SUNIL KUMAR/9818274143 [Shwela.d14hFgmail.c [16-03-2024
Building (COMM)/182/202 [FURKAN BHARDWAJ(P), lom

21
1303, New Court 19-03-2024 CS IM/S BRIJBIHARI CONCAST[Ashish 9958607121 INot found 17-03-2024
Building (COMM)/178/202 [PRIVATE LIMITED Vs M/S ORISSAchaudhary(P),

4 ALLOY STEEL PVT LTD
1303, New Court 20-03-2024 [Execution IRAJEEV  NAGPAL Vs DALIP[PARAS 0810231866 eptyagis4@gmail.co [16-03-2024
Building (Comm)/60/2024 CHAND SHARMA IAGGARWAL(P), Im
1303, New Court] 28-03-2024 CS JANIL PITTI Vs M/S DSP BHATTAKUSHAGRA  [9811161525 INot clear 10-03-2024
Building (COMM)/199/202 COMPANY BANSAL(P),

21
303, New Court] 21-03-2024 CS IVATSAL MITTAL Vs VANDNA JAIN[VINAY 9811506620 Imolviaijaz7y@gmail.clt5-03-2024
Building (COMM)/188/202 KUMAR(P), lom

21
303, New Court 22-03-2024 CS AGARWAL AND COMPANY VSVIJAY KUMAR[8800792205 Imohitrajadv@qmail.cf21-03-2024
Building (COMM)/190/202[IMRAN MALIK ISINGH(P), jom

21
1303, New Court 26-03-2024 CS [TAMILNAD MERCANTILE BANK[Kamal KantNot clear INot clear 19-03-2024
Building (COMM)/194/202 [LIMITED Vs MINAKSHI GULYANI [Chhabra(P),

21
1303, New Court 26-03-2024 CS [UNION BANK OF INDIA VsALOK 9810600656 paras ag g arw-aldvt6-03-2024
Building (COMM)/195/202 NARENDRA KUMAR SHARMA KUMAR(P), (@*rm ail. c om

4
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4

1303, New Court 28-03-2024 CS IM/S BANSAL ENTERPRISES VsAnkur 9958674456 INot clear 20-03-2024
Building (COMM)/198/202M/S ALZAN PHARMACUTICALSSinghal(P),
4 IPRIVATE LIMITED
1303, New Court] 30-03-2024 [Execution JAJAY GUPTA Vs VINAY GOYAL Akash Gupta(P),[90968466963 ladvocatemanishkumali7-03-2024
Building (Comm)/64/2024 r@outlook.com
1303, New Court 30-03-2024 [Execution VIJAY KUMAR Vs KANIWHIK.P. 0810047548 INA 21-03-2024
Building (Comm)/63/2024 ICHAWLA Payaram(P),
1303, New Court
Building
42 ISH. REETESH|Shahdara |C.No. 304 01-03-2024 [EX(COMM)/36/2 ICANARA BANK VS AVINASHIDEEPAK 981066291 [deepakbhardwaj_adv[28-02-2024
ISINGH 024 IKUMAR IBHARDWAJ (@yahoo.co.in
C. No. 304 01-03-2024 [EX(COMM)/37/2 ICANARA BANK VS YUVRAJ SINGH [DEEPAK 081066291 [deepakbhardwaj_adv[28-02-2024
024 IBHARDWAJ (@yahoo.co.in
C. No. 304 01-03-2024 [EX(COMM)/38/2 ICANARA BANK VS YUVRAJ SINGH [DEEPAK 981066291 [deepakbhardwaj_adv[28-02-2024
024 BHARDWAJ (@yahoo.co.in
C. No. 304 04-03-2024 CS VARDAN SANITARY VS ELEGANTIA.P. SHARMA (9968061751 ladvaps@gmail.com [01-03-2024
(COMM)/155/202 [SANITARY SSTORE
21
C. No. 304 04-03-2024 CS IBANK OF BARODA VS DEEPESH|[SUDHA 9899913203 ladvsudhashukla@gm [28-02-2024
(COMM)/157/202 RAJPUT ISHUKLA lail.com
21
C. No. 304 05-03-2024 CS IRAJGOPAL JAYACHANDRAN VSSANGITA JAIN | 5 -
(COMM)/160/202|0.P. AND SONS TRADERS PVT,
n LTD.
C. No. 304 11-03-2024 EX(COMM)/43/2 |SUVI EXPORTS LLP VS RAPID|VISHAL GARG 9810171302 vishalgarg777@gmail Jo6-03-2024
024 ICREATIONS PVT. LTD. lcom
C. No. 304 11-03-2024 CS IBANK OF BARODA VS JAVED[UMESH JOSHI [9910568669 ladvumeshjoshi@gma [07-03-2024
(COMM)/165/202 ICHAUDHARY lil.com
21
C. No. 304 12-03-2024 CS IRAVI KHURANA VS MEHARBAN |PANKAJ 9891475320 lpankajsinghal.advoca[02-03-2024
(COMM)/167/202 ISINGHAL tegmail.com
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C. No. 304 12-03-2024 EX(COMM)/51/20AU SMALL FINANCE BANKNITIN MEHTA |9773667288 ladvocate.mehtaassocifi3-02-2024

24 ILIMITED VS RAKESH KUMAR| lateog @gmail.com
IGUPTA

C. No. 304 12-03-2024 [EX(COMM)/52/2 YASH MITTAL VS JASWANTAMAN 9999951935 vakil.arastogi@outloofi1-03-2024
024 ISINGH [RASTOGI k.com

C. No. 304 14-03-2024. EX(COMM)/56/2 [UNION BANK OF INDIA VSK.S. RANOT 0890410729 - 12-03-2024
024 RADHA RATHORE

C. No. 304 14-03-2024 CS JOSEPH JAYAKUMAR VS VIKASFEBIN 0953418874 febin@fanddlegal.co [11-03-2024
(COMM)/171/202 [KUMAR MITTAL IMATHEW Im
4 IVARGHESE

C. No. 304 14-03-2024. CS IMUKESH KUMAR AGGARWAL VS[S.A. IMRAN 0818302828 - 12-03-2024
(COMM)/172/202 [PRATEEK JAIN
4

C. No. 304 15-03-2024 [EX(COMM)/58/2 VM AGENCY VS SH. DULEEPNEELAM 7303296156 neelam.malik8512@g [13-03-2024
024 SHARMA IMALIK Imail.com

C. No. 304 15-03-2024 CS ISANJAY KUMAR VERMA VSIC.M. GROVER [9654624323 Imanigroveroo1@gma(13-03-2024
(COMM)/175/202 VISHWAKARMA SCALES P. LTD. fil.com
4

C. No. 304 16-03-2024 CS ISAURABH GUPTA VS MUNISHIKAPIL KUMAR (9871040215 kapilkumarlawoffice [07-03-2024
(COMM)/177/202 JAIN (@gmail.com
21

C. No. 304 19-03-2024 CS IBRIJBIHARI CONCAST PVT. LTD./ASHISH 9810567556 - 14-03-2024
(COMM)/181/202 [VS RASHMI CEMENT LTD. ICHAUDHARY
21

C. No. 304 20-03-2024 CS ISTATE BANK OF INDIA VSVIJAY 0810210832 5 13-03-2024
(COMM)/185/202 SHWETANSHI IPRAKASH
21

C. No. 304 20-03-2024 CS RAJESH ARORA VS  ANIIJPREM 0650193566 tewarypremshankar [19-03-2024
(COMM)/186/202 [KOTHARI ISHANKAR (@gmail.com
n ITTWARI

C. No. 304 18-03-2024 [EX(COMM)/59/2 MAHEEKA INDUSTRIES VSSWADESH 0899848679 swadeshbansal73804 [16-03-2024
024 ICHANDAN GARMENTS IMAHABIR (@gmail.com

BANSAL

C. No. 304 26-03-2024 CS IM/S D.C. AGENCIES PVT. LTD. VSJ.R. 9891210660 jk.srivastava16 @yaho[21-03-2024

(COMM)/193/202 MEDICART E-COMMERCE (I) PVT[SRIVASTAVA lo.com

4

ILTD.




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

C. No. 304 23-03-2024 EX(COMM)/61/2 SHUBHAM JAIN VS RAJENDRAMAYANK 7529906593 ladmin@mayankrusta [21-03-2024
024 IKR. AGGARWAL [RUSTAGI lgi.in
C. No. 304 28-03-2024 CS JACHAL KUMAR JAIN VS KUMARMOHD. BABAR (9891146454 imohdbabaradv@gma [11-03-2024
(COMM)/203/202[TEXTILE & ORS. lil.com
21
43 MS. PREETINorth-West [406 Civil OMP (I)(COMM)-54/24 01-03-2024 ITATA MOTOR FINANCE LTDMAYANK 9873347330 Imayank- 01-03-2024
IAGARWAL GUPTA| IVSEXPORT IMAHAJAN Imahajanos@yahoo.c
IDISTRICT JUDGE,| om
(COMMERCIAL
ICOURT) OMP (COMM)-55/2024 01-03-2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [01-03-2024
IAKASH KANSAL IMAHAJAN (@yahoo,com
IOMP (I) (COMM)-56/2024 [01-03-2024 ITATA MOTOR FINANCE LTD VSMAYANK 9873347330 Imayank_mahajanos [01-03-2024
WASEEM AHMAD IMAHAJAN (@yahoo,com
ICS (COMM)-57/2024 01-03-2024 ITATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [01-03-2024
[EXPORT KING P. LTD IMAHAJAN (@yahoo,com
CS (COMM)-139/2024 02-03-2024 IMARC SALON AND BEAUTYJAYANT 9654425878 Payant-kumar 01-03-2024
[EQUIPMENTS VS M/S SAKHIKUMAR (@gmail. Com
IBEAUTY CONCEPT
CS (COMM)-140/2024 02.03.24 JAMBAY TRADING CO. VS ARJUN|SHALU 9810002507 01-03-2024
IENTERPRISES KUMARI
CS (COMM)-142/2024 05.03.24 BANK OF BARODA VS SURESH|SUNIL KUMAR (9313832982 lanshu- 04-03-2024
ISONI priyanka@gmail.com
CS (COMM)-143/2024 05-03-2024 ISURENDER AGGARWAL PROPJANAND BAJPAI[7052083906 chopra6791@gmail.c [04-03-2024
IM/S KRISHNA CHEMICALS VS lom
IPOONAM PANDY PROP.L OF M/S
IDAKSHU ENT.
CS (COMM)-148/2024 06-03-2024 SURENDER AGGARWAL PROPJANAND BAJPAI[7052083906 lawlegal2020@yahoo [05-03-2024
IM/S KRISHNA CHEMICALS VS .com
IPOONAM PANDY PROP.L OF M/S
IDAKSHU ENT.
CS (COMM)-149/2024 06-03-2024 IPUNJAB NATIONAL BANK VSAJAY SHARMA (90891399593 lajaysharm2635@gmalo5-03-2024
JARTT SHARM PROP. JAGDAMBA fil.com
[HOSIERY
ICS (COMM)-150/2024 06-03-2024 IPUNJAB NATIONAL BANK VSAJAY SHARMA (9891399593 lajaysharm2635@gmalo5-03-2024
ARTT SHARM PROP. JAGDAMBA| lil.com
[HOSIERY
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CS (COMM)-152/2024 07.03.2024 IGEM LOGISTICS SEVICES P LTDANURADHA lanuradhamitra@gma [06.03.2024
ISURIYAITA ENERGY P. LTD IMITTRA fil. com

CS (COMM)-153/2024 07.03.2024 RAMESH BUDHIRAJA VS S EMADHUR 0810955755 IMadhursaprahotmail [06.03.2024
IHERBAL P LTD IGULSHAN (@gmail.com

ISAPRA

CS (COMM)-154/2024 07.03.2024 ISTATE BANK ON INDIA VS RANJITIGOPAL CHAND 06-03-2024
IKUMAR ISHARMA

ICS (COMM)-158/2024 14.03.2024 IM/S SAVA INTERNATION P LTDNARESH 13.03.2024
VS SANTRAM IGUPTA

ICS(COMM)-159/2024 14.03.2024 IM/S SAVA INTERNATION P LTDNARESH 13.03.2024
VS SANTRAM IGUPTA

CS (COMM)-160/2024 14-03-2024 BUDH PRAKASH VS M/S INDASO|GAURAV 8826144438 rajivsarita@gmail.co [14-03-2024
ICONSTRUCTION PVT. LTD. ANDKUMAR Im
IORS

CS(COMM)-161/2024 14-03-2024 VIPIN GUPTA VS  NEERURAJIV TEHLAN|9910792108 14-03-2024
IAGGARWAL

CS (COMM)-162/2024 14-03-2024 IM/S NAMYA TRADERS VS M/SBHANU 14-03-2024
SHREEOM PRIME FOODS P., LTD[MOHAN
JAND ORS.

OMP (I) (COMM)-58/2024 [14-03-2024 IKOTAK MAHINDRA BANK VSRAJEEV 0311022104 ranjanandcompany@ [14-03-2024
IMINTU KUMAR gmail.com

IRANJAN

CS (COMM)-165/2024 15-03-2024 IM/S RAMAKRISHNA ELECTRORANJEET 9971863568 [Mishraranjeet20 @gmf15-03-2024
ICOMPONENTS P LTD IMISHAR lail.com

OMP I (COMM)-64/2024 15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
INDIA LTD VS KHALIL MANSURI lail.com

IOMP I (COMM)-65/2024 15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
[INDIA LTD VS PUNEET PRATAP lail.com

IOMP (I) (COMM)-66/2024 [15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024

[INDIA LTD VS SANTOSH GARADE

lail.com




S.No Court

District

Court Room

Case Type

Case Number

OMP (I) (COMM)-67/2024

Date
Registration

15-03-2024

ofPetitioner Name VS Respondent
Name

TOYOTA FINANCIAL SERVICES
[INDIA LTD VS KURESHI ASIF A

Advocate

DINESH JAIN

Advocate  MobileAdvocate email id

Number

8376049807

ladvocateashok.1@gm
lail.com

Date of e-
filing

15-03-2024

CS (COMM)-166/2024 16.03.24 ICICI BANK LTD VS DINESHALOKKUMAR (9911000126 JAlokAdc2001@gmail.[16.03.24
IKUMAR BANSAL lcom
CS (COMM)-174/2024 18.03.24 jmk alloys vs Lalit kumar pravin taank (9313714525 18.03.24
ICS (COMM)-175/2024 18.03.24 jmk alloys vs Lalit kumar pravin taank 0313714525 18.03.24
omp (COMM)-101/2024 18.03.24 AJAY KUMAR VS SHRIRAMPAI PRAKASH 18.03.24
[TREANSPORT FINANCE CO. LTD [GAUTAM
9711935593
CS (COMM)-181/2024 19.03.24 IRNG VIVO P LTD VS SATPAL JAIN [RAJESH 0810248506 rajeshwingla1971@g [19.03.24
ISINGLA Imail.com
ICS (COMM)-182/2024 19.03.24 Im/s bnk alloys p ltd RAJESH 0810248506 rajeshwingla1971@g [19.03.24
ISINGLA Imail.com
CS (COMM)-183/2024 19.03.24 [HIMANSHU SINGAL VS SATPAIJRAJESH 0810248506 rajeshwingla1971@g [19.03.24
JAIN ISINGLA Imail.com
ICS (COMM)-186/2024 21.03.24 ISUBH LAXMI STEELS VS GOBIND[SUMIT 8750336246 21.03.24
IENTERPRISES IBHARDWAJ
OMP (I) (COMM)- 69/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
INDIA LTD VS CHAND MIAN lail.com
OMP (I) (COMM)- 70/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
INDIA LTD VS SHIVAM PAL lail.com
CS (COMM)-71/2024 23.03.24 IM/S HARI CONSTRUCTION VSDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
IMOHAMMAD NAUSHAD lail.com
OMP (I) (COMM)- 72/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24

INDIA LTD VS RAVI RAJBIR
INAGAR

lail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

OMP (COMM)-73/2024 23.03.24 ICICI BANK LTD VS ANANDPDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
ISHASHANK KASHYAP lail.com

OMP (I) (COMM)- 74/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
INDIA LTD VS SARAD GOVIND| lail.com
IHANUMANT

CS (COMM)-191/2024 26.03.2024 IMONIKA VS NATIONALVICHITRA 8750336246 26.03.2024
INSURANCE COMPANY LTD IKUMAR

CS (COMM)-192/2024 26.03.2024 ISALASAR MARKETING VS ALIMADHAV 9999558855 26.03.2024
INDIA ACCESS KUMAR

ICS (COMM)-129/2024 28-02-2024 IM/S HARI CONSTRUCTION VSROBIN 9205881576 robinbhardwaj529@gf27-02-2024
IMCD AND ANR. IBHARDWAJ Imail.com

44 ISH.VINOD YADAV |[North-West [316 Civil CS(Comm.)/135/2024 02.03.24 Sunil Kr. Gupta Vs. Brick Town|K.K. Mishra 0654968449 k.k.mishra@midalegalz9.02.24

IDevelopers (P) Ltd. l.org

ICS(Comm.)/136/2024 02.03.24 IM/s Anant Overseas (P) Ltd. Vs. M/s[Kohli &10999631964 jasneetsinghkohli@g [28.02.24
[Himenviro EnvironmentallAssociates Imail.com

[Engineering Co. (P) Ltd.

ICS(Comm.)/137/2024 02.03.24 Ambay Trading Co. Vs. ArjunlChetan Bundela 981002507 chetanbundelay8@g [01.03.24
[Enterprises Imail.com
ICS(Comm.)/138/2024 02.03.24 ICentral Bank of India Vs. Mr. Kailash{Subodh K. 0811375940 ladvsubodhkumarsing|01.03.24
IChand h@gmail.com
CS(Comm.)/141/2024 04.03.24 IM/s New Shakti Timbers & PlywoodKalpana Jain (9953614443 kalpananahata@yaho|o2.03.24
IVs. Prabhat Kumar o.com
ICS(Comm.)/144/2024 05.03.24 [Bank of Baroda Vs. Naresh Soni [Utkarsh Anshu [9313832982 IAnshu- 02.03.24
priyanka@hotmail.co
m
CS(Comm.)/145/2024 05.03.24 [Bank of Baroda Vs. Jagdish [Utkarsh Anshu (9313832982 Anshu- 02.03.24
priyanka@hotmail.co
Im
ICS(Comm.)/146/2024 05.03.24 [Bank of Baroda Vs. Ajay [Utkarsh Anshu [9313832982 Anshu- 02.03.24

priyanka@hotmail.co
m
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filing

[[njectables

CS(Comm.)/147/2024 05.03.24 [Surender Aggarwal Vs.Bindu Jaggi |Anand Bajpai  [7052083906 lawlegal2020 @yahoo [03.03.24
.com
ICS(Comm.)/151/2024 06.03.24 IPNB Vs. Harwinder Singh Ajay Sharma 9891399593 lajaysharma2635@gm|o4.03.24
lail.com
CS(Comm.)/155/2024 07.03.24 IBLIR Pvt. Ltd. Vs. Mansa PackagingRakesh Kr. 9711771000 rakesh.advocate18@glo5.03.24
& Ors. Imail.com
ICS(Comm.)/156/2024 11.03.24 IM/s Sandeep Enterprises Vs. M/sSachin Dhamija [9971755433 info@legalteamindia. [06.03.23
[Shivangi Tools Components & Ors. fin
CS(Comm.)/157/2024 14.03.24 IPNB Vs. Neha Sharma Ajay Sharma (9891399593 lajaysharma2635@gm|06.03.23
lail.com
ICS(Comm.)/158/2024 14.03.24 IM/s Sava International P. Ltd. Vs/Naresh Gupta (9811360477 INARESHADVOCATE/|11.03.24
IGovt. Of NCT of Delhi (@YAHOO.COM
ICS(Comm.)/159/2024 14.03.24 IM/s Sava International P. Ltd. Vs|Naresh Gupta (9811360477 INARESHADVOCATE11.03.24
[Santram (@YAHOO.COM
ICS(Comm.)/163/2024 15.03.24 DIS Head Light Glass Vs. OxilitgSaran Deep|8448840902 ladv.sarandeep@gmai [13.03.24
[Techno Industries (P) Ltd. [Singh l.com
CS(Comm.)/164/2024 15.03.24 JAshok Sharma Vs. Ranbir Bhavesh Kr|9810034712 lgabslawassociates@g [13.03.24
[Sharma Imail.com
CS(Comm.)/167/2024 16.03.24 [Ravi Gala Vs. Mahesh Kumari [Kulbhushan 0891394456 ladvocategakkhar@g [16.03.24
IGakkhar Imail.com
ICS(Comm.)/168/2024 16.03.24 ISwastik India Vs. Muscle Beast Pankaj Mann 9899800052 lpankajmanno1@gmaili1.03.24
l.com
CS(Comm.)/169/2024 16.03.24 IM/s R M Wire Udhyog Vs. FleetiVishal Chopra [9818102598 vishalchopra@gmail. [07.03.24
IGasket India (P) Ltd. lcom
ICS(Comm.)/170/2024 18.03.24 Silver Print Art Vs. Broad|Chetan Kumar [8700153818 Imr.chetankumary777 07.03.24

(@gmail.com




S.No Court

District

Court Room

Case Type

Case Number

CS(Comm.)/171/2024

Date
Registration

18.03.24

ofPetitioner Name VS Respondent
Name

IMukuk Gupta Marketing (P) Ltd. Vs
[Ranchit Malhotra

Advocate

IMonica Goel

Advocate
Number

9971853567

MobileAdvocate email id

ladvocatemonikagoel
(@gmail.com

Date of
filing

11.03.24

ICS(Comm.)/172/2024 18.03.24 Varun  Sharma Vs.  ChunnilalTarranjit Singhl9999829858 officemerakilegal@g [07.03.24
IChoudhary [Sawhney Imail.com
CS(Comm.)/173/2024 18.03.24 IMukuk Gupta Marketing (P) Ltd. Vs.Monica Goel 9971853567 ladvocatemonikagoel [09.03.24
[Sahil Jain (@gmail.com
ICS(Comm.)/176/2024 19.03.24 IM/s Tulip 3P Media (P) Ltd. Vs. M/s]PKJ Associates (8860092869 lassociatespkj@gmail. [14.03.24
JAssociated Machinery Corporation| com
ILitd.
ICS(Comm.)/177/2024 19.03.24 [Rakehs Bansal Vs. Pooja Dwivedi [Parvesh Bansal 8010909016 rationale.ratio@gmailf14.03.24
.com
ICS(Comm.)/178/2024 19.03.24 [Rakehs Bansal Vs. Neha Chaturvedi [Parvesh Bansal [8010909016 rationale.ratio@gmaill14.03.24
.com
ICS(Comm.)/179/2024 19.03.24 IRNG Vivo (P) Ltd. Vs. Anita Jain Rajesh Kr. Singh|o810248506 rajeshsingh1971@gm [15.03.24
lail.com
ICS(Comm.)/180/2024 19.03.24 [Himanshu Singal Vs. Anita Jain [Rajesh Kr. Singh(9810248506 rajeshsingh1971@gm [15.03.24
lail.com
ICS(Comm.)/184/2024 20.03.24 ISBI Vs. Mr. Aman Kr. [Sunil Sehrawat (9999330725 IDELHILAWYERS76 [18.03.24
(@YAHOO.CO.IN
ICS(Comm.)/185/2024 20.03.24 IM/s SMS Aabs India tollways (P)Abhishek Gupta [9811084444 lagsglaw@gmail.com [20.03.24
ILtd. Vs. M/s Apex Express Transco
P) Ltd.
ICS(Comm.)/188/2024 23.03.24 JArun Agarwala Vs. Sant Kr. Asthana [Vikrant Arora |9811254260 varora1971@gmail.co [20.03.24
m
CS(Comm.)/189/2024 23.03.24 ITDG Infra Engineering (P) Ltd. Vs |Rajeev Gupta (9873560776 rajeevguptalawyer@g[21.03.24
INational Constructions Imail.com
ICS(Comm.)/190/2024 23.03.24 JArun Agarwala Vs. Sanjay Kr. Jha  [Vikrant Arora |9811254260 varora1971@gmail.co [21.03.24

m




S.No Court

District

Court Room

Case Type

Case Number

ICS(Comm.)/194/2024

Date
Registration

28.03.24

ofPetitioner Name VS Respondent
Name

IVandana Jain Vs. Hemant Kr.

Advocate

Ajai Kr.

Advocate  Mobile

Number

0212078802

Date of
filing

Advocate email id

lajay112255@gmail.co
m

23.03.24

ICS(Comm.)/195/2024 30.03.24 [Kamlesh Vs. Kamal Goel [Mayank Maini (9711718716 ladvmayankmaini@g [26.03.24
Imail.com
45 ISH. GORAKH NATHNORTH 307 Civil - - - - S -
[IPANDEY, DISTRICT]
JUDGE
(COMMERCIAL)
[Execution (Comm)/40/2024 [01-03-2024 INAVIN KUMAR GUPTA (PROP) VSARVIND INOT INOT MENTIONEDINOT
JASHOK DAHIYA (PROP) KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/132/2024 01-03-2024 IM/s Medi Pharma Drug House VsAmarjeet Rai(P),NOT INOT MENTIONEDINOT
IM/s Pureca Labroratories Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
CS (COMM)/133/2024 01-03-2024 [Union Bank Of India Vs T ASUMAN INOT INOT MENTIONEDINOT
Payaprakash IMANDAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/134/2024 01-03-2024 IGarg Plastic Industries Vs SailAKSHAY INOT INOT MENTIONEDINOT
[Industries IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH

INLATT




S.No Court

Case Number

(OMP (I) (COMM)/18/2024

Date
Registration

01-03-2024

Name

[Indusind Bank Ltd Vs Aditya Plastic|
And Ors

ofPetitioner Name VS RespondentAdvocate

Vidur Sikka(P),

Advocate  Mobile

Number

INOT
IMENTIONED AS

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
OMP (COMM)/16/2024 01-03-2024 Vinod Yadav Vs M/s PoonawallaF. ALAM(P), INOT INOT MENTIONEDINOT
[Fincorp Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
OMP (COMM)/15/2024 01-03-2024 [Parmod Yadav Vs M/s PoonawallalF. ALAM(P), INOT INOT MENTIONEDINOT
[Fincorp Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
ICS (COMM)/136/2024 02-03-2024 IShemford Schools Private Limited VSABHIRAJ INOT INOT MENTIONEDINOT
[Shemford Haldwani UAYANT(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/138/2024 04-03-2024 IM/s Bharti Enterprises Vs M/SRajan INOT INOT MENTIONEDINOT
Vanshika Enterprises IChaudhary(P), MENTIONED AS|AS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
ICS (COMM)/137/2024 04-03-2024 Detailing Devils India PrivatefShashi INOT INOT MENTIONEDINOT
[Limited Vs Akshay Car Care Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/139/2024 04-03-2024 State Bank Of India Vs MegamoreGopal ChandNOT INOT MENTIONEDINOT

[Pet Products

[Sharma(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

OMP (I) (COMM)/21/2024

05-03-2024

[Tata Capital Ltd Vs Sheroz Izzat

ADV. LALIT]

INOT

INOT MENTIONEDINOT

IPANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (COMM)/17/2024 05-03-2024 IManoj Ruhal Vs Hdb FinancialSanjay Garg(P), NOT INOT MENTIONEDINOT
Service Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/140/2024 05-03-2024 IM/s Ifl Housing Finance Ltd VsArbab Malik(P), NOT INOT MENTIONEDINOT
INeeraj Kumar Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/141/2024 05-03-2024 Vishvanath Vs Sushil Sehgal INeeraj INOT INOT MENTIONEDINOT
IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/42/2024 [05-03-2024 [Safe Finlease Pvt Ltd Vs Neetu YOTI INOT INOT MENTIONEDINOT
[Sharma And Ors JADVOCATE(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/41/2024 [05-03-2024 IM/s Prime Paper Products Vs M/SANIL KUMARNOT INOT MENTIONEDINOT
[Rajat Papers ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
OMP (I) (COMM)/23/2024 [05-03-2024 [Tata Capital Ltd Vs Satish Yadav JADV. LALITINOT INOT MENTIONEDINOT
IPANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH
MATT




S.No Court District Court Room Case Type Case Number

OMP (I) (COMM)/22/2024

Date
Registration

05-03-2024

ofPetitioner Name VS Respondent
Name

[Tata Capital Ltd Vs Shahin Parveen

Advocate

ADV. LALIT]

Advocate  Mobile

Number

INOT

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT

Singh

IPANDEY(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IPANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/20/2024 [05-03-2024 [Tata Capital Ltd Vs MohammadADV. LALITINOT INOT MENTIONEDINOT
[Suaib PANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/43/2024 [06-03-2024 ISb Hospital And Healthcare Pvt LtdSANYAT INOT INOT MENTIONEDINOT
Vs Managing Trustee SantfLODHA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Parmanand Blind Relief Mission SINGLE PAGE ISRECIEVED D Af|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/142/2024 06-03-2024 [Sanjay Kumar Vs Rakesh Sehgal ISAGIR INOT INOT MENTIONEDINOT
IKHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/143/2024 06-03-2024 [Payal Gupta Vs Varinder Kumar IKALPANA INOT INOT MENTIONEDINOT
[HINGORANI(P)MENTIONED ASAS SINGLE PAGE ISMENTIONE
, SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/144/2024 06-03-2024 Shree  Shiv ~ Shakti  EnterprisefRaj KumarNOT INOT MENTIONEDINOT
[Through Its Proprietor Sh NareshlRathore(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Kumar Aggarwal Vs Shekhawat SINGLE PAGE ISRECIEVED D Af|
Trading Company Through Itg RECIEVED [THROUGH MAIL  |SINGLE
[Proprietor ~Sh  Bajrang  Singh THROUGH MAIL PAGE IS
[Shekhawat RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/24/2024 [06-03-2024 [Tata Capital Ltd Vs PrabhsharanADV. LALITINOT INOT MENTIONEDINOT

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

OMP (COMM)/18/2024

06-03-2024

Vikas Bhardwaj Vs Kotak Mahindra

handrika

INOT

INOT MENTIONEDINOT

[Bank semwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/145/2024 07-03-2024 IM/s Kuwar Pal And Son Vs SuvajittGAURAV INOT INOT MENTIONEDINOT
[Roy C/o M/s Suvajit Roy JARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/45/2024 [11-03-2024 Singh Finlease Pvt Ltd Vs GeetaADV ~ NITISHNOT INOT MENTIONEDINOT
[Enterprises ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
[Execution (Comm)/44/2024 [11-03-2024 Singh Finlease Pvt Ltd Vs GeetaADV ~ NITISHNOT INOT MENTIONEDINOT
[Enterprises ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/48/2024 [12-03-2024 [Shri Sandeep Kumar Verma And AnrVikas Arora(P), [NOT INOT MENTIONEDINOT
Vs Sunil Pirthi IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/146/2024 12-03-2024 IM/s Kuwar Pal And Son Vs SuvajittGAURAV INOT INOT MENTIONEDINOT
[Roy C/o M/s Dilip Kumar Roy JARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/147/2024 12-03-2024 [Teleios Cng India Pvt Ltd Vs AvtarfShyam Negi(P), NOT INOT MENTIONEDINOT

Singh

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court

District

Court Room

Case Type

Case Number

CS (COMM)/148/2024

Date

Registration

12-03-2024

ofPetitioner Name VS RespondentAdvocate
Name

Bank Of Baroda Vs Chunish KumarfUmesh Joshi(P),

Advocate  Mobile
Number

INOT

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT

[Saini IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/47/2024 [12-03-2024 Shri Sandeep Kumar Verma VsVikas Arora(P), NOT INOT MENTIONEDINOT
[Saurabh Pirthi IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/149/2024 15-03-2024 IM/s Hevlon Cosmetics Vs Sanjay[HARSH INOT INOT MENTIONEDINOT
Pindal IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/150/2024 15-03-2024 IM/s R S Industries India Vs M/SANIL KUMARNOT INOT MENTIONEDINOT
[Knight Flame Industries ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/151/2024 16-03-2024 [State Bank Of India Vs Shiju Siddharth(P), [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/49/2024 [16-03-2024 IM/s Ford India Pvt Ltd Vs M/s LibrafSanjna Dua(P), [NOT INOT MENTIONEDINOT
ICars Private Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/155/2024 18-03-2024 Ambey Trading Company Through|Raj KumarNOT INOT MENTIONEDINOT
[ts Proprietor Sh Naresh KumarRathore(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Aggarwal Vs Om Namah Shivay]| SINGLE PAGE ISRECIEVED D AS
[ndustries Through Its Propritor Sh RECIEVED THROUGH MAIL  [SINGLE
[Umesh Sharma THROUGH MAIL PAGE 19|
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/156/2024 18-03-2024 [State Bank Of India Vs Balraj [Sunil INOT INOT MENTIONEDINOT
sehrawat(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/51/2024 [18-03-2024 [Union Bank Of India Vs Sunil Rana [KAMALJIT INOT INOT MENTIONEDINOT
ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
RANOT(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/50/2024 [18-03-2024 IGold Plus Glass Industry Ltd VsNaveen INOT INOT MENTIONEDINOT
[Sarthi Enterprises IChauhan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/152/2024 18-03-2024 [Phoolwati Through Spa Holdert ShiSanjay = kumarNOT INOT MENTIONEDINOT
[Satbir Singh Vs Avantikaltyagi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IConstruction I Ltd SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/153/2024 18-03-2024 Vishambar Dayal Aggarwal Vs MsRavi  ShankariNOT INOT MENTIONEDINOT
[Sushma Sales Corporation Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/154/2024 18-03-2024 Singla Industries Vs Npc PlastoRISHABH INOT INOT MENTIONEDINOT
[Products Pvt Ltd [KOHLI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/157/2024 10-03-2024 [Punjab National Bank Vs DsVISHWA INOT INOT MENTIONEDINOT
IGarments IRANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS|

RECIEVED
THROUGH MAIL

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

ICS (COMM)/164/2024

19-03-2024

[Rajesh Kumar Gupta Vs Naveen

ISACHIN

INOT

INOT MENTIONEDINOT

Arora WADHWA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/163/2024 19-03-2024 IMs Manka Glass Vs Ms BhawnaBANKE BIHARINOT INOT MENTIONEDINOT
IGlass And Plywood ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/162/2024 10-03-2024 [Punjab National Bank Vs MksVISHWA INOT INOT MENTIONEDINOT
IGarments IRANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/161/2024 19-03-2024 [Punjab National Bank Vs Rohan[VISHWA INOT INOT MENTIONEDINOT
[Enterprises IRANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[KUMAR(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/160/2024 19-03-2024 [Punjab National Bank Vs TulsiVISHWA INOT INOT MENTIONEDINOT
[Enterprises RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/159/2024 10-03-2024 [Punjab National Bank Vs Himanshu [VISHWA INOT INOT MENTIONEDINOT
RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/52/2024 [19-03-2024 IMukesh Kumar Vs Purna AgenciesAvdhesh INOT INOT MENTIONEDINOT

IPvt Ltd

INuniwala(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH
MATT




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/158/2024 10-03-2024 [Punjab National Bank Vs InvenVISHWA INOT INOT MENTIONEDINOT
[[nterior Designer RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/25/2024 [19-03-2024 Indus Towers Limited Vs MahenderfShivangi INOT INOT MENTIONEDINOT
[Singh Rana [Singh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/165/2024 20-03-2024 [Shiv Bhola Filaments Private LimitediSeema INOT INOT MENTIONEDINOT
Vs Abhishek Jain IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/167/2024 20-03-2024 [Punjab National Bank Vs Mr Aditya [PARAS INOT INOT MENTIONEDINOT
IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/166/2024 20-03-2024 [Hi Tech Fitfoot Agencies Pvt Ltd Vs[Karan INOT INOT MENTIONEDINOT
Manjeet Singh Dayal Singh NebhraniBhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/169/2024 21-03-2024 Atinder Kaur Vs Indus Towers Ltd  [MALLIKA INOT INOT MENTIONEDINOT
PRABHAKAR(P MENTIONED ASAS SINGLE PAGE ISMENTIONE
s SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
ICS (COMM)/168/2024 21-03-2024 IMs Sun Sign Technologies VsRahul KumarNOT INOT MENTIONEDINOT
IDeepika Advertising [Pandit(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/170/2024 21-03-2024 IM/s Sun Sign And Technologies VsRahul =~ KumarNOT INOT MENTIONEDINOT
[Power Lites [Pandit(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/173/2024 22-03-2024 IM/s Medisoft Plus Vs Amm MedicalRakesh INOT INOT MENTIONEDINOT
[Hajipur Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/172/2024 22-03-2024 Vardan Enterprises Private LimitedFANISH INOT INOT MENTIONEDINOT
Vs Swarup Paul KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
JAIN(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/171/2024 22-03-2024 [Shiv Om Polymers Vs Nasfar BeevilKaran INOT INOT MENTIONEDINOT
IW/o Akbar Ali [Bhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/174/2024 22-03-2024 [State Bank Of India Vs Maya [Sunil INOT INOT MENTIONEDINOT
lsehrawat(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/177/2024 23-03-2024 [Sushil Kumar Bansal Vs M/s AsiaHIMANSHU |[NOT INOT MENTIONEDINOT
[[nternational And Ors BUTTAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/176/2024 23-03-2024 Hosmroc  Impex Vs  GobindSUMIT INOT INOT MENTIONEDINOT
[Enterprises IBHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/179/2024

23-03-2024

IM/s Kay Vee Polymers Pvt Ltd Vs

INOT

INOT MENTIONEDINOT

IMuskan Footwear And Ors IGAUTAM(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/175/2024 23-03-2024 [Rajesh Kumar Gupta Vs SurendraMUKESH INOT INOT MENTIONEDINOT
[Kumar Mantri KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/178/2024 23-03-2024 IGaurav Ink Private Limited Vs ArunANKUR INOT INOT MENTIONEDINOT
Goyal ISINGHAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/180/2024 26-03-2024 IM/s Accura Fuelogix Vs M/sTehzibur INOT INOT MENTIONEDINOT
INavnirman Structure And Road PvtRehman(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ILtd SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/182/2024 26-03-2024 Girish Bansal Vs M/s GammonGAMBHIR INOT INOT MENTIONEDINOT
[Engineers And Contractors PrivatelSINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Limited ICHAUHAN(P), [SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/181/2024 26-03-2024 Girish Bansal Vs M/s GayatriGAMBHIR INOT INOT MENTIONEDINOT
[Projects Limited ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ICHAUHAN(P), [SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
ICS (COMM)/184/2024 27-03-2024 ICanara Bank Vs Kuldeep Singh PropANSHUMAN  NOT INOT MENTIONEDINOT
IOf M/s Bonjour Furniture ISRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONE

s

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT
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filing
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Registration
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Name

ICS (COMM)/183/2024 27-03-2024 Orion And Company Huf VsMUKESH INOT INOT MENTIONEDINOT
[Shukrana Enterprises IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
IMISC DJ/471/2024 27-03-2024 [Pravind Kumar Vs Sahara Credit[Vasudha INOT INOT MENTIONEDINOT
ICorporation Society Limited [Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
[Execution (Comm)/53/2024 [28-03-2024 Vinay Bansal Vs Mohit Khanna ISUNIL INOT INOT MENTIONEDINOT
ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/187/2024 30-03-2024 Pack Pipes Industries Vs SuperwavelVICHITRA INOT INOT MENTIONEDINOT
ICommunication And InfrasolutionKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IPvt Ltd SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
OMP (I) (COMM)/27/2024 [30-03-2024 IM/s Juneja Finance Co Vs ManishiGanesh INOT INOT MENTIONEDINOT
[Kumar Garg sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
N ATT
OMP (I) (COMM)/26/2024 [30-03-2024 IM/s Juneja Finance Co Vs RajatiGanesh INOT INOT MENTIONEDINOT
Garg sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS|
RECIEVED
[THROUGH
IV ATT
OMP (COMM)/19/2024 30-03-2024 IDeep Joshi Vs Icici Securities Ltd IDINESH INOT INOT MENTIONEDINOT
IKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISABHARWAL(P[SINGLE PAGE ISRECIEVED D AS|
R RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

MIATT
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CS (COMM)/185/2024

30-03-2024

Vinay Lakhotia Vs M/s Rasalik:

INITIN

INOT

INOT MENTIONEDINOT

[Trading And Investment Co Pvt Ltd [MITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/186/2024 30-03-2024 Pain Polymer Vs M/S LifeguardSANDEEP INOT INOT MENTIONEDINOT
[Pharma Pvt Ltd IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/188/2024 30-03-2024 [Lalit Garg Vs Deepak Kumar [Rakesh INOT INOT MENTIONEDINOT
Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
OMP (I) (COMM)/19/2024 [05-03-2024 ISk Katyal Finance Co Pvt Ltd Vs AniSGAGAN INOT INOT MENTIONEDINOT
Ahmad UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/46/2024 [11-03-2024 Asmi Enterprises Through Its PropJAGRITI INOT INOT MENTIONEDINOT
IMr Tejpal Vs Krr Industries Pvt LtdJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Through Its Directors SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMCA DJ/5/2024 11-03-2024 IMukul Batra Vs Manmohan Rawat [SUSHANT INOT INOT MENTIONEDINOT
DAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/357/2024 11-03-2024 [Mukul Batra Vs Shakil Ahmed ISUSHANT INOT INOT MENTIONEDINOT
IDAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




S.No Court
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IMISC DJ/358/2024

Date
Registration

11-03-2024

Name

[Mukul Batra Vs Nitin Bhardwaj

ofPetitioner Name VS RespondentAdvocate

ISUSHANT

Advocate  Mobile

Number

INOT

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT

IN' S ANURAGH

ISINGH

IDAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/135/2024 01-03-2024 Shri Prahlad Sharma Vs Rajnish{Ashok INOT INOT MENTIONEDINOT
[Verma [Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
46 ISH. PANKAJ GUPTA jSouth-West (603 ICommercial Suit ICS COMM 134/2024 04-03-2024 ADIDAS AG VS  BAJRANGAASTHA 9718209970 hastha@thelegist.com|o1-03-2024
IDISTRICT JUDGE TRADERS ISHARMA
(COMMERCIAL
ICOURT-01
603 Commercial Suit ICS COMM 138/2024 05-03-2024 ICASIO VS ASHOK KUMAR INAVLIN 9999306881 eludication.legal @outjo4-03-2024
ISWAIN look.com
603 Commercial Suit CS COMM 139/2024 05-03-2024 [UNDER ARMOUR VS ASHOKNAVLIN 9999306881 eludication.legal@outjo4-03-2024
[KUMAR ISWAIN look.com
603 ICommercial Suit ICS COMM 147/2024 07-03-2024 [PUNJAB NATIONAL BANK VSRAVINDER 9999802509 ravinder.adv@yahoo. [07-03-2024
IYOGESH KUMAR PHORE KUMAR GUPTA| lcom
603 Commercial Suit CS COMM 158/2024 17-03-2024 AARUSHI ELECTRONICS VS SVRSATYAWAN 8527857002 swsadv2252@gmail.c12-03-2024
IBROTHERS PVT LTD ATTRI jom
603 ICommercial Suit ICS COMM 160/2024 19-03-2024 IPUNJAB NATIONAL BANK VSA KSHAKYA (9810362626 lakshakyao1@gmail.c [13-03-2024
IRUPDEEP KAUR jom
603 Commercial Suit CS COMM 161/2024 20-03-2024 STATE BANK OF INDIA VSAKRAUT 9999132159 lakroutadvocate@gmaj16—03-2024
IMEENAKSHI RAMAN SHYAM filc.om
603 ICommercial Suit ICS COMM 163/2024 20-03-2024 [RICHARD HARRISON VSBASANT 0312632614 bkguptaadvo@gmail. [16-03-2024
IMINISTRY OF WOMEN ANDKUMAR GUPTA| lcom
ICHILD
603 Commercial Suit CS COMM 169/2024 23-03-2024 IM/S ANVIKSHIKI PROJECT VS M.SHARPREET 9868312318 uppallawyer@gmail.c[20-03-2024

jom
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IMUKHERJEE

603 Commercial Suit CS COMM 175/2024 26-03-2024 ISTATE BANK OF INDIA VS SHRIYAANSHUMAN  |9990042642 ianshumanadv@gmaif23-03-2024
ISINGH ISRIVASTAVA l.com
603 ICommercial Suit ICS COMM 176/2024 26-03-2024 IM/S MYRAH CHEMIST VS ADROITHAMID KHAN (8447185912 officejayantbhatt@g [26-03-2024
[ENGINEERING Imail.com
603 ICommercial Suit CS COMM 177/2024 27-03-2024 ICANARA BANK VS BHUPISANJEEV 9711142200 chopra6791@gmail.c [26/03/2024
INARAYAN MISHRA ICHOPRA lom
603 ICommercial Suit IMISC/DJ/ADJ 128/2024 06-03-2024 ICANARA BANK VS KULDEEPIAMIT GUPTA [9810224624 lamitguptaadvocate36[05-03-2024
SHARMA 6@gmail.com
603 ICommercial Suit IMISC/DJ/ADJ 128/2024 06-03-2024 ICANARA BANK VS ANKESHJAMIT GUPTA (9810224624 lamitguptaadvocate36 [29-02-2024
[KUMAR SINGH 6@gmail.com
603 ICommercial Suit [EX COMM 36/2024 04-03-2024 IM/S TRIDENT STEEL BUILDINGBHAVESH 0810034712 lgabslawassociates@g [01-03-2024
VS M/S KAY INTERNATIONAL PVI[KUMAR Imail.com
ILTD ISHARMA
603 ICommercial Suit [EX COMM 50/2024 23-03-2024 IM/S JIA LAL KISHORI LAL PVTIDEBASHISH (9810083029 linfo@lawofficesfindia|21-03-2024
ILTD VS M/S FAKRUDDINMOITRA .com
IMEMORIAL CGHS LTD
603 ICommercial Suit [EX COMM 49/2024 23-03-2024 IPUNJAB NATIONAL BANK VS M/SAVADHESH 0810362626 lakshakyao1@gmail.c [18-03-2024
IDWAR SEVA KUMAR jom
ISHAKYA
603 ICommercial Suit [EX COMM 48/2024 19-03-2024 AMARJEET SINGH VS M/SJUMASHANKAR|9810806216 uvvats@gmail.com  [12-03-2024
ISHRIRAM GENRAL INSURANCE [VATS
47 ISH. VIKAS DHULL,South-West [613 commercial suit CS (COMM)/179/ 2024 30-03-2024 ICICI BANK LTD. Vs BARKHA JAIN|Sh. VIKAS9818198899 imarwah.advocate@gl28-03-2024
IDISTRICT ICHHABRA Imail.com
ICOMMERCIAL
ICOURT.
613 larbitration petition OMP (COMM.)/7/2024 26-03-2024 Delhi Development Authority VsfMs. PROMILA9953992233 promi.sharma@gma |26-02-2024
[Hanuman Construction Company [KAPOOR il.com
613 commercial execution [Execution (Comm.)/51/2024 [26-03-2024 [Hoshang Pasricha Vs GoldstoneSh. Devanand9868067911 [a1wdevanand @gmaill22-02-2024
[Infratech [Prasad .com
613 commercial suit CS (COMM)/172/2024 26-03-2024 ISTATE BANK OF INDIA Vs SUSHILSh. BIPLAB|9811767517 ladvocatebkm@gmail. [26-02-2024
IKUMAR KUMAR lcom
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613 commercial suit CS (COMM)/173/2024 26-03-2024 [UNION BANK OF INDIA Vs MohitiSh. Uzair Elahi (9999332412 lgsuassociates@gmail.[17-02-2024
[Kumar lcom
613 commercial suit CS (COMM)/174/2024 26-03-2024 IChandrasekhara Pharma Pvt Ltd Vs|Sh. Ankit Kumarjgo15505737 ladv.aankitarya@gmaif18-03-2024
IShruti l.com
613 commercial suit ICS (COMM)/170/2024 23-03-2024 [Punjab National Bank Vs DeepakiSh. AVADHESH|9810362626 lakshakyao1@gmail.c [19-03-2024
lYadav KUMAR om
ISHAKYA
613 commercial suit CS (COMM)/171/2024 23-03-2024 [Punjab National Bank Vs Komal DevilSh. AVADHESH|9810362626 lakshakyao1@gmail.c [19-03-2024
KUMAR jom
ISHAKYA
613 commercial suit ICS (COMM)/168/2024 22-03-2024 IM/s Fire Engineering Technology VsjSh. Ravi Kant (9990360705 ravikantlaw@gmail.c [04-03-2024
IM/s Flying Fire Services Pvt Ltd om
613 commercial suit CS (COMM)/159/2024 19-03-2024 [Trendsetters Facilities And TechnicallSh. Amrital9999762400 trendsettersfacilities [07-03-2024
Services Pvt Ltd Vs Samnee AutoMishra (@gmail.com
JOPC Private Limited
613 larbitration petition IOMP (COMM.)/5/2024 16-03-2024 IMedzak Healthcare Private Limited|Sh.AKASH 9999747409 n@akashnagar.comfi5-03-2024
Vs Riosh Technologies PrivateNAGAR
[Limited
613 commercial suit CS (COMM)/157/2024 16-03-2024 [cici Bank Limited Vs Mohamad|Sh. MANISH(9811898399 manish@klfindia.co [11-03-2024
[rfan DEWAN Im
613 commercial suit ICS (COMM)/156/2024 14-03-2024 Axis Bank Ltd Vs Rakesh KumarSh. Dharam [9810072439 [dladevlawassociates [12-03-2024
Mathur [Dev (@gmail.com
613 commercial suit CS (COMM)/155/2024 13-03-2024 ICanara Bank Vs Shashi Kumar ISh. sumito873245548 virmanilawco@gmail.ft1-03-2024
irmani lcom
613 commercial suit CS (COMM)/150/2024 12-03-2024 [Sukhmani Realty LLP Vs Kuldeep{Sh. SUMIT|9716948836 sumitsarna@gmail.col05-03-2024
Singh ISARNA Im
613 commercial suit CS (COMM)/151/2024 12-03-2024 [Puma Se Through AuthorizeSh. Gautam (9999093893 11.gautambhasin@gmf11-03-2024
[Representative Mr Rohit Bisht VsBhasin lail.com
JAshok Kumar
613 larbitration petition OMP (COMM.)/4/2024 11-03-2024 INarinder Singh Vs M/s IndostarjSh. MAN9810472909 Imanmohansinghadvo|07-03-2024
[Capital Finance Limited IMOHAN SINGH cate@gmail.com
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613 commercial suit CS (COMM)/142/2024 07-03-2024 [Lava International Limited Vs JailSh. SONALj9756152092 lpuneetkumar@akspa [29-02-2024
[Maa Enterprises KUMAR SINGH rtners.in
613 commercial suit ICS (COMM)/143/2024 07-03-2024 Biju Thadathil Farm Resort Pvt LtdiSh. AKSHAY|9911993320 lakshaysoni6gg@gmaif29-02-2024
Vs Vision Trade India Pvt Ltd And|SONI l.com
Ors
613 commercial suit CS (COMM)/140/2024 06-03-2024 ICanara Bank Vs Nisha Gupta ISh. ANUJ9999490798 ladvocateanujagarwal [04-03-2024
JAGARWAL (@yahoo.com
613 commercial suit OMP (I)(COMM.)/6/2024 |05-03-2024 [Moneywise Financial ServicesfSh. Shreyas Jain|9319212148 khanmehvish@gmail.[o4-03-2024
Private Limited Vs Rajesh Sharm: com
[Proprietor Of Rahul Trading
613 commercial suit CS (COMM)/137/2024 05-03-2024 Vishal Taga Vs Shilpy Garg ISh. RACHIT|9999683501 ladvanuragnasiar@gmf23-02-2024
KHANDELWAL lail.com
613 commercial execution [Execution (Comm.)/44/2024 [13-03-2024 [Rna Waterproofing Pvt Ltd VsSh.Y KDubey [9891589898 vkdubey@gmail.com [11-03-2024
[Unique Realty Pvt Ltd
613 lcommercial execution [Execution (Comm.)/45/2024 [13-03-2024 IDurga Colours Sales Corporation VsSh. SUNILj9313345075 ladvocatesunildutt@g [07-03-2024
[Raju IDUTT Imail.com
613 commercial execution [Execution (Comm.)/46/2024 [13-03-2024 [Shri Durga Colour Sales Corporation|Sh. SUNIL9313345075 ladvocatesunildutt@g [07-03-2024
Vs M/s Saify Interiors DUTT Imail.com
48 ISH. AMIT BANSAL,South-West 614 ICOMMERCIAL SUIT CS(COMM) 146/2024 07.03.2024 IPRASHANT KUMAR MAMAWAT &SH. VIPINj9015220306, IGODARAAKASH212 [07.03.2024
IDISTRICT JUDGE,| JANR VS SONU CHAUHAN & ANR |SEHRAWAT (9818150883 (@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 ICOMMERCIAL SUIT ICS(COMM) 145/2024 07.03.2024 IM/S GONSAI LOGISTICS PVT LTDISH. RAKESH|9868040826, ISHARMARAKESHA [06.03.2024
VS M/S VASTRAM FASHION LLP &KUMAR 0818666198 IDV1@GMAIL.COM
IORS ISHARMA
614 ICOMMERCIAL SUIT CS(COMM) 152/2024 12.03.2024 ICANARA BANK VS VIRGINIASSH. SUMIT9873245548, IVIRMANILAWCO@ [11.03.2024
EMMANUEL VIRMANI 0873245547 IGMAIL.COM
614 IARBITRATION OMP(I)(COMM) 7/2024 07.03.2024 IM/S LEASE PLAN INDIA PRIVATHESH. ATUL7827403519 AKHILESH.PRADHA|05.02.2024
ILTD VS RUDRAKSH PHARMAKUMAR IN@YAHOO.COM
IDISTRIBUTOR IPANDEY
614 ICOMMERCIAL SUIT ICS(COMM) 141/2024 06.03.2024 [PUNJAB NATIONAL BANK VS RAM[SH. ARUN[8586863313, ICONNECT@SNSLEG29.02.2024
[IKISHAN & ORS KUMAR 0312400295 AL.IN
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614 IARBITRATION OMP(COMM) 8/2024 03.04.2024 IDELHI DEVELOPMENT|SH. NAKUL9953992233 INAKUL.AHUJA@YM|22.03.2024
AUTHORITY VS M/S SUBHASHAHUJA ATL.COM
ICHANDER
614 ICOMMERCIAL SUIT ICS(COMM) 178/2024 04.04.2024 ICENTRAL BANK OF INDIA VS MR{SH. SUBODH|9811375940 IADVSUBODHKUMA [26.03.2024
IRAHUL KUMAR & ANR IKUMAR SINGH IRSINGH@GMAIL.C
oM
614 ICOMMERCIAL SUIT ICS(COMM) 167/2024 21.03.2024 INISHANT OBEROI & ORS VSSH. NAMAN|9999279361 IKUNAL.NEGI@HOT (06.03.2024
WEALTH WALLET & ORS IGAUBA / SH. IMAIL.COM
[KUNAL NEGI
614 ICOMMERCIAL SUIT CS(COMM) 180/2024 30.03.2024 [UNION BANK OF INDIA VS MOOLSH. RAVI|9911118926 IADVOCATERAVI79 [24.03.2024
ICHAND PALIWAL KUMAR (@GMAIL.COM
614 ICOMMERCIAL SUIT CS(COMM) 141/2024 5.032024 ISTATE BANK OF INDIA VSSH. BIPLAB|9811767517 IADVOCATEBKM @G [28.02.2024
IRISHABH GOEL IKUMAR IMIAL.COM
IMUKHERJEE
614 ICOMMERCIAL SUIT CS(COMM) 165/2024 21.03.2024 STATE BANK OF INDIA VSSH.AK.ROUT [9999132159 JAKROUTADVOCATE16.03.2024
IRAVINDER NATH DWIVEDI (@GMAIL.COM
614 ICOMMERCIAL SUIT CS(COMM) 166/2024 21.03.2024 ISHREE SHYAM CORPORATESH. R. L.j9213163188 IRLMISHRA2@GMAI[18.03.2024
ISERVICES VS TURBO MEGHAMISHRA IL.COM
IATRWAYS PVT LTD
614 ICOMMERCIAL SUIT CS(COMM) 135/2024 05.03.2024 ADVATAGE VS LEELA TRENDZMS. 8800802195, IMEENAKSHISANGR [02.03.2024
IPVT LTD IMEENAKSHI (9266060127 IA@GMAIL.COM
ISALARIYA
614 I[EXECUTION (COMM) [Execution (Comm.)/37/2024 [05-03-2024 IM/S WELCOM GROUP CGHS LTDMR. ABHIJEET|9971004514 abhijit@legalscriptur [21.02.2024
Vs M/S OMSTARMITTAL les.com
ICONSTRAUCTION P. LTD
614 [EXECUTION (COMM) [Execution (Comm.)/38/2024 [06-03-2024 IBo Beverages Ltd Vs Uma Sawhney [MR. ROHIT|9911557338 officeofrohitbharadw [05.03.2024
BHARDWAJ laj@gmail.com
614 [EXECUTION (COMM) [Execution (Comm.)/39/2024 |06-03-2024 IM/s Sunstar Enterprises Vs M/sMR. SAMEER9999918302 ISAMEER.SIDHAR@ [|04.03.2024
Onyx Enterprises ISIDHARR IMETROPOLITANLE
IGAL.IN
614 [EXECUTION (COMM) [Execution (Comm.)/40/2024 [06-03-2024 Alp Security Services Ltd Vs YuantaiMR. SYED|9873137157 INOOR.SYED878@G [27.02.2024
[nternational Supply ChainNOORUZZAMA IMAIL.COM
IManagement Pvt Ltd
614 [EXECUTION (COMM) [Execution (Comm.)/41/2024 |06-03-2024 IM/s Sunstar Enterprises Vs M/sMR. SAMEER9999918302 ISAMEER.SIDHAR@ [02.02.2024
[Future Sports ISIDHARR IMETROPOLITANLE

IGAL.IN
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IBALAJI AUTO ELECTRIC WORKS

IAGGARWAL

614 [EXECUTION (COMM) [Execution (Comm.)/42/2024 |06-03-2024 IM/s Navya Textiles Vs M/s AdareshMR. SAMEER9444446565 ISAMEER.SIDHAR@ [23.01.2024
Outfit ISIDHARR IMETROPOLITANLE
IGAL.IN
614 I[EXECUTION (COMM) [Execution (Comm.)/47/2024 [13-03-2024 [Educomp Solutions Limited Vs RaoMR. S.9910709316 [IKUMARPRIYADARS [11.03.2024
IMohar Singh Memorial PubligPRIYADARSHA [HAN@GMAIL.COM
ISchool IN KUMAR
614 IARBITRATION OMP(COMM) 3/2024 04.03.2024 ISHILPA VERMA VS HDFC IMR. GAGAN[9811293938 gagankumarsinghal(afz9.02.2024
[KUMAR yahoo.com
ISINGHAL
614 ICOMMERCIAL SUIT CS(COMM) 149/2024 12.03.2024 [PUMA SE VS ASHOK KUMAR IMR. GAUTAM|9999306881 [EDUCATION.LEGAL|08.03.2024
IBHASIN (@OUTLOOK.COM
4o ISH. RAKESH[South-West 509 ICommercial Suit CS (COMM)/144/24 07.03.24 IM/S FIRE ENGINEERING[SH. RAVIKANT 9540222267 ravikantlaw@gmil.co
[IPANDIT, DISTRICT] TECHNOLOGY VS M/S TECHART] m
JUDGE, ISOFTWARE SOLUTIONS PVT LTD|
ICOMMERCIAL & ORS
ICOURT-03
509 Commercial Suit [EX (COMM)/43/24 07.03.24 ISOFTWARE TECHNOLOGY PARKS[SH. ANKUR[9810088832 lankusoodoffice@gma
OF INDIA VS LI TECHNOLOGIES[SOOD fil.com
IPVT LTD
509 ICommercial Suit CS (COMM)/148/24 11.03.24 IPUMA SE VS ASHOK KUMAR ISH. NAVLIN|9999093893 &eludication.legal@out|
ISWAIN 9999306881 look.com
509 ICommercial Suit CS (COMM)/153/24 12.03.24 ISATYA NARAYAN SHARMA VSSSH. ASHISH|9999468603 lashishchauhan@akas
WOLFONE PROJECTS (OPC) PVIICHAUHAN/ sociates.org.in
ILTD.
ISH.KUSHAGRA
BANSAL
509 Commercial Suit CS (COMM)/154/24 12.03.24 IM/S GONSAI LOGISTICS PVT LTDSH.  RAKESH|9868040826, sharmarakeshadvi@g]
ITHROUGH AUTHORISEDIKUMAR 081666198 Imail.com
REPRESENTATIVE Vs M/SSHARMA
IDALMIA POLYMERS LLP AND ORS]
ITHROUGH ITS|
IPARTNER/AUTHORIZED
509 Commercial Suit CS (COMM)/162/24 20.03.24 IGEE TEE TRADING CO. VS SHREE[SH. KSHITIj9927020390 -
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509 Commercial Suit CS (COMM)/164/24 21.03.24 ISTATE BANK OF INDIA VSSH.AKROUT (9999132159 lakroutadvocate@gma
ISANTOSH THAKUR fil.com

509 ICommercial Suit OMP(COMM)/6/24 23.03.24 ISHYAM PRAKASH YADAV VS M/SISH. SUDHIR(9899409082 sudhirroy1970@yaho
JAAR KAY FIN-LEASE PVT LTD [KR. ROY lo.com

[Total

1414
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